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BEFORE HON’BLE THE NATIONAL GREEN TRIBUNAL  

PRINCIPAL BENCH AT NEW DELHI 

Original Application No. 111 of 2024 

IN THE MATTER OF: 

Ramesh Kumar       . . . Applicant 

v.  

M/s. Haryana Organic 

[a unit of Globus Spirit Limited] & Ors. 

. . . Respondents 

ACTION TAKEN REPORT ON BEHALF OF M/S 

HARYANA ORGANIC IN COMPLIANCE OF ORDER 

DATED 25 OCTOBER 2024  

MOST RESPECTFULLY SHOWETH: 

1. It is respectfully submitted that the present Action Taken 

Report [“ATR”] is being filed in compliance with 

Paragraph 114 of the Hon’ble Tribunal’s Judgment dated 

25.09.2024 (uploaded on 25.10.2024) [“Judgment”], 

wherein the Respondent No. 1 was directed to file an ATR 

within one (1) month of the Judgment. It is respectfully 

submitted that the Respondent No. 1 was served with a copy 

of the Judgment by the Registry of the Hon’ble Tribunal 
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only on 08.11.2024, and hence, was required to file the 

present ATR within 08.12.2024. 

2. It is respectfully submitted that the Respondent No. 1 

humbly seeks a condonation of delay of forty (40) days in 

filing the present ATR. It is submitted that the aforesaid 

delay has been occasioned on account of the fact that in 

order to ensure that the Respondent No. 1 places its 

compliance with the directions contained in this Hon'ble 

Tribunal’s Judgment in the manner contemplated therein, 

the Respondent No. 1 has been required to collate 

significant data and documentation. Further, it is submitted 

the delay also took place as the Respondent No. 1 was 

engaged in undertaking the requisite steps to ensure that it 

is comprehensively in compliance with the Judgment of this 

Hon’ble Tribunal. 

3. It is respectfully submitted that the accompanying Reply 

filed by the Respondent No. 1 in the present proceedings 

may kindly be read as a part and parcel of the present ATR. 

4. It is respectfully submitted that it is the constant endeavour 

of the Respondent No. 1 to ensure its absolute compliance 
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with all applicable instructions, notifications, guidelines, 

regulations, circulars, and the like, as issued by the 

concerned statutory authorities, i.e., the Ministry of 

Environmental, Forests, and Climate Change, the Central 

Pollution Control Board, and the Haryana State Pollution 

Control Board [“MoEF”, “CPCB”, and “HSPCB” 

respectively], along with the relevant provisions of the 

applicable legislation, including inter alia the Water 

[Prevention and Control of Pollution] Act, 1974  [“Water 

Act” and “relevant environmental standards”, 

respectively].  

5. Accordingly, it is submitted that the Respondent No. 1 has 

taken all requisite steps to ensure that it ensures its 

compliance with the steps directed to be undertaken by this 

Hon’ble Tribunal vide the Judgment, with respect to the 

Respondent No. 1’s Unit that is located at 4 KM, Chulkana 

Road, Samalkha, District – Panipat, Haryana – 132101 

[“Unit”].  

6. It is respectfully submitted that for the sake of transparency 

and convenience, the following table details the Respondent 

7725



No. 1’s compliance with the directions of this Hon’ble 

Tribunal: 

SL. 

NO. 

OBSERVATIONS / 

DIRECTIONS OF 

THIS HON’BLE 

TRIBUNAL  

(AS CONTAINED IN 

THE JUDGMENT) 

COMPLIANCE ON PART OF 

THE RESPONDENT NO. 1 

1.  Paragraphs 26 – 28 of 

the Judgment:  

This Hon’ble Tribunal 

directed the Haryana 

Water Resources 

(Conservation, 

Regulation & 

Management) Authority 

[“HWRA”] to dispose 

the Respondent No. 1’s 

application dated 

19.06.2022 for 

The Respondent No. 1 has taken all 

requisite steps to ensure that it had 

the requisite permission from the 

HWRA for the purposes of 

groundwater abstraction, and 

accordingly, filed its application 

dated 19.06.2022 for renewal of 

permission for groundwater 

abstraction as soon as the 

previously obtained NOC expired. 

However, the same has not been 

acted upon till date, and this 

Hon’ble Tribunal has directed the 
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abstraction of ground 

water. 

HWRA to act upon the said 

application within three (3) months. 

While this Hon’ble Tribunal has not 

obligated the Respondent No. 1 to 

act on the aforesaid, in consonance 

with the Respondent No. 1’s 

relentless pursuit of compliance 

with the relevant environmental 

standards, the Respondent No. 1 

sought information from the 

HSPCB regarding compliance with 

this Hon’ble Tribunal’s directive. 

The Respondent No. 1 has been 

informed by the HSPCB that it has 

written to the HWRA on 

04.11.2024, requesting the HWRA 

to dispose of the Respondent No. 1's 

application dated 19.06.2022 within 

three (3) months from the date of 

receipt of the letter dated 

04.11.2024. A copy of the letter 

dated 04.11.2024 sent by the 
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HSPCB to the HWRA is annexed 

hereto and marked as Annexure – 

1. 

2.  Paragraph 44 of the 

Judgment:  

This Hon’ble Tribunal 

directed the Unit to 

collate and maintain 

logbooks regularly for 

sludge generation, 

management and 

disposal, and ash 

disposal. Further, this 

Hon’ble Tribunal also 

directed the Respondent 

No. 1 to maintain 

logbooks for Multi – 

Effect Evaporator 

[“MEE”] feed, MEE 

Concentrate, process 

condensate, and Effluent 

Treatment Plant [“ETP”] 

As detailed in the accompanying 

Reply, the Respondent No. 1 has 

consistently ensured that it has 

maintained its logbooks in the 

manner contemplated under the 

relevant environmental standards, 

including its Consent to Operate 

[“CTO”].  

Further, since 01.06.2024, the 

Respondent No. 1 has maintained 

daily logbooks for sludge 

generation and management. 

Admittedly, the Respondent No. 1 

has also maintained detailed 

logbooks with respect to the ash 

disposal of the Unit’s 25 and 10 

TPH boilers, in compliance with 

this Hon’ble Tribunal’s directions. 

Further, since 01.09.2024, the 
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energy consumption. 

Further, this Hon’ble 

Tribunal also directed the 

Respondent No. 1 to 

conduct an ETP 

adequacy and mass 

balance study. 

Respondent No. 1 has also 

maintained detailed daily logbooks 

for spent wash, MEE Feed, and 

process condensate, which is in 

compliance with this Hon’ble 

Tribunal’s directions in the 

Judgment.  

In addition to the above, the 

Respondent No. 1 is also annexing 

its daily logbooks with respect to 

the Condensate Polishing Unit 

[“CPU”] and Sewage Treatment 

Plan [“STP”] as well as for energy 

consumption, to demonstrate its 

compliance with the relevant 

environmental standards. 

Additionally, it is also important to 

consider that a mass balance study 

had already been undertaken prior 

to filing of the CTO application by 

the Respondent No. 1, and the same 

was relied on by the HSPCB to 
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grant the CTO to the Respondent in 

September 2023. The said mass 

balance study was also approved 

and relied upon by Vasantdada 

Sugar Institute, Pune [“VSI”] in 

undertaking its CPU adequacy 

analysis, the contents of which have 

also been accepted unconditionally 

by this Hon’ble Tribunal.  

A copy of the logbooks for sludge 

generation and management, spent 

wash, MEE Feed, process 

condensate, ash disposal, and for 

the Unit’s CPU and STP is annexed 

hereto and marked as Annexure – 2 

(Colly). A copy of the mass balance 

study conducted for the Respondent 

No. 1’s ETP is annexed hereto and 

marked as Annexure – 3. 

3. Paragraph 46 of the 

Judgment:  

It is respectfully submitted that the 

Respondent No. 1 has the provision 

of a pre – installed online 
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This Hon’ble Tribunal 

directed the online 

analyzer monitoring 

system to monitor pH, 

COD, BOD, TSS at the 

outlet of treated water to 

be connected to the 

CPCB & HSPCB’s 

portal. 

monitoring system to monitor pH, 

COD, BOD and TSS. However, as 

this Hon’ble Tribunal found the 

same not to be connected to the 

CPCB and HSPCB’s portal, the 

Respondent No. 1 wrote to the 

Regional Officer, Panipat, HSPCB 

on 23.11.2024, requesting the 

HSPCB to grant the Respondent 

No. 1 permission to connect their 

pre – installed online monitoring 

system to the HSPCB and CPCB’s 

portal. A copy of the Respondent 

No. 1’s letter dated 23.11.2024 is 

annexed hereto and marked as 

Annexure – 4. 

4.  Paragraphs 46 and 47 

of the Judgment:  

This Hon’ble Tribunal 

directed the Respondent 

No. 1 to ensure 

compliance with all 

It is respectfully submitted that the 

Respondent No. 1 is in compliance 

with all directions provided by VSI 

with respect to the STP and CPU. 

With respect to the STP, the 

suggestions provided by VSI 
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recommendations 

provided by VSI with 

respect to the STP and 

CPU.  

through their adequacy report were 

noted and found to have been 

rectified by VSI itself during VSI’s 

site visit on 16.08.2024. The same 

was provided to the Respondent No. 

1 through VSI’s report dated 

28.08.2024, in which VSI found 

that all recommendations made 

with respect to the STP had been 

complied with by the Respondent 

No. 1. It is pertinent to note that the 

aforesaid report dated 28.08.2024 

had also been filed before this 

Hon’ble Tribunal along with their 

reply.  

With respect to the CPU adequacy 

report, the Respondent No. 1 has 

ensured that it inter alia maintains 

proper housekeeping in the 

distillery, CPU, and Boiler sections, 

and has diligently maintained 

logbooks for all aspects mentioned 
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in the adequacy report (all of which 

has been submitted before this 

Hon’ble Tribunal with the 

accompanying Reply and are being 

again filed with the present ATR). 

Additionally, the Respondent No. 1 

has also ensured that its raw 

material and ETP samples are 

checked regularly by NABL 

accredited laboratories, and a report 

for the same is annexed along with 

this ATR. In addition to the report 

submitted before this Hon’ble 

Tribunal, the Respondent No. 1 has 

also conducted another sample test 

in November 2024, the report for 

which is yet to be received. The 

Respondent No. 1 undertakes to 

submit the same report as and when 

directed by this Hon’ble Tribunal. 

Further, the Respondent No. 1 is 

also attaching the daily logbooks 
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maintained for freshwater 

consumption and recycled water 

usage, indicating that the 

Respondent No. 1 is in compliance 

with the directions provided by 

VSI. A training session has also 

been conducted by the Respondent 

No. 1 for its CPU plant operators, 

and the Respondent No. 1 has also 

commenced work with respect to 

paining the CPU tanks, and 

labelling them with names, 

dimensions and capacity, and the 

same is expected to be completed 

within two (2) months. Thus, the 

Respondent No. 1 is in complete 

compliance with the 

recommendations made by VSI.  

A copy of VSI’s report dated 

28.08.2024 is annexed hereto as 

Annexure – 5. A copy of a report 

indicating an examination of the 
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raw material and ETP samples by a 

NABL accredited laboratory, daily 

logbooks indicating freshwater 

consumption and recycled water 

usage, photographs of painting, and 

training report dated 14.11.2024 is 

annexed hereto and marked as 

Annexure – 6 (Colly). 

5.  Paragraph 49 of the 

Judgment:  

The Respondent No. 1 is 

required to ensure that 

the environmental data 

display board and spiral / 

scaffold type ladder to 25 

TPH Boiler is provided 

at the earliest. 

The Respondent No. 1 has taken all 

steps to ensure that an 

environmental data display board 

has been installed at the Unit, along 

with a CPU Flow Chart, explaining 

the process of distillation through 

the CPU in detail. Further, the 

Respondent No. 1 has also ensured 

that a spiral – type ladder is attached 

to the 25 TPH Boiler to ensure 

compliance with the directions of 

this Hon’ble Tribunal as well as to 

ensure the safety of all the 

employees at the Unit. A copy of 
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photographs indicating the 

installation of an environmental 

data display board, and installation 

of spiral – type ladder is annexed 

hereto and marked as Annexure – 7 

(Colly). 

6.  Paragraphs 52 – 56 of 

the Judgment:  

This Hon’ble Tribunal 

has directed the 

Respondent No. 1 to 

collate and submit data 

with regard to usage of 

treated sewage for 

horticulture, gardening 

and development of 

green belt, throughout 

the year in the 5.52 acres 

of land allocated to 

Globus. 

The Respondent No. 1 ensures that 

the treated sewage is used 

extensively throughout its Unit for 

the development of the green belt. A 

copy of a diagram demonstrating 

how the treated sewage from the 

STP is utilized for the purposes of 

development of green belt, and 

photographs demonstrating the 

usage of sprinklers for the 

development of the green belt is 

annexed hereto and marked as 

Annexure – 8 (Colly). 

7.  Paragraph 72 of the 

Judgment:  

It is respectfully submitted that the 

Respondent No. 1 undertook to 
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This Hon’ble Tribunal 

directed the Respondent 

No. 1 to proceed with the 

installation of a 30 TPH 

Biomass / Rice husk / 

agro waste fired boiler, 

and replace the 10 TPH 

Boiler, in order to control 

particulate emissions 

within the statutory limit 

of 50 mg/Nm. 

install the 30 TPH boiler, solely as a 

pre – condition to the expansion of 

the Respondent No. 1’s distillery 

from the capacity of 100 KLD to 

205 KLD, as is evident from the 

MoEF’s report dated 10.02.2023. 

However, it is pertinent to mention 

that the Respondent No. 1 has not 

currently undertaken the expansion 

to the stipulated 205 KL and is 

currently operating at a capacity of 

140 KLD, as per the Consent to 

Operate dated 20.09.2023. As the 

Respondent No. 1 has not currently 

undertaken the expansion allowed 

by the MoEF, it is submitted that the 

condition precedent for the 

installation of the 30 TPH boiler has 

not arisen. Further, it is also 

important to note that the Boilers 

are currently operating on Parali 

(Biomass) fuel, ensuring that the 
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Boilers at the Unit are in exhaustive 

compliance of the relevant 

environmental standards. 

A copy of the MoEF’s report dated 

10.02.2023 and the Respondent No. 

1’s Consent to Operate is annexed 

hereto and marked as Annexure – 9 

(Colly).  

8.  Paragraphs 80 – 83 of 

the Judgment:  

This Hon’ble Tribunal 

has directed the 

Respondent No. 1 to take 

steps to maintain and 

obtain copies of log 

books regarding 

generation, removal and 

disposal of boiler ash and 

record of supply of boiler 

ash to brick 

manufacturers for brick 

manufacturing from 

It is respectfully submitted that the 

Respondent No. 1 has ensured that 

it maintains detailed daily records 

of ash generation with regard to 

both the 25 TPH Boiler as well as 

the 10 TPH Boiler, and the same has 

already been annexed above. The 

Respondent No. 1 has further, in 

compliance with the directions of 

this Hon’ble Tribunal, also entered 

into a fresh agreement for ash 

removal for the 25 and 17 TPH 

Boiler, that are effective from 

01.04.2024 to 31.03.2025. While 
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Bhanwala Cooperative 

L/C Society Limited. 

The Respondent No. 1 

has also been directed to 

obtain copies of the 

agreements with land 

owners entered into from 

Bhanwala Cooperative 

L/C Society Limited for 

dumping of ash for the 

purposes of land filing. 

Further, please also take 

steps to renew the 

agreement with 

Bhanwala as the same is 

only valid till 

31.03.2024. 

there were pre – existing oral 

arrangements between Bhanwala 

Cooperative L/C Society Limited 

and the relevant farmers for the 

disposal of ash, a fresh Boiler Ash 

Disposal Agreement was also 

entered into between Bhanwala 

Cooperative L/C Society Limited 

(now named as Bhanwala Transport 

Company) and a landowner, 

effective from 01.04.2024 to 

31.03.2025. It is also important to 

note that the ash generated from the 

above Boilers is biodegradable, 

unlike ash generated from other 

Industrial Units that operate on 

coal.  The Respondent No. 1 has 

also ensured that it regularly 

maintains data with regard to ash 

generation and disposal, and the 

same has been undertaken from 

September 2024 onwards, and 
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ensures that effectively all of the ash 

generated are disposed of by 

Bhanwala Co – operative L/C 

Society Limited. 

A copy of the fresh agreement 

entered into with Bhanwala 

Cooperative L/C Society Limited is 

annexed hereto and marked as 

Annexure – 10. A copy of the 

Boiler Ash Disposal Agreement 

entered into between Bhanwala 

Transport Company and Suresh 

(landowner) is annexed hereto and 

marked as Annexure – 11. A copy 

of the ash disposal process as well 

as daily gate receipts for disposal of 

ash are annexed hereto and marked 

as Annexure – 12 (Colly). 

9.  Paragraph 96 of the 

Judgment:  

This Hon’ble Tribunal 

has directed the 

The Respondent No. 1 is in 

compliance with all EC conditions 

and regularly submits reports to the 

relevant authorities. The 
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Respondent No. 1 to 

ensure that all EC 

conditions are followed, 

and to ensure uploading 

of annual environmental 

statement and six-

monthly report. 

Respondent No. 1 has already 

submitted their environmental 

statement report dated 28.09.2024 

for the period April 2023 – March 

2024, along their environmental 

clearance application on 

31.05.2024. Further, the 

Respondent No. 1 has also ensured 

that it undertakes the filing of its six 

– monthly report diligently, and 

accordingly, on 26.11.2024, the 

Half – Yearly Compliance Report 

for April 2024 – September 2024, 

was also submitted to the CPCB. 

A copy of the environmental 

statement report dated 28.09.2024, 

environmental clearance 

application on 31.05.2024, and Half 

– Yearly Compliance Report (April 

2024 – September 2024) dated 

26.11.2024 is annexed hereto and 

marked as Annexure – 13 (Colly). 
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7. For the reasons stated above, it is respectfully submitted that 

this Hon’ble Tribunal finds the Respondent No. 1 to be in 

compliance with the directions issued vide the Judgment, 

including the direction for the present ATR to be filed before 

this Hon'ble Tribunal.  

8. It is respectfully submitted that Respondent No. 1 reserves 

the right to amend, modify, or add to this ATR for the sake 

of proper adjudication of this case and in the interests of 

justice.  

9. The Respondent No. 1 also craves leave of this Hon’ble 

Tribunal to produce, refer to, rely upon and adduce further 

documents in support of this ATR, if the need arises. 
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DECLARATION BY THE RESPONDENT NO. l 

The Respondent No. l above named hereby solemnly declare (s) 

that nothing material has been concealed or suppressed, and 

further declare that the contents of the material papers relied upon 

and filed herewith are true copies of the original (s) / fair 

reproduction of the original / true translation thereof. 

Verified at fJE_W T}flHL on this /() ·1}i.., day of January 2025. 

kY 
RESPONDENT NO. l 

VERIFICATION: 

I, Mr. Anil Upadhyay, Legal Officer of Globus Spirits Limited / 

Respondent No. 1, do solemnly affirm that the contents of the 

Rep01i are true and correct to my knowledge and derived from my 

official records and the legal submissions made in . the present 

Report are based on the legal advice, which I believe to be true and 

correct. I state that I have not suppressed any 

Hon'ble Tribunal. 

fact • --, 

RESP 

through 

iJ,V-~wJJ/ 
ABHAY CHATTOPADifvAY AND 

UDIPTO KOUSHIK SARMAH 
ADVOCATES 

ECONOMIC LAWS PRACTICE 
Counsel for the Respondent No. 1 

16th Floor, Economic Laws Practice, Gopaldas Bhawan 
28, Barakhamba Road, 

New Delhi -110001 
abhaychattopadhyay@elp-in.com 

9810507379 

...... ~ 

'•" 
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BEFORE HON'BLE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

Original Application No. 111 of 2024 

IN THE MATTER OF: 

Ramesh Kumar 
V. 

Haryana Organic 

( a unit of Globus Spirits Limited) 

AFFIDAVIT 

... Applicant 

.. . Respondents 

I, Anil Upadhyay, son of Sh. M. S. Upadhyay, aged about 42, 

residing at 60, United Paradise, Muradnagar, Ghaziabad, Uttar 

Pradesh - 201206, presently serving as Law Officer, do hereby 

solemnly affirm and state as under: 

1. That I am the authorized representative of the Respondent 

No. 1 in the above-mentioned matter and am well conversant 

with the facts of the case. I am competent and authorized to 

depose this affidavit on behalf of the Respondent No. 1. 

2. I have read and understood the contents of the Report which 

has been drafted by my counsel and upon my instructions. I 

have read and understood the same. I say that the contents of 

the same are true and correct to the best of my knowledge and 

the legal submissions made therein are based in the legal 

advice received by me and no material has been concealed 

therefrom. The same may kindly read as part and parcel of 

the present Affidavit. 

3. That no material facts and document has been c ~~~ from 
" ", 

~" this Hon'ble tribunal. -------~-- ~ 

~<?: ,11~' ~ J 
~ \\~•' ~ I: 

/ 
D rr,l ", ¥)' 

<t _. ; ,.,~ 
~ -- <~ ~---.. ~P1() 
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VERIFICATION: 

1 0 JAN 2025 
Verified at that on this day of January 2025, 

that the contents of the present Affidavit are true and correct to the 

best of my knowledge and belief. No part of it is false, and nothing 

material has been concealed therefrom. 

onand A~VJ ON ,O,."\l~E.D 

"'"'fll,~rv pUBL\C 

1 0 JAN 2025 
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HARYANA STATE POLLUJION CONTROL BOARD

SCO No.55, SECTOR-25, HUDA, PANIPAT 
Ph. - (0180) 2672037, Telefax- 2664951, E-mail: hspcbropr@gmail.com

• :_J'!q.-HSPCB/PR/2024/ f S-7'
To

Dated6 4 f { { f ?--02 � 

The Chainnan, 
Haryana Water Resources (Conservation, Regulation & Management) Authority 
Panchkula. 

Sub: Regarding disposal of application No. HWRA/IND/R/2022/197 dated 19.06.2022 as per 
Hon'ble NGT order dated 25.09.2024 in O.A. No. 111 of 2024 titled as Ramesh Kumar 
Vs. Haryana Organics ( A unit of Globus Spirits Limited). 

Ref. Hon 'b/e NGT order dated 25.09.2024 in O.A. No. 111 of 2024 

In this connection, please find enclosed herewith Hon'ble NGT order _dated 25.09.202/J in

O.A: No.111/2024 titled as Ramesh Kumar Vs. Haryana Organics ( A unit of Globus ·Spirits Limited).

llon'ble NGT vide order dated 25.09.2024 has directed at para no. 28 that 'HWRA is directed to look inro the

mailer and dispose of the application dated 19.06.2022 for permission pending with it expeditiom-1_,, 

preferably within three months from the date of receipt of a copy of this (if not already dispo.wd of) '

In view of the above it is requested to dispose of the application dated 19.06.2022 preferably 

within three months from the date of receipt of a copy of this (if not already disposed of) and submit the 

status to this office. 

DA/ Hon'ble NGT order dated 25.09.2024 

... _ 
� Regional Officer

Panipat Region 
� 

ANNEXURE - 1

--
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Date Spent Wash M3 MEE Feed M3 MEE Out M3 Process Condensate M3 

01-Nov-2024 425.04 293.63 4.8 294.43 

02-Nov-2024 633.12 435.52 6.96 434.56 

03-Nov-2024 636.48 438.21 6.24 438.37 

04-Nov-2024 636.72 438.77 12.96 432.61 

05-Nov-2024 356.88 248.88 20.64 235.44 

06-Nov-2024 345,12 241.28 8.16 240.72 

07-Nov-2024 365.52 255.55 7.44 256.11 

08-Nov-2024 383.04 261.47 12.96 250.51 

09-Nov-2024 546.72 376.77 11.04 371.73 

10-Nov-2024 644.64 440.36 
' 

12 431.36 

11-Nov-2024 650.88 445.60 11.76 437.84 

12-Nov-2024 644.88 442.52 10.32 437.20 

13-Nov-2024 636.48 437.01 8.88 433.33 

14-Nov-2024 618.96 425.49 7.2 423.89 

15-Nov-2024 675.6 410.36 8.4 407.96 

16-Nov-2024 635.04 437.23 10.56 433.07 

17-Nov-2024 678.24 412.74 5.76 413.78 

18-Nov-2024 527.28 364.75 5.52 366.43 

19-Nov-2024 647.76 395.26 10.56 392.30 

20-Nov-2024 618.72 427.73 5.28 430.45 

21-Nov-2024 651.6 444.09 9.12 436.97 

22-Nov-2024 637.2 438.30 16.32 427.98 

23-Nov-2024 620.64 424.04 17.04 410.00 

24-Nov-2024 386.16 265.59 18.96 250.63 

25-Nov-2024 570.24 392.36 18.24 368.52 

26-Nov-2024 670.32 460.82 12.72 438.10 

27-Nov-2024 649.68 447.18 11.28 429.50 

28-Nov-2024 620.16 427.51 15.6 405.11 

29-Nov-2024 583.68 403.10 9.12 386.78 

30-Nov-2024 670.32 462.42 7.92 439.50 

ANNEXURE - 2 (COLLY) 29747



Date Spent Wash M3 MEE Feed M3 MEE Out M3 
01-Dec-2024 671.52 463.63 9.6 
02-Dec-2024 629.28 428.91 7.92 
03-Dec-2024 667.44 458.86 7.2 
04-Dec-2024 672.24 459.12 13.44 
05-Dec-2024 635.52 435.15 11.76 
06-Dec-2024 657.6 451.17 10.08 
07-Dec-2024 605.76 416.12 11.76 
08-Dec-2024 621.6 427.29 16.08 
09-Dec-2024 528.48 364.37 12.96 
10-Dec-2024 640.56 440.98 16.32 
11-Dec-2024 644.88 444.32 14.4 
12-Dec-2024 588 406.04 13.92 
13-Dec-2024 643.44 444.14 17.76 
14-Dec-2024 657.6 454.17 18.96 
15-Dec-2024 648.72 442.13 12.72 
16-Dec-2024 658.8 452.98 15.6 
17-Dec-2024 665.52 454.55 21.36 
18-Dec-2024 639.6 437.93 21.12 
19-Dec-2024 386.64 267.52 8.4 
20-Dec-2024 180 127.40 10.32 

21-Dec-2024 20.16 19.11 3.36 

22-Dec-2024 151.44 108.78 4.32 

23-Dec-2024 314.88 220.32 4.56 

24-Dec-2024 336.72 235.57 4.08 

25-Dec-2024 648 447.64 4.56 

26-Dec-2024 675.84 460.57 4.08 

27-Dec-2024 666.96 458.53 9.12 

28-Dec-2024 678.96 463.69 12.72 

29-Dec-2024 656.4 449.35 8.16 

30-Dec-2024 449.52 309.67 6.24 

31-Dec-2024 659.52 452.67 9.6 

Process Condensate M3
432.03 
418.99 
429.66 
423.68 
419.39 
436.09 
399.16 
405.61 
345.41 
418.26 
423.12 
384.92 
418.78 
427.21 
427.41 
431.38 
430.19 
412.81 
253.52 
111.08 

9.35 
97.66 

208.56 
223.89 
435.08 
434.49 
427.41 
428.97 
437.19 
298.43 
437.87 

I 
I 

I 
I 

I 
I 

I 
I 
I 

I 
I 
I 
I 
I 
I 

I 
I 
I 
I 

I 
I 
I 
I 
I 

I 
I 

I 

I 
I 
I 
I 

I 
I 
I 
I 
I 

I 

I 
I 
I 
I 

. 

30748



Date Spent Wash M3 MEE Feed M3 MEE Out M3 

01-Jan-2025 673 .. 92 462.87 4.32 

02-Jan-2025 666.48 458.21 8.4 

03-Jan-2025 662.64 456.00 10.8 

04-Jan-2025 630 434.20 19.44 

05-Jan-2025 338.64 236.48 4.8 

06-Jan-2025 328.08 229.69 4.32 

Process Condensate M3 

436.ss 

427.81 

425.20 
407.96 
224.48 
217.77 

I 
I 
I 
I 
I 
I 
I 
I 
I 
I 
I 
I 
I 
I 
I 
I 
I 
I 
I 
I 
I 
I 
I 
I 
I 
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HARYANA ORGANICS, SAMALKHA 
4. K.M. CHULKANA ROAD, SAMALKHA-132101 DISTT. PANIPAT (HARYANA) 

CPU PLANT INLET FEED FLOW METER READING 

Date lnitail Reading Final Reading Total M3/Day RemarJ<s 
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Date 

J A-N - LJ 
HARYANA ORGANICS, SAMALKHA 

4. K.M. CHULKANA ROAD, SAMALKHA-132101 DISTT. PANIPAT (HARYANA) 
CPU OUTLET fLOW METER READING 

Initial Reading Final Reading Total M3/Day Remarks 
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Long Book-
CPU Plant Parameters Month of :tl,Q~ ~x. - ~o")..4-.. ....... ... . ... . . ....... 

Long Book-
CPU Plant Parameters Month of ~~-!;'\~<( _ g_o!L4-

EQUALIZATION TANK - 1 Digister UASBR -2 Afration Tank - 3 Treated Water - 4 
Date Remark/ Sign. - 5 

Hard-
pH Temp. T.D.S T.S.S. Alkinity VFA COD pH Temp. T.D.S T.S.S. Alkinity VFA COD Boa pH Temp. M.L.S.S T.D.S. COD pH T.D.S. T.S.S. ness COD BO& 
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. ..... . - .. ••••••• . 
EQUALIZATION TANK- 1 Dighler UASBR -2 A(ration Tank - 3 Treated Water - 4 \J 

Date , Hard-
Remark/ Sign. - 5 

pH Temp. T.O.S . Alkinity pH Temp. M.L.S.S T.O.S. coo pH T.O.S. T.S.S. coo 808 
T.S.S VFA coo pH Temp. T.O.S T.S.S. Alkinity VFA coo BOD ness 

Long Book -
CPU Plant Parameters Month of J Q.t\\.l.Q..'Y!l - .l!}.,is-

Long Book-
CPU Plant Parameters Month of ::JAnuQ..'1\,l. - ~Q i....s-
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Haryana Organics Limited (A Unit of Globus Sprits, Samalkha, Panlpat, HR) 

DAILY ANALYSIS REPORT 2024 

STP INLET PERAMETERS STP OUTLET PERAMETERS 

inlet pH in COD in 7-:-1>...s l't..5 pH in COD in TSSln OUTLET Total 
Date Flow STP STP STP STP STP Flow Feed 

M3 Inlet inlet 0-+ txd Outlet Outlet outlet M3 outlet 

(ppm) (ppm) (ppm) M3/day 

":J- ·S5 , " 
1'•6..5 I o.s+ 13•0 

4-'l- l <:, o ·S-8 '4-·0 

~ · 4-S. ?,812, -:f-•S +- 6,-() ''2- c ·s2.... \'.2-S 

-::i- -4-':f- ~-5~ '38 14- o,SE;, ,~·s 

·ST- '2.6 18 o·S'l-- l2.S 

..S-3 3'"3 l<i o,4£ \ \ ,s 

·~ 

,2.-0 

\ 4- o ,52- I ~:5 

I 
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Haryana Organics Limited (A Unit of Globus Sprits, Samalkha, Panipat, HR) 
DAILY ANALYSIS REPORT 2024 

STP INLET PERAMETERS STP OUTLET PERAMETERS --
inlet pH in 
Flow STP 

COD in "I°.N LET o'-'+Ul pH in COD in 
STP STP STP 

TSSln 
STP 

outlet 
(ppm) 

OUTLET Tota/ 
Flow Feed 

M3 inlet Inlet T-1:>-S T .b:S Outlet Outlet 
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o.te 

M/s. Haryana Organics, A 'unit of Globus Spirits Umlted, Samalkha, Panlpat, Haryana 

20 KLPD STP Record 
ST1' Inlet totallter readlns and flow Inlet Row/Hr on the STP Outlet totalizer readln1 and flow Outlet Row/Hr on 

r-----,-~-..--,--.-----l basis oftot1ll1er 1-----------.-~,......----t 
Outlet 

Initial readlns 
Inlet 

Flnal readlns flow/Day Initial readln1 Flnal readlns flow/Day 

the basis of 
totall1er 

. ,4.q-:J-(,·.S \"';\ •t') o·~ \o\ \ ',·$ o·<=>% 

~•S 4-9'7f ft-·5 t)-~ \D\t°t f,· s- o · 6& 
t .51)1?-•S \2,•S 0 • '4:J- \~• C o·"'+-S 

So~\•5 ~·O o·31- \ ot6-;J ·S ~-o 0 ► '33 

5035-5 \4·0 o-S~ \~·5 c-Sb 

«>~- b'O o, f.~ ,s-.~ 't> • (> 't-
So6:;•S \4•0 c,·S& o · .S-E:, 

, ·3,· 0 o•S4 12.•S O•S2.... . 

SOC\\ \4-·S o,s~ 

oS·S \+-s-

Remark 

/Slsn 

~ 

~ 
~ 

~ 
r---

~~ 
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-
M/s. Haryana Organics, A unit of Globus Spirits Limited, Samalkha, Panipat, Haryana 

20 KLPD STP Record 

ST1' Inlet tohllzer reading and flow Inlet Flow/Hr 
5TP Outtet totalizer reading and flow Outlet Flow/Hr 

Remark 
Date 

on the basis 

lnr.t 
on the basis Final o~et of totallzer /Sign. 

Initial ~adln g Anal readin I flow Day of totalizer nitial reading reading flow Day 

S \-'.":\ ·S 
o• S-(:. 

,0 

516q-s 14-·o o •se 

5\ ~ 13•5 0, 5 6 

\4-·S 0 · bo o ·~ 

l~ ·"O o ·S4- \o~ \':2..:5 

\ 4- ·C o·ss \o~S-$ 
o •S{. 

13•0 o ·S4 \.'0~~2- \a384- ·s \'l!5 , 

\ 'l.: 0 O • S-0 \\ · S c .4-8 

J?·S O·S-6 
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M/s. Harvana organics, A unit of Globus Spirits Limited, Samalkha, Panl 
20 KLPD STP Record Pat, Hal'/ana 

STP Inlet totalizer reading and flow Inlet Flow/Hr STP Outtet totalizer reading and flow :-:;-:::::::: 
Date I I oo the basl< • Outlet....,,. ;,,,,__ 

ng flow/Day oftotallrer ~ 1 ,,,.,1 ,.,di,. floal read in, fl.,\\)il,, of tot,IIW 'oltlal readln1 ..f !:ti'' I Outlet on 11,e,.,;: I ""'• 

t) •S,.<-J o.:1.ldl;ts- S-D4 -s-0:1-·• 1:3 ·5' c-.56 lobb•·S' \ob"13 /.it·s- -~'' 
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25 TPH Boiler 10 TPH Boiler 
Date Steam Generation Fuel Consumption Ash Generation/Disposal Steam Generation Fuel Consumption Fuel Consumption/ Disposal 

01-11-2024 401 114.50 22.90 220 84.50 16.90 
02-11-2024 471 124.00 24.80 194 74.60 14.92 
03-11-2024 489 128.70 25.74 205 78.90 15.78 
04-11-2024 465 122.30 24.46 189 72.80 14.56 
05-11-2024 412 108.50 21.70 0 0.00 0.00 
06-11-2024 410 105.00 21.00 0 0.00 0.00 
07-11-2024 411 105.50 21.10 0 0.00 0.00 
08-11-2024 441 113.00 22.60 131 52.50 10.50 
09-11-2024 470 120.50 24.10 209 77.30 15.46 
10-11-2024 498 127.60 25.52 211 70.40 14.08 
11-11-2024 524 134.50 26.90 210 60.00 12.00 
12-11-2024 518 132.90 26.58 235 75.80 15.16" 
13-11-2024 509 130.60 26.12 220 68.80 13.76 
14-11-2024 517 132.70 26.54 237 76.50 15.30 
15-11-2024 • 511 131.00 26.20 235 78.30 15.66 
16-11-2024 483 124.00 24.80 223 74.40 14.88 
17-11-2024 503 129.00 25.80 238 79.40 15.88 
18-11-2024 512 131.20 26.24 139 51.50 10.30 
19-11-2024 504 129.30 25.86 241 80.40 16.08 
20-11-2024 500 128.20 25.64 226 75.30 15.06 
21-11-2024 510 130.90 26.18 236 78.70 15.74 

22-11-2024 500 128.20 25.64 253 79.00 15.80 

23-11-2024 504 129.30 25.86 88 29.30 5.86 

24-11-2024 472 121.10 24.22 73 24.30 4.86 

25-11-2024 502 128.80 25.76 278 92.80 18.56 

26-11-2024 sos 129.60 25.92 260 86.60 17.32 

27-11-2024 504 129.3 25.86 245 85.6 -17.12 

28-11-2024 506 129.9 25.98 235 75.7 15.14 

29-11-2024 480 123.2 24.64 243 81 16.2 

30-11-2024 490 125.8 25.16 228 75.8 15.16 
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25 TPH Boiler 10 TPH Boiler 
Date Steam Generation Fuel Consumption Ash Generation/Disposal Steam Generation Fuel Consumption Fuel Consumption/Disposal 01-12-2024 487 124.87 24.97 236 88.52 17.70 

02-12-2024 495 126.92 25.38 242 84.50 16.90 
03-12-2024 503 128.97 25.79 239 77.20 15.44 
04-12-2024 519 133.08 26.62 241 84.20 16.84 
05-12-2024 sos 129.49 25.90 243 78.30 15.66 
06-12-2024 508 130.26 26.05 240 80.00 16.00 
07-12-2024 512 131.28 26.26 247 82.30 16.46 
08-12-2024 519 133.08 26.62 239 83.80 · 16.76 
09-12-2024 490 125.64 25.13 200 71.40 14.28 
10-12-2024 504 129.23 25.85 242 87.90 17.58 
11-12-2024 510 130.77 26.15 237 89.00 17.80 
12-12-2024 506 129.74 25.95 230 76.60 15.32 
13-12-2024 514 131.79 26.36 241 86.90 17.38 
14-12-2024 515 132.05 26.41 243 87.60 17.52 
15-12-2024 503 128.97 25.79 250 90.00 18.00 
16-12-2024 · 508 130.26 26.05 246 87.60 17.52 
17-12-2024 520 133.33 26.67 239 85.80 17.16 
18-12-2024 514 131.79 26.36 175 58.30 11.66 
19-12-2024 484 124.10 24.82 0 0.00 0.00 

20-12-2024 60 15.38 3.08 0 0.00 0.00 

21-12-2024 84 21.54 4.31 0 0.00 0.00 

22-12-2024 443 113.59 22.72 15 5.50 1.10 

23-12-2024 453 116.15 23.23 0 0.00 0.00 

24-12-2024 453 114.68 22.94 109 38.90 7.78 

25-12-2024 493 124.81 24.96 242 87.40 17.48 

26-12-2024 509 128.86 24.96 238 86.00 17.20 

27-12-2024 515 130.38 25.77 241 90.40 18.08 

128.86 26.08 242 90.80 18.16 28-12-2024 509 
25.77 242 86.20 17.24 

29-12-2024 517 130.89 
26.18 158 54.50 10.9 

30-12-2024 499 126.33 
26.36 245 88.40 17.68 

31-12-2024 514 131.79 
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25 TPH Boiler 
Date Steam Generation Fuel Consumption 

01-01-2025 519 133.08 
02-01-2025 488 125.13 
03-01-2025 527 135.13 
04-01-2025 489 125.38 
05-01-2025 475 121.79 
06-01-2025 458 117.44 

. 

10 TPH Boiler 
Ash Generation/Disposal Steam Generation Fuel Consumption 

26.62 244 90.00 
25.03 237 91.80 
27.03 242 81.20 
25.08 160 53.40 
24.36 0 0.00 
23.49 0 0.00 

Fuel Consumption/Disposal 

18.00 
18.36 
16.24 
10.68 
0.00 
0.00 

I 

I 

I 

I 

I 

I 

I 

I 

I 

I 

I 
I 

I 
I 

I 

54772



CPU METER READING (CONSUMPTION) OF 

NOV-2024 

DATE METER READING KWH 

01-11-2024 250894 293 
02-11-2024 251187 302 
03-11-2024 251489 330 
04-11-2024 251819 301 
05-11-2024 252120 300 
06-11-2024 252420 318 
07-11-2024 252738 313 
08-11-2024 253051 286 
09-11-2024 253337 307 
10-11-2024 253644 315 
11-11-2024 253959 303 
12-11-2024 254262 305 
13-11-2024 254567 314 
14-11-2024 254881 328 
15-11-2024 255209 305 
16-11-2024 255514 321 
17-11-2024 255835 272 
18-11-2024 256107 276 
19-11-2024 256383 289 
20-11-2024 256672 338 
21-11-2024 257010 364 
22-11-2024 257374 378 
23-11-2024 257752 346 
24-11-2024 258098 280 
25-11-2024 258378 321 

26-11-2024 258699 306 
27-11-2024 259005 319 

28-11-2024 259324 310 

29-11-2024 259634 307 

30-11-2024 259941 325 

01-12-2024 260266 
9372 
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CPU METER READING (CONSUMPTION) OF DEC-2024 

DATE METER READING KWH 
01-12-2024 260266 287 
02-12-2024 260553 318 
03-12-2024 260871 294 
04-12-2024 261165 310 
05-12-2024 261475 295 
06-12-2024 261770 328 
07-12-2024 262098 344 
08-12-2024 262442 345 
09-12-2024 262787 353 
10-12-2024 263140 361 

11-12-2024 263501 357 

12-12-2024 263858 376 

13-12-2024 264234 347 

14-12-2024 264581 369 

15-12-2024 264950 361 

16-12-2024 265311 568 

17-12-2024 265879 129 

18-12-2024 266008 391 

19-12-2024 266399 243 

20-12-2024 266642 335 

21-12-2024 266977 342 

22-12-2024 267319 336 

23-12-2024 267655 332 

24-12-2024 267987 355 

25-12-2024 268342 357 

26-12-2024 268699 321 

27-12-2024 269020 · 321 

28-12-2024 269341 337 

29-12-2024 269678 360 

30-12-2024 270038 317 

31-12-2024 270355 335 ---

01-01-2025 270690 
10424 
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CPU METER READING (CONSUMPTION) OF JAN-2025 

DATE METER READING KWH 
01-01-2025 270690 320 
02-01-2025 271010 352 
03-01-2025 271362 327 
04-01-2025 271689 332 
05-01-2025 272021 347 
06-01-2025 272368 352 
07-01-2025 272720 
08-01-2025 0 
09-01-2025 0 
10-01-2025 0 
11-01-2025 0 
12-01-2025 0 
13-01-2025 0 
14-01-2025 0 
15-01-2025 0 -
16-01-2025 0 
17-01-2025 0 
18-01-2025 0 
19-01-2025 0 

20-01-2025 ,. 0 

21-01-2025 0 
22-01-2025 0 

23-01-2025 0 
24-01-2025 ·- 0 
25-01-2025 0 
26-01-2025 0 

27-01-2025 0 -
28-01-2025 0 

29-01-2025 0 

30-01-2025 0 -
31-01-2025 0 . 

-
01-02-2025 

2030 
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Date: 13.11.2024 

io 

The Regional Officer, 
Haryana State Pollution Control Board,
Sector-25, Panlpat. 

Sub: Request for grant of permission to connect CPU onllne analyzer data to HSPCB & CPC8 portal.

DeatSlr 

Please refer NGT order point No.46· wherein they have directed us to connect onllne CPU analyzer data In 
to the HSPCB & CPCB Server; we have already Installed the facllity (Online Monltorfng System) to display 
the required data. It Is therefore requested to kindly grant permission to connect onllne analyzer data in 
to the HSPCB & CPCB portal. 

Thanking you, 

Yours faithfully 

M/s Haryana organics 

(A Unit of Globus Spirits Ltd.) 

��· 
(Authorized Signatory) 

HARYAHA ORGANICS 
(A U/o Gtobus Spirits Ud.) 

4 KM, 0,uflcana Road, Sarnalkha 
Panlpat (Haryana) 

GSTJN-06AAACG263481ZA 

Globua Spirits Limited 
, (Co,po,t.te ldtntity Number: l74899DL 1993PLC052177) 

Rtglltered & Corporate Office: 
f--0, Ground Floor, Tht Mh Cotpo,att Su.lwt. Pio& No. 1 & 2, bhw11 Nag11. Mathura Road, New Oolhl 110065 Tel.: +011-66424400

Worb(1): �: 8hyln'9W, Tehll Behror 301701 Olatt.: AfNar (Rajaalhan) Tel.: +91·08003592097 
Worb(2): H•ry•n• Org,nlc.l (A Unit of OIObu• 8pwi1 l.¥r¥1ed) 4 KM .• Chulkana Road, Samalkha 132101 Dlstt.: Panlpat (Haryana) Telefax: +91-16

Worb(J):At1oc:lat.o Dlftillerie• (A Unit of Olobu• 8plru Unlod) H..-, Bye-Pau, NaUonal Highway, Hlsar 125044 (Haryana) Tel.: +91-09896
Worb(4): Villagt: Oha,ndu,, Tthd; Jan,d,aha, Hajlpur 8-44505 Olatt: \/alshall (Blhar) Tel.: +91·9917437425 

Worb(S): Plot No. 8-7, Panagart1 lnduttftal Ptrl<, P•"-0•rh 713420 oi.11.: Burdwan (Weal Bengal) Tel.: +91-9800297777 
Worb(OJ: Vl111go : Old1, Blod< Oah&ragora, Tohlll; Ohatthlla, Po1t Boraol, O11lt; EHi Slnghbhum, Jharkhand Mob.: +91-9717844388 

E-Ma,11; corpoffloeGglobu1group.ln Web: www.globu11plrlta.com

~ 
F 

G\obus ~pirHs 
Ref. No. H0/2024-2sf I 5 ~ 
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Phone 
Fax 
E-mail 
Web site 

A 
~,nu~~ ~~fa_: 

( ISO 9001 :2015 ) 

(020) 26902100 - 30 lines 
(020) 26902244 
admiil@vsisugar.org.in 
www.vsisugar.com 

VASANTDADA SUGAR INSTITUTE · 
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To, 

President - Technical & Operation 

M/s. Haryana Organics, A unit of Glob us Spirits Limited 

4 KM, Chulkana-Samalkha Road, Samalkha, 

District Panipat, Haryana 132101 

August 27, 2024 

z 8 AUG 2024 

Subject: Visit report of technical visit for the compliance of 20 KLPD Sewage Treatment Plant 

(STP) adequacy report 

Dear Sir, 

This letter refers to the visit of Mr. Kapil Upadhye to your site on August 16-17, 2024. This visit 

was conduct~d in response to your work order for a technical review of the compliance of Sewage 

Treatment Plant (STP) adequacy report. 

During the visit, the visiting person and the staff from your unit assessed the compliance with the 

suggestions and recommendations provided in the adequacy report, including both fabrication 

work and electromechanical components of the STP. It was found that the suggestions· and 

recommendations outlined in the STP adequacy report have been successfully implemented by 

your unit. 

The detailed pointwise compliance report attached below. 

Yours faithfuh-

\ 
. D SN" lkar) 

d 
Dept. of Environmental Sciences 

Reply to be sent on the name of Institute and not on individual's name. 
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Report on the compliance of the suggestions and recommendations 

given in Adequacy Assessment Report of Sewage Treatment Plant 

(STP)  

Name of industry: M/s. Haryana Organics, A unit of Globus Spirits Limited 

Industry type: Distillery unit  

Capacity of plant: 140 KLPD 

STP capacity: 20 KLPD 

Allied units: NA 

Address: 4 KM, Chulkana-Samalkha Road, Samalkha, District Panipat, Haryana 132101 

Contact person: Mr. Amitabh Singh (President - Technical & Operation) 

Contact no: 7496844480 

E-mail: mpsingh@globusgroup.in

Interacting Officials 

1. Mr. M P Singh (Vice President)

2. Mr. Akhil Kumar G.M. (HR & Admin.)

3. Mr. Navin Kumar Sharma (Production Head)

4. Mr. Nirmal Singh (Production Lead)

Visiting VSI representative: 

1. Mr. Kapil Upadhye (Scientific Officer),

Department of Environmental Sciences, Vasantdada Sugar Institute

Site visit date: August 16-17, 2024 

61779

mailto:mpsingh@globusgroup.in


 

Visit Report: M/s. Haryana Organics, A unit of Globus Spirits Limited                                                       2/9 

 

Pointwise Compliance of the suggestions given in the adequacy report of the sewage 

treatment plant of capacity 20 M3/Day 

# Suggestions as per adequacy report Compliance 

1 Complete retention time should be provided 

to the septic tank and equalization tank to 

allow heavier solids to settle at the bottom.  

The unit has ensured a proper retention 

time of 48 hours by constructing an 

additional new equalization tank with a 

capacity of 18.75 m³. A photograph of 

the tank is attached as Annexure 1. 

2 A new equalization tank with a retention 

time of 6-8 hours should be installed, and the 

overflow from the existing equalization tank 

should be directed into this new tank.  

The unit has installed a new equalization 

tank with dimensions of 2.5 m x 2.5 m x 

3.0 m and a volume of 18.75 m³, which 

provides an additional retention time of 

22.5 hours. The dimensions, volume, 

and photograph of the tank are 

attached as Annexure 1. 

3 Sewage feed pumps should be installed on 

the new equalization tank.  

The sewage feed pump has been 

relocated to the new equalization tank, 

and the flow rate is maintained between 

0.7 and 0.9 m³/hr. Photographs of the 

setup and flow meter are attached as 

Annexure 2. 

4 The STP should be operated continuously for 

at least 20 hours/day to maintain 

appropriate flow and batch type operation 

should be avoided  

The unit operating the STP continuously 

for at least 20 hours per day by 

maintaining an inlet flow between 0.7 

and 0.9 m³/hr. According to the STP 

inlet logbook, the average inlet flow is 

0.8 m³/hr. The STP operation record 

of the August month is attached as 

Annexure 3. 

5 Replace the MBBR media with new media to 

promote better growth of microbial culture.  

The unit has replaced the MBBR media 

in the aeration tank to promote better 

growth of microbial culture. 

Photographs of the new media 

addition are attached as Annexure 4 
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6 Add isolated cultures to the aeration tank at 

regular intervals to maintain MLSS and the 

Food to Microorganism (F/M) ratio. 

The unit is using isolated culture and 

nutrients as needed to maintain the 

MLSS in the aeration tank. A separate 

logbook for daily chemical consumption 

is maintained and it is attached as 

Annexure 5. 

7 Implement recirculation of activated sewage 

in aeration tanks.  

The unit is maintaining sludge 

recirculation by operating the sludge 

recirculation pump for a minimum of 2 

to 4 hours or as needed. Photographs of 

the sludge recirculation pump is 

attached as Annexure 5. 

8 Ensure adequate retention time for the tube 

settler, and adjust the inlet flow from the 

upward side installing a baffle wall to 

maintain a proper laminar flow pattern and 

proper distribution of water within the 

settler which helps settling solid particles in 

the conical bottom  

The unit has modified the existing tube 

settler to increase retention time. After 

the modification, the dimensions of the 

tube settler are 1.6 m x 1.8 m x 1.4 m, 

with a volume of 4.03 m³ and a retention 

time of 4.8 hours. Additionally, the unit 

has installed a baffle wall and adjusted 

the inlet flow to maintain a laminar flow 

pattern 

The photographs of the modifications 

are attached as annexure 6 

9 Continuously monitor and analyze the inlet 

and outlet of the STP. 

The unit continuously monitors the inlet 

and outlet parameters through regular 

sample analysis. Additionally, third-

party analyses are conducted on the STP 

inlet, outlet, and aeration tank to ensure 

the quality of sewage treatment. The 

third party analysis reports are 

attached as Annexure 7. 

The unit has implemented all suggestions and recommendations from the adequacy report. 

Additionally, the unit has done the third-party analyses of the STP inlet and outlet, and the results 

indicate that the parameters are within acceptable norms and comply with the limits specified in 

the consent to operate. 
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ANNEXURE 1: DETAILS OF NEW EQUALIZATION TANK AND PHOTOGRAPH 
DIMENSIONS AND VOLUME OF THE TANK 

 
PHOTOGRAPH 

 
 
 
 
 
 
 
 
 
 
 
 
 

2.5 •• 

NEW EQUALIZATION TANK. 

Dim: 2.5 m X 2.5 m X 3.0 M 

2 
l[) Volume: 18.75 Cum 
N 

M/s. Haryana Organics, A 
uni t of Globus Spir i ts Limited 

Unit: New Equalization Tank 
install ed at 20 KLPD STP 
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ANNEXURE 2: RELOCATION OF SEWAGE FEED PUMP AND FLOW METER 
FEED PUMP INSTALLED AT NEW EQUALIZATION TANK 

 
FLOW METER AT INLET TO MAINTAIN THE FLOW OF SEWAGE 

 
OUTLET FLOW METER 
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ANNEXURE 3: STP LOGBOOK 
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ANNEXURE 4 – NEW MBBR MEDIA ADDITION IN AERATION TANK 

ANNEXURE 5 – SLUDGE RECIRCULATION PUMP 
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ANNEXURE 7- PHOTOGRAPHS MODIFICATION IN TUB SETTLER  
 

TUBE SETTLER: BEFORE MODIFICATION 

  

 

 
 
 
 
 
 
 

 
TUBE SETTLER: AFTER MODIFICATION 
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ANNEXURE 7- THIRD PARTY ANALYSIS REPORT  

 

 
 

@) Envi!2~e~:!1wo~~~~~~m ~ tio~L?~1!!s~!!~~re>LLP 
(GOVT. APPROVED LAB) 

(An ISO 9001 : 2015, ISO 14001 : 2015, ISO 45001 : 2018 Certified Lab) 

Plot No.165, 1st Floor, Sector-25, Part-II, HUDA, Panlpat-132103, Hr. 
M.: +91 90348 91129, 89501 75388, 96719 56782 

Email : envlrochemtestlnglab@gmall.com Web.: www.etln:.com TC-6015 

TEST REPORT 

Report No I ETU PNP/ 53352 Report Date I 20.os.2024 I Issue to 
Mis Haryana Organics Party's Ref No: Ni l 

(A Unit of Glob us Spirits Ltd.) Work Order No: 39354 
Samalkha, Panipal 

Period ofTeslin2: 16.08.2024-20.08.2024 

SAMPLE PARTI CULA RS 

I. Type of sample WATER SAMPLE 

2. Point of Sample Collec1ion STP inlet & outlet 

3. Date & Time of sample colleclion/ received : 16.08.2024 

4. Purpose of analysis : Mon itoring purpose 

5. Sample collected/ supplied by : By Lab Representative (Mr. Anuj) 

6. Quanti ty of Sample : 5 Litre each 

7. Method of Sampling : IS 3025 (P - I) 1987 

T EST RESULTS 
Sr. Parameters STP lnlet STP Outlet Standard Limit 
No. 
I. pH 7.42 7.0 1 

2. COD, mg/L 352 35.8 

3. BOD al 27°C for 3 Days, mg/L 172 7.6 

4. Total Suspended Solids, mg/L 350 13 

5. Total Dissolved Solids, mg/L 1472 130 1 

6. Total Phosphorous as P, mg/L 16.2 3.9 

7. Total Hardness (as CaCO3), mg/I 493 402 

8. Total Alkalinity (as CaCO3), mg/I 43 20.5 

9. Electrical Conducti vity, µmhos/cm 2022 1758 

IO. Ch loride (as Cl), mg/I 3 12 256 

II. Fluoride (as F), mg/I 0 .19 0.30 

12. Sulphate (as SO4), mg/I 133 102 

13. Nitmte Nitrogen (as NO,-N), mg/I 20.5 14.5 

14. Potassium (as K). mg/I 40.2 16.4 

,,----,:\.1_ 

~ fiedBy 
Sourav 

*********End Report********* 

N 1. Sample6 shall be disposed off after 15 days IS&ue of test report un~s specified. 

5.5-9.0 

50 

IO 

20 

2100 

5.0 

O 2. Results listed above re lated to the tested samples, Endorsement of the same Is neither Inferred nor tmplemented. 
T 3. The test repot shell net be reproduced lull or In pan & can\ be used as proof In the court of law. 
E 4. The test report should not be used In any advertising agency/media without lhe written approval of laboratory 

Doc No. I ETUQF/7.8/01 

Protocol used 

IS 3025 (P-1 I) 1983 

IS 3025 (P-58) 2023 

IS 3025 (P-44)2023 

IS 3025 (P-1 7) 2022 

IS 3025 (P- 16) 2023 

IS 3025 (P-3 1) 202 1 

IS 3025 (P-2 1) : 2009 

IS 3025 (P-23): 2023 

IS 3025 (P-14): 1984 

IS 3025 (P-32) : 1988 

APHAMethod 

IS 3025 (P-24) : 1922 

IS 3025 (P-34) : 2023 
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Envirochem Testing & Consultancy LLP CI) 
(Formerly known as Envirochem Testing Laboratory & Research Centre) 

(GOVT. APPROVED LAB) 
(An ISO 9001 : 2015, ISO 14001 : 2015, ISO 45001 : 2018 Certified Lab) a 

Plot No. 165, 1st Floor, Sector-25, Part-II, HUDA, Panlpat-132103, Hr. 
M.: +91 90348 91129, 89501 75388, 96719 56782 TC-6015 

Email : envlroehemtestinglab@gmall.com Web. : www.etlrc.com 

TEST REPORT 

Report No & ULR No. I ET U PNP/7669&TC60152400000 1156F Report Date 117.06.2024 I Doc No. I ETUQF/7.8/0 1 

Iss ue to 
Party's Ref No:Nil 

M/s Haryana Organics 
(A Unit of Globus Spirits Ltd.) Work Order No:7989 

Samalkha, Period of Testing: l 2.06.2024-17.06.2024 
Panipat 

S AMPL E PARTI CU LARS 

I. Type of sample WATER SAMPLE 
2. Point of Sample Collection CPU inlet 
3. Date of sample collection/ received 12.06.2024 ( 12: 15 PM) 
4. Purpose of analysis : Monitoring purpose 

5. Sample collected/ supplied by By Lab Representative (Mr. Anuj) 

6. Quantity of Sample 

Sr. No. Parameters 

I. Color P.C.U (Platinum Cobalt Units) 

2. pH 

3. COD, mg/L 

4. BOD at 27°C for 3 Days, mg/L 

5. Total Suspended Solids, mg/L 

6. Total Dissolved Solids, mg/1 

~ 
Verified By 
Neha Singh 

: 5 Litre 

TEST RESULTS 
Resu lts 

~ \ \c..,L 
Reviewed By 
Bilal 

25 

5.91 

6972 

2972 

498 

2512 

N 1 Samples shall be disposed off after 15 days Issue of test report unless speclfled 
0 2. Results listed above related to the tested samples, Endorsement of the same Is neither Inferred nor Implemented. 
T 3. The last rapot ahall not be reproduced full or In part & can1 be used as proof In the court of law. 
E 4. The test report should not be used In any advertising agency/media without the written approval of laboratory 

Protocol Used 

IS: 3025 (P-4): 2021 

IS 3025 (P- 11): 1983 

IS 3025 (P-58) 2023 

IS 3025 (P-44)2023 

IS 3025 (P-17) 2022 

IS 3025 (P-16) : 2023 

Dr. 
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Envirochem Testing & Consultancy LLP 
(Formerly known as Envirocbem Testing Laboratory & Research Centre) 

(GOVT. APPROVED LAB) 
(An ISO 9001 : 2015, ISO 14001 : 2015, ISO 45001 : 2018 Certified Lab) 

Plot No. 165, 1st Floor, Sector-25, Part-II, HUDA, Panlpat-132103, Hr. 
M.: +919034891129, 89501 75388, 96719 56782 TC-6015 

Emall : envlrochemtestlnglabOgmall.com Web.: www.etlrc.com 

TESTREPO~T 

Report No & ULR No. j ETU PNP/7670&TC601524000001157F Report Date I 17.06.2024 I Doc No. I ETUQF/7.8/0 I 

Jssuc to 
Party's Ref No:Nil Mis Haryana Organics 

(A Unit of Globus ~pirits Ltd.) Work Order No:7990 

Samalkha, Period of Testing: 12.06.2024-17 .06.2024 
Panipat 

SAMPLE PARTICULARS 

I. Type of sample WATER SAMPLE 
2. Point of Sample Collection CPU OUTLET 
3. Date of sample collection/ received 12.06.2024 ( 12:30 PM) 
4. Purpose of analysis Monitoring purpose 
5. Sample collected/ supplied by By Lab Representative (Mr. Anuj) 
6. Quantity of Sample 

Sr. No. Parameters 

I. 

2. 

3. 

4. 

5. 

6. 

Color P.C.U (Platinum Cobalt Units) 

pH 

COD, mg/L 

BOD at 27°C for 3 Days, rng/L 

Total Suspended Solids, mg/L 

Total Dissolved Solids, mg/I 

Verified By 
Ncha Singh 

5 Litre 

TEST RESULTS 
Results 

8 

8.14 

81.7 

26.9 

14 

705 

--e::::. \ \ °'- \_ 
Reviewed By 
Bilal 

N 1. Samples ahan be disposed off arter 15 days Issue or teal report unless specified. 
0 2. Results listed above relaled to tho tested samples, Endonsement of the same Is neither Inferred nor Implemented. 
T 3. The test repot shall not be reproduced full or In pert & can1 be used as proof In the court of law. 
E 4. The test report should not be used In any advertising agency/media without the written approval of laboratory 

Permissible 
Limit As 

PerCPCB 

-
6.5 - 8.5 

250 

30 

100 

2100 

Dr. 

Protocol Used 

IS: 3025 (P-4): 2021 

JS 3025 (P-1 I): 1983 

IS 3025 (P-58) 2023 

IS 3025 (P-44)2023 

IS 3025 (P-17) 2022 

IS 3025 (P-16) : 2023 
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• Envirochem Testing & Consultancy LLP 
(Formerly known as Envirocbem Testing Laboratory & Research Centre) 

(GOVT. APPROVED LAB) iff.~~ 
(An ISO 9001 : 2016, ISO 14001 : 2016, ISO 45001 : 2018 Certified Lab) t~~ j 

Plot No. 165, 1st Floor, Sector-25, Part-II, HUDA, Panlpat-132103, Hr. 2f~· • 
M.: +91 90348 91129, 89501 75388, 96719 56782 TC-6015 

Emall : envlrochemtestlnglabOgmall.com Web.: www.etlrc.com 

, TEST REPORT 

Rep()rt No & ULR No. I ETL/ PNP/7679&TC601523000001 166F Report Dnte I 17.06.2024 I Doc No. I ETUQF/7.8/0 I 

lssu'c to: Party's Ref No:Nil 
Mts ji-Iaryaqa Organics Work Order No:7999 
(A Unit ofOlobus Spirits Ltd.) 

Period of Testing: l 2.06.2024-17.06.2024 Samalkha, P.anipat - 132103, Haryana 

SAMPLE PARTICULARS 
I. I Type qf sample CPU AREATION TANK 

I 
3. j Date a~d Time of sample collection/ received 12.06.2024 (03:00 PM) 
4. I Purpos,e of analysis Monitoring purpose 
5. I Sampl~ collected/ supplied by By Lab Representative (Mr. Anuj) 
6. I Sample Quantity 
7. Method of Sampling 

~ Par-meters 
I 

I. I MLSS, mg/L 

2. i MLYSS, mg/L 
I I 

2 litre 
IS 3025 (P- I) 1987 

TEST RESULTS 

~\(ti 
Reviewed By 
Bilal 

Results 

1715 

1225 

N 1. Saroples shall be disposed off after 15 days Issue of test report unless specified. 
0 2. R~lta listed 'above related to the teated samples, Endorsement of the same le neither Inferred nor Implemented. 
T 3. The test repo~ shall not be reproduced full or In part & can1 be used as proof In the court of law. 
E 4. The test repolt should not be used In any advertising agency/media without the written approval of laboratOl)I 

Dr. 

Protocol Used 

ETUSOP/Wl I: 20 14 

ETUSOP/W52: 2014 
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Globus Spirits Limited 

Form 

Name of the ro ram: 

Trainers name: 

Venue 

Location 

Function 

Target Group 

Date 

S.No. Employee 
code 

Training Conduction Record 

{__ L) 

(_ 

I 

Participant Name Grade Function 

1-----f ~'------+-----=...:=::]__--'---'-U-------t----+-_Q 

2. 

J 

'1 

Signat~ ator 

Docurrent No 

Date of Issue 

Rev. No. 

Page No. 

Haryana Organics, Samalkha (A Unit Of Globus Spirits Limited) 

GSUSML/F/04 

01/10/2012 

0 

1 of 1 

Signature 

85803



ANAliR081c DIGISTtR 

t 
(A UNIT OF GLOBUS SPIRITS LTD.), 

KM, CHULKANA ROAD, SAMALKHA, PANIPAT (HR) 

SKOIID,UV ClAlllf1£ll 
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amalkha, Pampat (H 

CPU flow Chart 

MEE Condensate KLO. 
(s38KLO) 

Cooling tower blow 
down & OM waste 

(2DKLD) KLD. 
~---' 

EQUALIZATION TANK 

I ANAEROBIC DIGESTER 
Sludge Drying 

• Bed-1 

l AERATION TANK Sludge Drying 

• Bed-2 

I SECONDARY CLARIFIER Sludge Drying 

• Bed-3 

I COAGULATION TANK 

• I SECONDARY TUBE•SETTIER f-+ • 
I 
I ACF 

• I FWT 

t 
SOFTNER 

t 
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(A UNIT OF GLOBUS SPIRITS LTD.), 
i4 KM, CHULKANA ROAD, SAMALKHA, PANIPAT (HR) 

DAILY ANALYSIS REPORT (CPU) 

te:-
~i\ , Ho~4 Equllization Digester Aeration 

Final 
Water Remarks 

Tank Tank Tank 

PH 3, i1 --:J.-. IS"2. i .' ~ Ct,, ()_'() &~r--t~ 

COD (mg/L) \S &l>D 162..:D , non go 

T.S.S.(mg/L) - :;JS 

5. T.D.S.(mg/L) l °13 b 3,~D "--t.e c:~..l>3l) 

6. Hardness(ppm) - -
7. M.L.S.S.(mg/L) 

8. SV-30 
# ~' / . ~6 I. 

Temprature(C) ~ i'' d-.S' l ol'3/ -
- -
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Government of India 
Ministry of Environment, Forest and Climate Change 

(Impact Assessment Division) 

To, 

The Executive Director 
GLOBUS SPIRITS LIMITED 
Globus Spirits Limited 
F-0, Ground Floor,The Mira Corporate Suites, 
Plot No. 1 & 2, lshwar Nagar, Mathura Road, 
New Delhi,.Kheri,Uttar Pradesh-110065 

Subject: Grant of Environmental Clearance (EC} to the proposed Project Activity 
under the provision of EIA Notification 2006-regarding 

Sir/Madam, 
This is in reference to your application for Environmental Clearance (EC) 

in respect of project submitted to the Ministry vide proposal number 
INHR/IND2/408610/2022 dated 10 Feb 2023. The particulars .of the environmental 
clearance granted to the project are as below. 

1. EC Identification No. 

2. File No. 
3. Project Type 
4. Category 
5. Project/Activity including 

Schedule No. 
6. Name of Project 

7. Name of CompanylOrganization 
8. Location of Project 
9. TOR Date 

EC23A022HR195384 
J-110111714/2009-IA II (I} 
Expansion 
A 
5(g) Distilleries 

Expansion of Grain based distillery from 
100 KLPD to 205 KLPD by new 
installation of 105 KLPD Grain based 
Ethanol plant along with Co-generation 
power plant frqm 3.0 MW to 4.6 MW at 
Village Chulkana, Tehsil Samalkha, 
District Panipat, Haryana by M/s Haryana 
Organics (A Division of Globus Spirits 
Ltd.} 
GLOBUS SPIRITS LIMITED 
Haryana 
NIA 

The project details along with terms and conditions are appended herewith from page 
no 2 onwards. 

Date: 03/04/2023 

(e-signed) 
AN Singh 
Scient.ist E 

IA - (lndu:,tr-ial Pr-oJects - 2 sector) 

Note: A valid environmental clearance shall be one that has EC identification 
number & E-Sign generated from PARIVESH.Please quote identification 
number in all future correspondence. 

This is a computer generated cover page. 

EC Identification No. · EC23A022HR195384 File No. - J-11011n14/2009-IA 11 (I) Date of Issue EC - 03/04/2023 Page 1 of 14 
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This has reference to your online proposal no. IA/HR/IND2/408610/2022 
dated 10th February, 2023 for environmental clearance to the above-mentioned 
project. 

2. The Ministry of Environment, Forest and Climate Change has examined the 
proposal seeking environmental clearance for expansion of Grain based distillery 
from 100 KLPD to 205 KLPD by new Installation of 105 KLPD Grain based Ethanol 
plant alongwith Co-generation power plant from 3.0 MW to 4.6 MW at Village 
Chulkana, Tehsil Samalkha, District Panipat, Haryana by M/s. Haryana Organics (A 
Division of Globus Spirits Limited) . 

3. As per the MoEF&CC, Notification number S.O. 345(E), dated 17th 

January, 2019, not ification number 5 .0. 750(E), dated 17th February, 2020, 
S.O. 980 (E) dated 02nd March, 2021 & S.O. 2339(E), dated 16th June, 2021 
a special provision in the EIA Notification, 2006 (Schedule 5 (g)), a special 
provision in t he EIA Notification, 2006- (Schedule S(g)) "Expansion of sugar 
manufacturing units or distilleries for production of ethanol, having Prior 
Environment Clearance (EC) for existing unit, to be used completely for 
Ethanol Blended Petrol (EBP) Programme only, as per self-certification in form 
of an affidavit by the Project Proponent, shall be appraised as category 'B2' 
projects". 

4. The details of products and capacity as under: 

s. Name of unit Name of the Existing Additional Total 
No. product/by Production Production production 

product capacity capacity capacity 
1 Distillery Existing: 100 KLPD 105 KLPD 205 KLPD 

(Grain - ENA/ ENA/ RS/CL Ethanol only (ENA/RS/CL 
broken rice, RS/CL/IM FL (12000 & IMFL and 

maize, barley Additional : Cases/day) Ethanol) 
& sorghum Ethanol only &IMFL (10000 

based) Cases/day) 
3. Co-generation Power 3.0 MW 1.6 MW 4.6 MW 

power plant 
for distillery 

3 DWGS Dryer DDGS 58 TPD 46 TPD 104 TPD 

4 Fermentation Carbon di- 76 TPD 81 TPD 157 TPD 

unit oxide 

5. Ministry has issued Environmental Clearance to the existing industry for 

expansion of Grain/Molasses based distillery unit (25 KLPD) to Grain (100 KLPD) 
or Grain (75 KLPD) and Molasses (25 KLPD) with Cogeneration Power Plant (3 
MW) vide File No. J- 11011/714/2009-IA II (I) dated 28th February, 2011 . 

· • EC h b obtained fro m Rg gional Office, Certified compliance report of ex1stmo as een 

EC Identification No. _ EC23A022HR195384 File No. - J-11011/714/2009-IA II (I) Dale of Issue EC - 03/04/2023 
Page 2 of 14 
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MoEFCC, Chandigarh vide File no. 4-954/2011/ ENV/PART-II dated 10.08.2022. 
Closure Report has been obtained by IRO, MOEFCC, Chandigarh Vide File no. 4-
954/2011-IRO dated 20.01.2023. EAC was satisfied with the response. 

6, Standard ToR and Public Hearing is not applicable as the project falls under 
category 62 as per OM dated 16th June, 2021. It was informed that there is no 
litigation is pending against the project. 

7. Total plant area after expansion will be 6.878 ha {17 acres) which is under 
possession of the company and converted to industrial use. No additional land is 
required for the expansion, as the same will be done within the existing plant 
premises. Out of the total plant area, 2.427 ha i.e., more than 33 % of total plant 
area already been developed and the same will be maintained. The estimated cost 
of the proposed Expansion project is Rs. 98 Crores. Capital cost of EMP would be 
Rs. 17.25 Crores and recurring cost for EMP would be Rs. 2.0 Crores per annum. 
Industry proposes to allocate additional Rs. 1.0 Crore towards Extended EMP 
(Social developmental activities). Total Employment after expansion will be 200 
persons as direct. 

8. There are no National Parks, Reserved Forests (RF) / Protected Forests (PF), 
Wildlife Sanctuaries, Biosphere Reserves, Tiger/ Elephant Reserves, Wildlife 
Corridors etc. within 10 km radius. Water bodies: Samalkha Drain adjacent to 
plant site in East direction, Samalkha Distributary is located at a distance of 0.5 
km in WNW direction, Ganaur Distributary is located at a distance of 3.5 km in 
WSW direction, Western Distributary is located at a distance of 5 km in WNW 
direction, Narayana Distributary is located at a distance of 7 .0 km in WNW 
direction & Rajpura Distributary is located at a distance of 8.5 km in SSW 
direction. NOC has been obtained for Samalkha drain from Sub Divisional officer, 
Samalkha W .S Sub Division, Panipat vide letter no. 16/NOC dated 27.01.2023 
stating that there is no problem of flood in flood season since 25 years. 

9. AAQ modelling study for point source emissions indicates that the maximum 
incremental GLCs after the proposed project would be 0.656. µg/m3

, 0.262 µg/m3, 
0.729 µg/m3 and 0.84 µg/m3 with respect to PM10, PM2.s, S02 and NOx, The 
resultant concentrations are within the National Ambient Air Quality Standards 
(NAAQS) . 

10, Total fresh water requirement after expansion will be 952 CMD which will be 
met from ground water. Combined application has been submitted to HWRA for 
renewal of existing NOC and for additional abstraction of 400 KLPD groundwater 
vide Application No. HWRA/IND/R/2022/197 dated 19.06.2022 & is under process. 
Existing effluent generation is 548 CMD which is treated through Condensate 
Polishing Unit /Effluent Treatment Plant of capacity 600 CMD. Proposed effluent 

EC Identification No . . EC23A022HR195384 File No . • J· 11011/714/2009-IA II (I) Date of Issue EC - 03/04/2023 Page 3 of 14 
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generation (Process Condensate 436 CMD, CT blowdown 15 CMD, DM plant reject 
& washing 55 CMD, Boiler blow-down 13 CMD) will be 519 CMD will be treated 
through additional Condensate Polishing Unit /Effluent Treatment Plant of capacity 
600 CMD. Raw stillage ( 1215 TPD) will be sent to decanter followed by MEE and 
dryer to produce DOGS. Domestic waste water is being/will be treated in STP of 
capacity 20 KLPD. The plant is being/will be based on Zero Effluent discharge 
system and treated effluent/ water will not be discharged outside factory 
premises. 

11. Total power requirement after expansion will be 4 .6 MW which will be 
sourced from 4.6 MW Co-generation power plant. 30TPH Biomass/Rice husk/Agro 
waste fired boiler will be installed by replacing 10 TPH boiler. APCE ESP with a 
stack height of 44.2 m & 42.67 m is installed with 25 TPH & 10 TPH Biomass/Rice 
husk/Agro waste fired boiler for controlling the particulate emission within the 
statutory limit of 50 mg/Nm3. APCE ESP with stack height of 50 m will be installed 
with proposed 30TPH Biomass/Rice husk/Agro waste fired boiler for controlling the 
particulate emissions within the statutory limit of 50 mg/Nm3. Industry has 
existing lx380 KVA DG set & one proposed 1x750 KVA DG set will be used as 
power backup during power failure and stack height (5.5 m) will be provided as 
per CPCB norms to the proposed DG set. 

12. Details of Process emissions generation and its management: 

• APCE ESP with a stack height of 44.2 m & 42.67 m is installed with the 
existing 25 TPH & 10 TPH Biomass/Rice husk/ Agro waste fired boiler 
respectively for controlling the particulate emissions within the statutory 
limit of 50 mg/Nm3

• APCE ESP with a stack height of 50 m will be installed 
for controlling the particulate emissions within the statutory limit of SO 

mg/Nm3 for the proposed 30 TPH Biomass/Rice husk/Agro waste fired boiler 
by replacing existing 10 TPH boiler. 

• Online Continuous Emission Monitoring System is being/will be installed with 
the stack and data will be transmitted to CPCB/SPCB servers. 

• CO2 (157 TPD) generated during the fermentation process is being/will be 
collected and sold to authorized vendors as per local demand. 

13, Details of solid waste/Hazardous waste generation and its 
management: 

• DDGS (Distilled Dried Grains Stillage) ( 104 TPD) is being/will be sold as 
cattle feed. 

• Boiler ash (57 TPD) generated from the boiler is being/will be supplied to 
brick manufacturers in covered vehicles and given to farmers also. 

EC Identification No . . EC23A022HR195384 File No. - J-11011/714/2009-IA II (I) Date of Issue EC - 03/04/2023 Page 4 of 14 
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• Used oil & grease (0.5 Kilolitres per annum) is being/ will be sold to 
authorized recyclers. 

• ETP/CPU sludge (1.2 TPD) and STP Sludge (0.01 TPD) is being/will be used 
as manure. 

14. As per Notification 5.0 2339(E), dated 16th June, 2021, PP has submitted 
self- certification in the form of notarized affidavit declaring that the proposed 
expansion capacity of 105 KLPD will be used for manufacturing fuel ethanol only. 

15. During deliberations, EAC discussed following issues: 

• EAC suggested that the company will increase provisions of solar power 
within plant and to the nearby areas from 10% to 15% of total power 
consumption of the unit in form of solar lights/solar panels/solar gadgets 
etc. as a part of socio economic developmental activities. 

• Existing distillery has 25 TPH & 10 TPH Biomass/Rice husk/Agro waste fired 
boiler. The company will dismantle the existing 10 TPH boiler & install 30 
TPH Biomass/Rice husk/Agro waste fired boiler. For this proposed 30 TPH 
boiler, 50 meters stack height & ESP as APCE will be installed & designed for 
the statutory limit of 50 mg/Nm3 for controlling the particulate emissions. 

• EAC suggested to revise EMP details considering the modification/up 
gradation in ESP along with allied utilities. Accordingly, PP has increased the 
EMP Capital cost from Rs. 12.0 Crores to Rs. 17.25 Crores and EMP recurring 
cost from Rs. 1.5 Crores per annum to Rs. 2.0 Crores per annum. 

• EAC suggested that existing greenbelt in 33% of total project area, i.e., 
2.427 ha will be densified@2500 trees/ha & the same will be achieved within 
December, 2023. 

The committee was satisfied with the response provided by PP on above 
information . 

16. The proposal was considered by the EAC meeting ID: 
IA/IND2/13448/23/02/2023) held on 23rd February, 2023 in the Ministry, wherein 
the project proponent and the accredited Consultant namely M/s. J.M. EnviroNet 
Pvt. Ltd. (NABET certificate no. NABET/EIA/2023/SA 0172 and validity till 7th 

August, 2023), presented the case. The Committee recommended the project for 
grant of environmental clearance. 

17. The EAC, constituted under the provision of the EIA Notification, 2006 _and 

comprising of Experts Members/domain experts in various fields, have ex~mmed 
the proposal submitted by the Project Proponent in desired for~ along with the 
EMP report prepared and submitted by the Consultant accredited by the ~CI/ 
NABET on behalf of the Project Proponent. The EAC noted that the ProJect 
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Proponent has given undertaking that the data and information given in the 
application and enclosures are true to the best of his knowledge and belief and no 
information has been suppressed in the report. If any part of data/information 
submitted is found to be false/ misleading at any stage, the project will be 
rejected and Environmental Clearance given, if any, will be revoked at the risk and 
cost of the project proponent. 

18. The Committee noted that the EMP report is in compliance of the PFR. The 
Committee deliberated on the CER plan and found to be addressing the issues in 
the study area. The EAC has deliberated the proposal and has made due diligence 
in the process as notified under the provisions of the EIA Notification, 2006, as 
amended from time to time and accordingly made the recommendations · to the 
proposal. The Experts Members of the EAC have found the proposal in order and 
have recommended for grant of environmental clearance. 

19. The environmental clearance granted to the project/activity is strictly under 
the provisions of the EIA Notification 2006 and its amendments. It does not 
tantamount/construe to approvals/consent/ permissions etc. required to be 
obtained or standards/conditions to be followed under any other Acts/ Rules/ 
Subordinate legislations, etc., as may be applicable to the project. The project 
proponent shall obtain necessary permission as mandated under the Water 
(Prevention and Control of Pollution) Act, 1974 and the Air (Prevention and Control 
of Pollution) Act, 1981, as applicable from time to time, from the State Pollution 
Control Board, prior to construction & operation of the project. 

20. Based on the proposal submitted by the project proponent and 
recommendations of the EAC (lndustry-2), Ministry of Environment, Forest and 
Climate Change hereby accords environmental clearance to the project for 
expansion of Grain based distillery from 100 KLPD to 205 KLPD by new installation 
of 105 KLPD Grain based Ethanol plant along with Co-generation power plant from 
3.0 MW to 4.6 MW at Village Chulkana, Tehsil Samalkha, District Panipat, Haryana 
by M/s. Haryana Organics (A Division of Globus Spirits Limited), under the 
provisions of the EIA Notification, 2006, and the amendments therein, subject to 
compliance of the terms and conditions as under:-

A. Specific Condition: 

(i) . As per the Notification S.O. 2339(E), dated 16th June, 2021, project falls in 
category 82 and the proposed expansion capacity of 105 KLPD shall only be 
used for fuel ethanol manufacturing as per self-certification in form of a 
notarized affidavit by the Project Proponent. Provided that subsequently if it 
is found that the ethanol, produced based on the EC granted as per this 
dispensation, is not being used completely for EBP Programme, or if 
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ethanol is not being produced, or if the said distillery is not fulfilling the 
requirements based on which the project has been appraised as category 
B2 project, the EC shall stand cancelled. 

(ii). The company shall comply with all the environmental protection measures 
and safeguards proposed in the documents submitted to the Ministry. All 
the recommendations made in the EIA/EMP in respect of environmental 
management, and r"isk mitigation measures relating to the project shall be 
implemented as per proposed in Annexure-1. 

(iii). EC granted for a project on the basis of the submitted documents shall 
become invalid in case the actual land for the project site turns out to be 
different from the land considered at the time of appraisal of project. 
Conversion of land use (CLU) certificate shall be obtained before start of 
construction activities. 

(iv). NOC from the Central Ground Water Authority (CGWA)/ Concerned Local 
authority shall be obtained before start of the construction of plant and 
drawing of the ground water for the project activities. State Pollution 
Control Board / Pollution Control Committees shall not issue the Consent to 
Operate (CTO) under Air (Prevention and Control of Pollution) Act and 
Water (Prevention and Control of Pollution) Act till the project proponent 
shall obtain such permission. No ground water shall be used for the plant 
operations. 

(v). Total fresh water requirement after expansion shall not exceed 952 
m3/day, which will be sourced from ground water. No ground water 
recharge shall be permitted wi_thin the premises. Industry shall construct a 
rain water storage pond of 60 days capacity and the accumulated water to 
be used as fresh water thereby reducing fresh water consumption. 

(vi). Spent Wash/stillage shall be sent to the decanter followed by the Multiple 
Effect Evaporator and dryer to form DOGS. DOGS to be used as cattle 
feed. The MEE & Drier condensate, spent lees, WTP Rejects, Boiler & 

Cooling tower blowdowns, washings etc., is shall be treated in the 
'Condensate Polishing Unit' (CPU). STP shall be installed to treat domestic 
wastewater. The plant shall be based on 'Zero Liquid Discharge' system and 
no effluent/treated water shall be discharged outside factory premises. 

(vii) . ESP with a stack height of 44.2 m is already installed with the existing 25 
TPH Rice husk/Agro waste fired boiler for controlling the particulate 
emissions within the statutory limit of 50 mg/Nm3

• ESP (five fields) with a 
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(viii). 

(ix) . 

(x). 

(xi). 

(xii). 

(xiii). 

(xiv). 

stack height of SO meters will be installed with the 30 TPH Biomass/Rice 
husk/Agro waste fired boiler for controlling the particulate emissions within 
the statutory limit of 50 mg/Nm3

• Coal shall not be used as. fuel. At no 
time, the emission levels shall exceed the prescribed standards. In the 
event of failure of any pollution control system installed by the unit, the 
respective unit shall not be restarted until the control measures are 
rectified to achieve· the desired efficiency. Performance assessment of 
pollution control devices/ systems will be conducted annually. As proposed 
existing 10 TPH boiler shall be dismantled and disposed in an 
environmentally-sound manner. 

Boiler ash (57 TPD) will be used for brick manufacturing and supplied to 
brick manufacturers. PP shall use biomass like rice husk/agro waste as fuel 
for the proposed boiler. PP shall meet 15% of the total power requirement 
from solar power by generating power inside plant 
premises/adjacent/nearby areas. Approach to the project site to the 
nearest highway will be maintained by the Industry. 

CO2 (157 TPD) generated during the fermentation process will be collected 
by utilizing CO2 scrubbers and shall be sold to authorized vendors. 

PP shall allocate at least Rs. SO Lakhs/annum for Occupational Health 
Safety. Occupational Health Centre for surveillance of the worker's health 
shall be set up. The health data shall be used in deploying the duties of the 
workers. All workers & employees shall be provided with required safety 
kits/mask for personal protection. 

Training shall be imparted to all employees on safety and health aspects of 
chemicals handling. Safety and visual reality training shall be provided to 
employees. 

The unit shall make the arrangement for protection of possible fire hazards 
during manufacturing process in material handling. Fire fighting system 
shall be as per the norms. PESO certificate shall be obtained. 

Process organic residue and spent carbon, if any, shall be sent to Cement 
and other suitable industries for its incinerat ions. ETP sludge, process 
inorganic & evaporation salt shall be disposed of to the TSDF. 

The company shall undertake waste minimizat ion measure~ ~s _below (a~ 
Metering and control of quantities of active ingredients to mm1m1ze waste, 
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(b) Reuse of by-products from the process as raw materials or as raw 
material substitutes in other processes. (c) Use of automated filling to 
minir,:iize spillage. (d) Use of Close Feed system into batch reactors. (e) 
Venting equipment through vapour recovery system. (f) Use of high 
pressure hoses for equipment clearing to reduce wastewater generation. 

(xv). The green belt of at least 5-10 m width has been developed in 2.427 
hectares i.e., 35.28 % of total project area with tree density @ 2500 trees 
per hectares, mainly along the plant periphery and same will be 
maintained. Selection of plant species shall be as per the CPCB guidelines 
in consultation with the State Forest Department and native species shall 
be developed. Records of tree canopy shall be monitored through remote 
sensing map. 

(xvi). PP proposed to allocate Rs. 1.00 Crores towards Extended EMP (CER) which 
shall be . spent as submitted in CER plan (Annexure-II) for monitorable 
activities like up-gradation of schools with provision of facilities e.g. Class 
rooms, playground, Laboratory, Library, Computer class, toilets, potable 
drinking water facilities, solar light/solar power support for uninterrupted 
power supply, soil nutrient management etc. Further, all the proposed 
activities under CER shall be completed before the commissioning of the 
plant in consultation with District Administration. 

(xvii). There shall be adequate space inside the plant premises earmarked for 
parking of vehicles for raw materials and finished products and no parking 
to be allowed outside on public places. Out of the total project area, 15% 
shall be allotted solely for parking purposes with facilities like rest rooms 
etc. 

(xviii). 

(xix). 

Storage of raw materials shall be either in silos or in covered areas to 
prevent dust pollution and other fugitive emissions. All stockpiles should be 
constructed over impervious soil and garland drains with catch pits to trap 
runoff material shall be provided. Biomass shall be stored in covered sheds 
and wind breaking walls/curtains shall be provided around biomass storage 
area to prevent its suspension during high wind speed. All Internal roads 
shall be paved. Industrial vacuum cleaner shall be provided to sweep the 
internal roads. The Air Pollution Control System shall be interlocked with 
process plant/machinery for shutdown in case of operational failure of Air 

Pollution Control Equipment. 

Continuous online (24x7) system for monitoring of stack emissions/effluent 
quality shall be installed for flue gas emissions and the pollutants 
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concentration, and the data shall be transmitted t o the CPCB ·and SPCB 
server. For online continuous monitoring of effluent, the unit shall install 
web camera with night vision capability and flow meters in the 
channel/drain carrying effluent within the premises. 

(xx~. A separate Environmental Management Cell (having qualified person with 
Environmental Science/Environmental Engineering/specialization in the 
project area) equipped with full-fledged laboratory facilities shall be set up 
to carry out the Environmental Management and Monitoring functions. EMC 
head shall report directly to Head of Organization/ Director/CEO as per 
company hierarchy. 

(xxi). PP shall sensitize and create awareness among the people working within 
the project area as well as its surrounding area on the ban of Single Use 
Plastic in order to ensure the compliance of Notification published by 
MOEFCC on 12th August, 2021. A report along with photographs on the 
measures taken shall also be included in the six-monthly compliance report 
being submitted to concerned authority. 

e. General condition: 

(i) 

(ii) 

(iii) 

(IV) 

No further expansion or modifications in the plant, other than mentioned in 
the EIA Notification, 2006 and its amendments, shall be carried out without 
prior approval of the Ministry of Environment, Forest and Climate 
Change/SEIM, as applicable. In case of deviations or alterations in the 
project proposal from those submitted to this Ministry for clearance, a fresh 
reference shall be made to the Ministry/SEIM, as applicable, to assess the 
adequacy of conditions imposed and to add additional environmental 
protection measures required, if any. 

The energy source for lighting purpose shall be preferably LED based, or 
advanced having preference in energy conservation and environment 
betterment. 

The overall noise levels in and around the plant area shall be kept well 
within the standards by providing noise control measures including acoustic 
hoods, silencers, enclosures etc. on all sources of noise generation. The 
ambient noise levels shall conform to the standards prescribed under the 
Environment (Protection) Act, 1986 Rules, 1989 viz. 75 dBA (day time) and 
70 dBA (night time). 

The company shall undertake all relevant measures for impr?~i~g the socio­
economic conditions of the surrounding area. CER actIv1t1es shall be 
undertaken by involving local villages and administration and shall be 
implemented. The company shall undertake eco-developmental measures 
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(V) 

(vi) 

(vii) 

(viii) 

(ix) 

(X) 

(xi) 

including community welfare measures in the project area for the overall 
improvement of the environment. 

The company shall earmark sufficient funds towards capital cost and 
recurring cost per annum to implement the conditions stipulated by the 
Ministry of Environment, Forest and Climate Change as well as the State 
Government along with the implementation schedule for all the conditions 
stipulated herein. The funds so earmarked for environment management/ 
pollution control measures shall not be diverted for any other purpose. 

A copy of the clearance letter shall be sent by the project proponent to 
concerned Panchayat, Zilla Parishad/Municipal Corporation, Urban local 
Body and the local NGO, if any, from whom suggestions/ representations, if 
any, were received while processing the proposal. 

The project proponent shall also submit six monthly reports on the status of 
compliance of the stipulated Environmental Clearance conditions including 
results of monitored data (both in hard copies as well' as by e-mail) to the 
respective Regional Office of MoEF&CC, the respective Zonal Office of CPCB 
and SPCB. A copy of Environmental Clearance and six monthly compliance 
status report shall be posted on the website of the company. 

The environmental statement for each financial year ending 31st March in 
Form-V as is mandated shall be submitted to the concerned State Pollution 
Control Board as prescribed under the Environment (Protection) Rules, 
1986, as amended subsequently, shall also be put on the website of the 
company along with the status of compliance of environmental clearance 
conditions and shall also be sent to the respective Regional Offices of 
MoEF&CC by e-mail . 

The project proponent shall inform the public that the project has been 
accorded environmental clearance by the Ministry and copies of the 
clearance letter are available with the SPCB/Committee and may also be 
seen at Website of the Ministry and at https://parivesh.nic.in/. This shall be 
advertised within seven days from the date of issue of the clearance letter, 
at least in two local newspapers that are widely circu lated in the region of 
which one shall be in the vernacular language of the locality concerned and 
a copy of the same ·shall be forwarded to the concerned Regional Office of 
the Ministry. 

The project authorities shall inform the Regional Office as well ~s the 
Ministry, the date of financial closure and final approva~ of the proJect by 
the concerned authorities and the date of start of the proJect. 

This Environmental clearance is granted subject to final outcome 01' Hon'~le 
Supreme Court of India, "Hon'ble High Court, _Hon'~le NGT and any ot er 
Court of Law, if any, as may be applicable to this proJect. 

th right to stipulate additional conditions, if found 21. The Ministry reserves. e 
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necessary at subsequent stages and the project proponent shall implement all the 
said conditions in a time bound manner. The Ministry may revoke or suspend the 
environmental clearance, if implementation of any of the above conditions is not 
found satisfactory. 

22. Concealing factual data or submission of false/fabricated data and 
failure to comply with any of the conditions mentioned above may 
result in withdrawal of this clearance and attract action under the 
provisions of Environment (Protection) Act, 1986. 

23. Any appeal against this environmental clearance shall lie with the National 
Green Tribunal, if preferred, within a period of 30 days as prescribed under 
Section 16 of the National Green Tribunal Act, 2010. 

24. The above conditions will be enforced, inter-alia under the provisions of the 
Water (Prevention & Control of Pollution) Act, 1974, the Air (Prevention & Control 
of Pollution) Act, 1981, the Environment (Protection) Act, 1986, the Hazardous 
Wc:iste (Management, Handling and Transboundary Movement) Rules, 2016 and 
the Public Liability Insurance Act, 1991 read with subsequent amendments therein. 

25, This issues with the approval of the competent authority. 

Copy to: -

(A. N. Singh) 
Scientist-'E' 

1. The Principal Secretary, Department of Environment, Government of 
Haryana, SCO 1-2-3, Sector 17 (D), 2nd Floor, Chandigarh, Haryana 

2. The Regional Officer, Ministry of Env., Forest and Climate Change, 
Integrated Regional Office, Bays No.24-25, Sector 31-A, Dakshin Marg, 
Chandigarh - 160030 

3. The Member Secretary, Central Pollution Control Board Parivesh Bhavan, 
CBD-cum-Office Complex, East Arjun Nagar, Delhi - 32 

4. The Member Secretary, Haryana State Pollution Control Board, C-11, Sector-
6, Panchkula, Haryana - 134109. 

5. The Member Secretary, Central Ground Water Authority, 18/11, Jamnagar 
House, Mansingh Road, New Delhi - 11 . 

6. Monitoring Cell, MoEF&CC, Indira Paryavaran Bhawan, Jor Bagh Road, Indira 
Paryavaran Bhawan, Jor Bagh Road, New Delhi 

7. District Collector, Kalaburagl, Haryana . 
8. Guard File /Monitoring File /Parivesh Portal / Record File 

{A, N, Singh) 
Scientist-'E' 

E-mail: aditya.narayan@nic.in 
Tel. No. 11-24642176 
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Annexure -1 

Ca,pital cost and recurring cost of EMP are ajven below; 

s. Capital j Recurring 

Np. Description Cost Cost/annum 
(Crores) (Croresl 

ESP + Stack+ up 
Air Pollution 

1 
gradation in existing 

Management ESP, online 8.6 0.55 

monitorina system 
I 

2 Effluent Condensate polishing 
Treatment unit/ ETP and STP 5.5 0.8 

Lab instrument, 

I 
Environment 3 Online Monitoring 
Monitoring System, Third party 0.5 0.10 

I monitorina, audit 

I 
4 I Solid waste Ash Handling & 

Management Management, Others 2.4 0.45 

I 

Greenbelt & 
Plantation for 5 Plantation 0.25 

Develooment Greenbelt 0.10 

Total 17.25 2.0 

Annexure - II 

Details of extended EMP {CERl with proposed activities and budgetarv 
allocation: -

Proposed Activities Proposed Proposed Total Expenditure 
budget budget in (lakhs) 
in 1st 2nd Year 
Year 

Health facilities- Distribution of Rs. 10 Rs. 10 Rs. 20.0 

medical instruments, oxygen Lakhs Lakhs 
cylinders to nearby health centre (PHC in (PHC in 
and hospitals Village- Village-

Chulkana) Kiwana) 

Education - Infrastructure Rs. 20 Rs. 10 Rs. 30.0 Lakhs 

Renovation of Govt schools & Lakhs Lakhs 

classroom development, Provision (Govt (Govt 

of digital education in school & school in school in 

laptop distribution, sanitation Village- Village-

facilities, safe drinkina water etc. Kiwana) Chulkana) 

Skill Development - Establishment Rs. 7.5 Rs. 7.5 Rs. 15.0 Lakhs 

of Skill Development centre for Lakhs Lakhs 

Youth & oraanisina TraininQ {Villaqe- (Village-
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programmes for youth/residents. Kiwana) Chulkana) 
Infrastructure Rs. 20 Rs. 15 Rs. 35.0 Lakhs 
Construction/Renovation- Solar Lakhs Lakhs 
power installation in schools (Village- (Village-
&Panchayat bhavan, rainwater Chulkana) Kiwana) 
harvesting system, development 
of community halls & nearby 
plantations etc I 

TOTAL Rs.100 Lakhs 
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-:.=:_,. HARYANA STATE POLLUTION CONTROL 
~ BOARD 

(X}@[p@§ SCO-55, Sec.25, HUDA, Panipat Ph. 0180-2672037 
"' Email:- hspcbropr@gmail.com 

E-mail: hspcb@hry.nic.in 

No. HSPCB/Consent/ : 313106523PITCTO39884947 Dated :20/09/2023 

To. 

Mis :HARY ANA ORGANICS A Unit of Globus Spirits Ltd 

4 KM, Chulkana Road, Samalkha, Panipat 

Subject: Grant of consent to operate to Mis RARY ANA ORGANICS A Unit of Globus Spirits 
Ltd. 

Please refer to your application no. 39884947 received on dated 2023-08-24 in 
regional office Panipat.With reference to your above application for consent to operate,M/s 
HARYANA ORGANICS A Unit ofGlobus Spirits Ltd i-s here by granted consent as per 

following specification/f erms and conditions. 

Consent Under BOTH 

Period of consent 13/09/2023 - 30/09/2027' 

Industry Type Distillery ( molasses I grain / yeast based) 

CatC1!orv RED 

Investment(In Lakh) 15967.691 

Total Land Area(Sq. 
meter) 

72216.0 

Total Builtup Area(Sq. 
meter) 

15000.0 __ .-,,-
Quantity of effluent I 

1. Trade 554.0 KL/Dav 
' 

2. Domestic 15.0KUDay 

Number of outlets 0.0 

Mode of dischare:e 
__ ] • .r 

I. Domestic STP then use for Horticulture 

2. Trade ZLD/CPU/MEE 

Domestic Effluent Parameters 
10 mg/l ' I. BOD 

2.COD 50 me:/1 

3. TSS 20 mg/l 

4. pH (5.5-9.0) 5.59.0 

5. Faecal Coliform 100 MPN/100ml 
( MPN / 100 ml) 

6. TOTAL NITROGEN IO 

Trade Effluent Parameters 

l.BOD 30 mg/l 

2. TSS 100 mw! 
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3. pH (5.5-9.0) 

4. All Applicable 
Standards as per EP 
Acts/Rules/Norms 

Number of stacks 

Height of stack 

1 . STACK 
ATTACHED TO 10 
TPH BOILER 

2 . STACK 
ATTACHED TO 25 
TPH BOILER 

3 . STACK 
ATTACHED TO DG 
SET (above roof level) 

Emission parameters 

l.SPM , 

Product Details -

1. IMFL 
2. COUNTRY LIQUOR 

3. RECTIFIED SPIRIT, 
ENA, ETHANOL 

Capacity of boiler 

I . BIOMASS FIRED 
BOILER 

2. BIOMASS FIRED 
BOILER 

Type of Furnace 

1. NA 
~ 

Type of Fuel 

I . BIOMASS 

2. Diesel 

Raw Material Details 

DISCARDED GRAIN, 
NAKKU,BAJRA,MAIZ 
E 

RAW WATER 

5.59.0 

3 

42.67m 

44.2m 

10.9m 

,. -

80m~m3 ··-

10000 Cases/day 

12000 Cases/day 

140 Kilo liters/Day 

«;\ Ii 

25 Ton/hr 

10 Ton/hr 

_... .. ...._ 

... 
. ..-"" TJ 

300TON/DAY 

2.4KL/dav . 
! l 'f 

' 
296 Metric Tonnes/Day / 

135 Kilo Liters/Day 

' ! 
7 
,---

~-

Regional Officer, Panipat 

Haryana State Pollution Control Board. 
Terms and conditiQns 

1. The applicants shall maintain good house keeping both within factory and in the premises. 
All hose pipelines values, storage tanks etc. shall be leak proof. In plant allowable pollutants 
levels, if specified by State Board should be met strictly. 
2. The applicant/company shall comply with and carry out directive/orders issued by the Board 

in this consent order at all subsequent times without negligence of his /its part. The 

applicant/company shall be liable for such legal action against him as per provision of the 

ss-

115833



. . 

law/act in case of violation of any order/directives. Issued at any time and or non compliance 
of the terms and conditions of his consent order. 
3. The applicant shall make an application for grant of consent at least 90 days before the date 

of expiry of this consent. 
4. Necessary fee as prescribed for obtaining renewal consent shall be paid by the applicant 
alongwith the consent application. 
5. If due to any technological improvement or otherwise this Board is of opinion that all or any 
of the conditions referred to above required variation (including the change of any control 
equipment either in whole or in part) this Board shall after giving the applicant an opportunity 
of being heard vary all or such condition and there upon the applicant shall be bound to comply 
with the conditions so varied. 
6. The industry shall provide adequate arrangement for fighting the accidental leakages; 
discharge of any pollutants gas/liquids from the vessels, mechanical equipment etc. which are 
likely to cause environment pollution. 
7. The industry shall comply noise pollution (Regulation and control) Rules, 2000. 
8. The industry shall comply all the direction/Rules/Instructions as may be issued by the 
MOEF/CPCB/HSPCB from time to time. 
9. The industry shall ensure that various characteristics of the effiuents remain within the 
tolerance limits as specified in EPA Standard and as amended from time to time and at no time 
the concentration of any characteristics should exceed ~ese limits for discharge. 
10. The industry would immediately submit the revised application to the Board in the event of 
any change in the raw material in process, mode of treatment/discharge of effluent. In case of 
change of process at any stage during the consent period, the industry shall submit fresh 
consent application alongwith the consent to operate fee, if found due, which may be on any 

account and that shall be paid by the industry and the industry would immediately submit the 

consent application to the Board in the event of any change during the year in the raw material, 

quantity, quality of the effluent, mode of discharge, treatment facilities etc. 
11. The officer/official of the Board shall reserve the right to access for the inspection of the 
industry in connection with the various process and the treatment facilities. The consent to 

operate is subject to review by the Board at any time. 
12. Permissible limits for any pollutants ~entioned in the consent to operate order should not 

exceed the concentration permitted in the effluent by the Board. . 
13. The industry shall pay the balance fee, in case it is found due from the industry at any time 

later on. 
14. If the industry fails to adhere to any of the conditions of this consent to operate order, the 

consent to operate so granted shall automatically lapse. . 
15. If the industry is closed temporarily at its own, they shall inform the Board and obtam 

permission before restart of the unit. . . . . 
16. The industry shall comply all the Directions/ Rules/Instructions issued from tune to time by 

the Board. 
Specific Conditions : 

1. The unit shall keep all the parameters within the prescribed l~ts and shall_ comply with all 
the Norms and Rules as prescribed in the Acts. 2. That the unit v.:111 comply_ with all the 
provisions of Hazardous Waste Rules and maintain agreement with Authonz~d recycler of the 
Board for scientific disposal of Hazardous Waste. 3. That unit will use only biomass fuel as per 
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direction of CAQM. 4. That the Unit will run APCM regularly and maintained log books 
properly. 5. That the unit will provide inter locking arrangement ofDG set with APCM and 
shall have adequate D.G. set to ensure regular and effective running of pollution control 

devices. 6. That the unit will not generate Trade effluent more than permission granted without 
prior permission from the board. 7. That the unit will not add any air polluting process/ 
machinery and also not add any process which increases the water pollution load. 8. That the 
unit will follow the directions issued from HSPCB, CPCB, NGT and CAQM. 9. That the unit 
will deposit the balance consent fee as per schedule, if any. 10. The unit will run and maintain 
its MEE and APCM regularly & effectively and will keep all the parameters within limit, it 
will dispose off its boiler ash in scientific method. 11. That the unit should obtain/renew the 
NOC from HWRA for extraction of ground water. 12. Unit will Hand over the waste oil of the 
D.G set only to the authorized recycler and will timely renew their agreement. 13. That the 
CTO so granted shall become invalid in case of violation of any of the above / any law of the 
land If the unit fails in complying of above said conditions. 14. That this CTO is issued in 
suppression of earlier CTO issued vide no. HSPCB/Consent/ : 313106523PITCTE2060767 

Dated: 13/07/2023. 15. That the unit will submit the compliance.of conditions of CTO each 
year. 

AS A 

Regional Officer, Pa11ipat 
Haryana State Pollution Control Board. 
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• THE .BHANWALA CO-OPERATIVE LABOUR & 
CONSTRUCTION SOCIETY LTD. 

PLOT 1599 SECTOR 23 ,SONIPAT ,HARYANA ,131001,9992988777 
SOLID WASTE MANGEMENT, SANITATION SERVICES & CIVIL WORKS 
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HARYANA ORGANICS 
(A UNIT OF GLOBUS SPIRITS LTD.) 
4 K.M CHULKANA ROAD, SAMALKHA, 
PANIPAT, HARYANA 

REF:HO/SMK/ /2024-25 

To, 

BHANWALA TRANSPORT COMPANY 

House No 1599, Sonipat, Sector 23, 

HARYANA-131001 

GST NO- 06BLUPA2223B2ZN 

Subject: Work order for Ash Removal from 25 & 17 TPH Boiler 

Dear Sir 

DATED:01/04/2024 

With reference to you Quotation and subsequent negotiations, we are pleased to award you a work order 
for the subject work as per the terms and conditions mentioned below: 

1. Scope of Work: 

A. Ash Removal from 25 & 17 TPH Boiler on day to day basis without any accumulation in our 
premises. 

8. Deployment of sufficient Dumper with Driver and a Tractor type loader in Unit for Ash Disposal 
outside factory premises. 

2. Rate: 

A. 91.00 Per MT-Ash Removal from 25 & 17 TPH Boiler. 
8. Ash quantity will calculate as per fuel consumption in both boiler. 

3. Payment: 

The Bill of complete month will be produced by you upto 2nd day of every month and the payment will be 
made by the company through A/c. Payee Cheque/ Online payment. 

4. Terms & Condition: 

1. Above given rates are inclusive of all Contractual Costs. 
2. Submit Agreement with Land owner for disposal/dumping of Ash for sole purpose of land filling. 
3. Contractor will be responsible for Removal of ash on designated area solely for the purpose of 

landfill and shall ensure no any complaint from nearby villages, Persons and any authority. 
Agreement with land owner for unloading 

4 . Dumpers/Loaders/Tractors being used for purpose of Ash disposal must be ensured having 
complied all statutory requirements. 

5 . Maintenance of your all equipment will be under your scope. 
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• 6. Commercial Vehicle used for Ash tlisposol will be covered by Torpoulln before moving out from 
foctory. 

7 . Income True (TDS/TCS) will be deducted os per applicoble rule or Govt. 
8. OST Tax Exclusive in above rote. 
9 . This Contract is valid from 01/04/2024 to 31/03/2025. 
10. Rote would be Reviewed ofter every 3 Months on lhc basis of prcvniling DlcRcl rot.cs in Mnrkct. . 
11. It would be required maintain the ash generation point in our boilers nlwnys in ncot ond tidy 

condition. In case we shall notice ony accumulation of /\s h any tiny, we shnll be imposing o 
penalty of Rs . 5000/- Per Doy on contractor. 

12. All the labour problems, if o.ny will be ho.ndled by Contractor. In cnse of occident /miss-happening, 
you will fully responsible and all expenses/cost will be borne by Contractor. 

13. You have to complete all the legal formalities ond h ove to obtain oil necessary license from all 
relevant Govt. Depo.rtments related to this contract. 

14. No Child labour (Below 18 Years) will be allowed in factory Premises. 
15. You will ensure that all your employees ma.into.in peace and discipline in the factory premises and 

the company will have the right to check and search you o.nd your employees any time. 
16. In cases contractor leave the job without completion & the job shall be done by company through 

other contractor /persons, then cost of such work done is recovered from contractor Bill/ Invoice. 
17. You will fully responsible for the safety and behavior of manpower at our site. 
18. This Contract can be terminated by giving one month notice by either side. 
19. In cases of violation of any of the terms and condition of this contract, the management will 

reserved the right to be terminating the contract with immediate effect without giving the notice & 
compensation. 

20. That the contactor shall also be responsible for any Wastage or theft of any raw materials, packing 
material, finished goods, etc in accordance with the standard norms fixed with company. If any 
raw material, packing material or finished goods found short, the cost of the same along with the 
liquidated damage shall be recovered from contract for the decided, the cost of raw material or 
damage, the decision of the company shall be binding on the contractor. 

21. All Disputes arising out of this order shall be subject to the jurisdiction of Panipat Court Only. 

DECLARATION - I hereby by confirming that I have been understood all the tenns & 
conditions of above mentioned and agreed 

Signature of Contractor ..... ~ ... ~c,Jt?.,,.,, ........................... .. 
\ -----

For Haryana Organics 

(A Unit of Globus Spirits Ltd.) 

120838



i 

" '; " 

~ ... • ·J 
~-
~~ 

• 

Non.JudlCIIII 

•
. lt,dli:':n-l'.!011 ,Judlclal Stamp 0 

L ' • t \ ', /. ,-1... . : ovarnmen Dalo : 10/05/2024 

. 
Certificate No. T0R2024 E23 

116780047 

q1arnp Duly Paid : , 101 
if'i, Unf\' 

GAN No. 

Name: Bl1anwala Transport Company 

H.NO/Floor : 1599/23 Sector/Word : X 

CltyNlllage : Sonlpat District : Sonlpol 

Phone: 

Name: 

H.No/Floor : 

City Nill age: 

Phone: 

Purpose: 

Otehr 

X 

X 
99••····21 

AGREEMENT 

' : /\'::~. :;!1;~!£i '; ·_ 
Sector/Ward : X 

• • I 1'' 1j' ' ' •~ 

District : X · •,,,, • ··, .. ·• 

,:11q_1 , J::lrst ~•;·. • 

Ponully : , 0 

LandMork : Sonlpot 

Stale : Horyono 

LandMark : X 

State: X 

The authenticity of this document can bo verified by scanning this QrCodo Through smart phone or on tho website htlps://egrashry.nlc.ln 
: ,· .~ · 1-~~

1.~·u ,1_.c1 .. • 

., 
' ' 

' 

121839



l"'..-l~'flc8tft ~1o- e , 
GRN H ~1 1 

lndton-Non Judicial Stnn1p 
Horynnn Govornn,ont 

...... ._...._.. ........ 
[ 111111110111 
IIIIIDIIDIII 

~t.enrlY..C.Otnll 
B.hnnw l tmnspoo 00ffil)8ny 

~~~p Duty P Id : , 101 

P nlty : , a 

H.~: X S tof#Wnrd ~ X LondMmli. : Sonl~ t 
: Soolpat Olstrici : Sootpnt Stnt : Hm ,mrn 

Phoo -

Name: Other 

H.No/Floor : X 

CityMUase: X 

Purpose : other 

Buyer l Second Pnrty Dotnll 

SectortWnrd: X 

District: X 

LondMmt : X 

State: X 

122840



\ 

•· Fl,), \ 

~, \ ,n.-,_ e: \ 

lndinn-Non Judlclnl Stamp 
Hary:ina Government 

I IIEl- iflli __ _ 
I □a 1B 
SQller / First Party Detail 

, rt , ) f ~ .-1n 

St • I, r \\' l\i : \ 

istri t : .., 

Buyer I Second Party Detail 

H 

~P. t r W rd: X 

Distri : X 

LandMan; : X 

St te : X 

3 

e : ,_ ...... _ , 

--

th r 

nnlng • ~ Q!Coda Through smart phooa 

DOll.E.RASH DISPOS.:\L.\GRIT...\1£..Yf' 

The pres ·nt 13 ikr :\ sh Dispo:--:tl : !!l't't:llll'.nl (":\,"1'\:'ct11t'ltt") is m. k 1 thi,- l l .. y r .\. tri! . 
~02-l at S nip.,t. H:u1-:ma. and the :~'l'L"-'lncnt shall l>t:'. t'Ht 1i, , Ii n U L _.l till: U :'_ , _-. 

l. llh:um-;1la Transpo rt C mpany with its olli 'l' nl House ~ • l.W . • u1 
H aryana - I ;H 00 I (n.:Jcn"{'(l t as "First Party" het't"inaficr): 

2. . tm'sh. a_ge 37 Years, :c n / daught ·r o f~ tni Ram. 1,·s.icknt f \"ill • .,_.._, \ Um ti. T ·h: ·1-

S.unalkha. Panip,,t (rckm .. '<l t a~ '"Scrond Party"' hen·inalkr : 

\\ 'H E.HE.AS: 

:\. Thl' First Party, has e111t·1, ·d intt nn . •!t'N:llWllt lnk l ( l. L ~-l with \ l ~ H • . • 
'1f.\Jll (a l nit ) r ,I hu · . pirits lJ l.), with it. l nit at -IK.\l. 'hulk.ana R '-"l L : , 1 •• 

llm1ipa1. Hai -;ina r r rtm m l ll' ash fro m thcir l ikrs n a l. y-,h by h: : i :-• • \ ~l : 

11 The Fir ·t Part · utilizl's a l11m1 er " ith clri, ·r nml n tra ·t r - •~l • l< l ·r f r I 
huikr ash frc 111 ~ , Hary:uin q~ani : • l nit at -I K.\ t. Chulk. n:\ H tl. , an •• I • • 

P;mipat. l laryana, aml :u irtlin~ly, 1 :(111in· s1 a ~ t cli:-1 ,el ·1 •r :h f r th' I m1 " --s 
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C. The Scrnncl Party is 1J1c absolute and exclusive owner and in posscs_sion. ~r_certain lan<l 
.' I v ·11· . M·,lrnv-11j ("subiect la.n<l") an<l is interested 111 uuhzmg the same 

1J 1at 1s I orate< al 1 ,1~c- • • ' ;i • 

for disposal ol' l)Oilcr ash for the puq1oscs of l,md - lillmg. 

NO\\ Tl !IS /\GHEEMENT AS FOLLOWS: 

I. . n ic First Party shall utilize the subject land solely for the purp~s_es of disp~sal_ of bo_iler 
ash rnllertcd rrom M/s Haryana Organics (a Unit of Globus Spmts Ltd.), w1th_1ts ~ml ,~t 
,1.KM, Chulkana lloacl, Samalkha, Panipat, Haryana on a <lay - lo - <lay or penodic basis 

ror the purposes of land - lilling. 

~- The First Party will pay a sum or Rs. 91 per MT of boiler ash that is disposed on the 
suhjerl land, on a monthly / bi - monthly / quarterly or annual basis. The rate per MT 
or boiler ash is subject lo review after every three (3) months. 

:1. The First Party undertakes thal the costs arising oul of labour, equipment, and 

tr;msporlation shall be borne solely by it. 

,1., The Second Party consents Lo the First Party utilizing the subject land lo being utilized 

for disposal of boiler ash solely for the purposes of land - filing. 

5. The l◄irst Parly shall ensure that the land - filing is undertaken in compliance with all 
applicable instructions, notifications, guidelines, regulations, circulars, and the like, as 
issued by the concerned statutory authorities, i.e., the Ministry of Environmental, Forests, 
and Climate Change, the Central Pollution Control Board, and the Harya.na State 

Pollution Control Board. 

G. The Second Party represents that the subject land being utilized for disposal of boiler ash 
is not a flood - plain area or ecologically sensitive area, and that there is no prohibition 
on tJ1e utilization of the same as per all applicable instructions, notifications, guidelines, 
regulations, circulars, and the like, as issued by the concerned statutory authorities, i.e., 
tJ1e Ministry of Environmental, Forests, and Climate Change, the Central Pollution 
Control Board, and the Haryana State Pollution Control Board. 

7. The First Party shall ensure that there is no spilling of ash or ingress or surface run - off 
into ponds or water bodies near or adjacent to the subject land, or to any adjoining low _ 
lying area. 

8. The First Party shall ensure that regular environmental monitoring is undertaken during 

tJ1e period of disposal of ash not limited to undertaking an ash leachate analysis, survey 

of 0ora and fauna, and collection of piezometer water samples, mine water samples, 
ground waler samples, surface water samples, and soil samples. 

9. The Second Parly shall ensure that no cattle / livestock enter into the subject land, and 

en~u~~ thal no nuisance/ inconvenience is caused to the public due to dumping/ filling 
acliv1lies. 

l 0. The Secon<l Party sl1· 11 11 • kl. • 
. - ,l ensure 1at waler spnn mg 1s undertaken for dust su11pression 

dumig the dumping of ash. 
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11. The First Party represents 1.hal ii. has all tJ1e requisile permissions and approvals necessary 

for u11cler1aki11g its scope of work as per tJ1e provisions of tJ1e Waler (Prevention and 

Co111rnl or Pollution) J\cL, 197 ,1. and Air (Prevention and Control of Pollution) J\ct, 1981, 

am\ all applicable insLructions, notilications, guidelines, regulations, circulars, ;md tJ1e 

like, as issued by tJ1e concerned slatulory autJ1orities, i.e., tJ1e Ministry of Environmental, 

Forcsl'i, and Climale Change, I.he Central Pollution Control Board, and tJ1e Haryana 

Slale Pollution Control Board. 

12. The First Party shall al all times indemnify and keep indemnified tJ1e Second Parly from 
a11d agai11sl all cosls, charges, expenses, liabilities, losses, claims, damages whalsoever, 

suffnccl or incurred by tJ1e Second Party on accounl of any damage or injury arising out 

or the Firsl Party's disposal or boiler ash. 

l ;i. E.ach Parly represenl<; tJ1al I.he execution of I.his J\greemenl has been duly auiliorized and 
co11stilule valid and legally binding obligation of tJ1e parties, and each Party shall obtain 

and mainlain all consenl'i, permissions for performing iLs responsibility under ilie 
Agreement. 

l tf .. E.ither Party may pnor lo tJ1e expiry of ilie Agreement, terminate or exlend the 

Agreement by an agreement in writing. 

15. Any amendment/ and or variation of this Agreement shall be made on mutually agreed 
terms in writing and executed by or on behalf of each Party. If any of the clause (s) of iliis 
Agreement becomes illegal, invalid or unenforceable under law at any time, the same 
shall not effect or impair either the legality, validity or enforceability of any other 
provision or provisions of this Agreement. 

16. Any dispute or question arising out of an interpretation of the Agreement shall be subject 
lo the jurisdiction of courts in Panipat 

r►, \ J_ , 
Signa~ of Second Party 
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25 TPH Boiler 10 TPH Boiler 
Date Steam Generation Fuel Consumption Ash Generation/Disposal Steam Generation Fuel Consumption Fuel Consumption/ Disposal 

01-11-2024 401 114.50 22.90 220 84.50 16.90 
02-11-2024 471 124.00 24.80 194 74.60 14.92 
03-11-2024 489 128.70 25.74 205 78.90 15.78 
04-11-2024 465 122.30 24.46 189 72.80 14.56 
05-11-2024 412 108.50 21.70 0 0.00 0.00 
06-11-2024 410 105.00 21.00 0 0.00 0.00 
07-11-2024 411 105.50 21.10 0 0.00 0.00 
08-11-2024 441 113.00 22.60 131 52.50 10.50 
09-11-2024 470 120.50 24.10 209 77.30 15.46 
10-11-2024 498 127.60 25.52 211 70.40 14.08 
11-11-2024 524 134.50 26.90 210 60.00 12.00 
12-11-2024 518 132.90 26.58 235 75.80 15.16" 
13-11-2024 509 130.60 26.12 220 68.80 13.76 
14-11-2024 517 132.70 26.54 237 76.50 15.30 
15-11-2024 • 511 131.00 26.20 235 78.30 15.66 
16-11-2024 483 124.00 24.80 223 74.40 14.88 
17-11-2024 503 129.00 25.80 238 79.40 15.88 
18-11-2024 512 131.20 26.24 139 51.50 10.30 
19-11-2024 504 129.30 25.86 241 80.40 16.08 
20-11-2024 500 128.20 25.64 226 75.30 15.06 
21-11-2024 510 130.90 26.18 236 78.70 15.74 

22-11-2024 500 128.20 25.64 253 79.00 15.80 

23-11-2024 504 129.30 25.86 88 29.30 5.86 

24-11-2024 472 121.10 24.22 73 24.30 4.86 

25-11-2024 502 128.80 25.76 278 92.80 18.56 

26-11-2024 sos 129.60 25.92 260 86.60 17.32 

27-11-2024 504 129.3 25.86 245 85.6 -17.12 

28-11-2024 506 129.9 25.98 235 75.7 15.14 

29-11-2024 480 123.2 24.64 243 81 16.2 

30-11-2024 490 125.8 25.16 228 75.8 15.16 
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25 TPH Boiler 10 TPH Boiler 
Date Steam Generation Fuel Consumption Ash Generation/Disposal Steam Generation Fuel Consumption Fuel Consumption/Disposal 01-12-2024 487 124.87 24.97 236 88.52 17.70 

02-12-2024 495 126.92 25.38 242 84.50 16.90 
03-12-2024 503 128.97 25.79 239 77.20 15.44 
04-12-2024 519 133.08 26.62 241 84.20 16.84 
05-12-2024 sos 129.49 25.90 243 78.30 15.66 
06-12-2024 508 130.26 26.05 240 80.00 16.00 
07-12-2024 512 131.28 26.26 247 82.30 16.46 
08-12-2024 519 133.08 26.62 239 83.80 · 16.76 
09-12-2024 490 125.64 25.13 200 71.40 14.28 
10-12-2024 504 129.23 25.85 242 87.90 17.58 
11-12-2024 510 130.77 26.15 237 89.00 17.80 
12-12-2024 506 129.74 25.95 230 76.60 15.32 
13-12-2024 514 131.79 26.36 241 86.90 17.38 
14-12-2024 515 132.05 26.41 243 87.60 17.52 
15-12-2024 503 128.97 25.79 250 90.00 18.00 
16-12-2024 · 508 130.26 26.05 246 87.60 17.52 
17-12-2024 520 133.33 26.67 239 85.80 17.16 
18-12-2024 514 131.79 26.36 175 58.30 11.66 
19-12-2024 484 124.10 24.82 0 0.00 0.00 

20-12-2024 60 15.38 3.08 0 0.00 0.00 

21-12-2024 84 21.54 4.31 0 0.00 0.00 

22-12-2024 443 113.59 22.72 15 5.50 1.10 

23-12-2024 453 116.15 23.23 0 0.00 0.00 

24-12-2024 453 114.68 22.94 109 38.90 7.78 

25-12-2024 493 124.81 24.96 242 87.40 17.48 

26-12-2024 509 128.86 24.96 238 86.00 17.20 

27-12-2024 515 130.38 25.77 241 90.40 18.08 

128.86 26.08 242 90.80 18.16 28-12-2024 509 
25.77 242 86.20 17.24 

29-12-2024 517 130.89 
26.18 158 54.50 10.9 

30-12-2024 499 126.33 
26.36 245 88.40 17.68 

31-12-2024 514 131.79 
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25 TPH Boiler 
Date Steam Generation Fuel Consumption 

01-01-2025 519 133.08 
02-01-2025 488 125.13 
03-01-2025 527 135.13 
04-01-2025 489 125.38 
05-01-2025 475 121.79 
06-01-2025 458 117.44 

. 

10 TPH Boiler 
Ash Generation/Disposal Steam Generation Fuel Consumption 

26.62 244 90.00 
25.03 237 91.80 
27.03 242 81.20 
25.08 160 53.40 
24.36 0 0.00 
23.49 0 0.00 

Fuel Consumption/Disposal 

18.00 
18.36 
16.24 
10.68 
0.00 
0.00 

I 

I 

I 

I 

I 

I 

I 

I 

I 

I 

I 
I 

I 
I 

I 
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"Ash Transportation 

Process"
Haryana Organics( A Unit Of Globus Spirits Ltd.)

4KM Chulkana Road Samalkha, Panipat
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•An empty ash truck entering the company premises
•Registration at the entry gate
•Movement towards the loading point
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Covered truck before leaving the 

company
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•Final inspection at the exit gate
•Truck ready for safe and clean transportation 
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Key points

•Prevents spillage during transit
•Ensures safety and cleanliness
•Meets environmental compliance standards

.,, 
.,, 
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Disposed Area

Haryana Organics Samalkha Panipat

Main Gate entry

Checking

IN

Ash Yard

Covering of Truck

Checking

Out

Ash Quenching in Plant

Layout of Ash truck from inside the company to loading it and then returning

Filling ash in Truck 
and mixing it with 

water
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PA-tA-96_ 
5/31/24, tl :•12 PM ttomo Pnoo "Z::=-C... f, ~ f:-hv, 

/ 
. · p ftt;E I -f·of 0 

Your (Environment Clearance) application has been Submitted with following details 

Proposal No 

Compliance ID 

Compliance Numbcr(For Tracking) 

Reporting Vear 

Reporting Period 

Submission Date 

. IRO Name 

IRO Email 

' l,VHR/IND2/408610/2022 
l 

29177209 

I I EC/COMPLIANCE/29177209/2024 

2024 

1 
...... . I 01 Jun(01 Oct - 31 Mar) 

31-05-2024 

• l Santosh Tiwari 

bh158@ifs.nic.in 
---..-..-------'- -~· . 

I 

State I HARYANA 
-------.. --------------·- -- - -- • -

IRO Office Address Integrated Regional Offices, Chandigarh 

Note:- SMS and E-Mail has been sent to Santosh Tiwari, HARYANA with Notification to Project Proponent. 

https://parivesh.nlc.ln/compllance/apl/showData 

CD 

1/1 
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Globus S11irits 

HO/2024-2.5/ I I 6 
Date: 28.09.2024 

To 
The Member Secretary 
Haryana State Pollution Control Board 
C, Haryana State Pollution Control Board, 11, Sector 6, Panchkula, Haryana 134109 

Sub: Submission of Environment Statement Report (Aprll 2023-March 2024) for M/s Haryana 
Organics (A Division of Globus Spirits Ltd.) village Chulkana, Tehsil Samalkha, District 
Panipat, Haryana 

Ref.: EC Identification No.: EC23Ao22HR195384, F. NO. J-11011/714/2009 - IA II (1) Dated: 03/04/2023 

Dear Sir, 

With reference to the aforesaid subject and above cited reference matter, we are hereby 

submitting the Environment Statement Report (April 2023- March 2024). 

This Is for your kind consideration and records. 

Thanking you and with regards, 

Yours Faithfully, 
M/s Haryana Organics 
(A Division of Globus Spirits Ltd.) 

(Authorized Signatory) 
Enclosed: Environment Statement Report (Aprll 2023-March 2024) In soft copy 

Globua Spirits Limited 
(Corporate Identity Number: L74899Dl1993PLC052177) 

R1gl1t1red & Corporate Office: 
F-0, Ground Floor, The Mira Corporate Sultea, Plot No. 1 & 2, lshwar Nagar, Mathura Road, New Delhi 110065 Tel.: +011-66424400 

Wortt.(1): Village: Shyampur, Tehall: Behror 301701 Dlstt.: Atwar (Rajasthan) Tel.: +91 -08003592097 
Wor1la(2): Haryana Organlca (A Unit of Globus Splrile Limited) 4 KM ., Chulkana Road, Samalkha 132101 Olstt.: Panlpat (Haryana) Telefax: +91-180-2570122 

Wor1lt(3):AIIOCiated DiatUlerlea (A Uni! of Olobua Splrlta Limited) Hlsar Bye-Pan, National Highway, Hiser 125044 (Haryana) Tel.: +91 -09896398187 
Wortt.(4): Village: Dhandua, TeheU: Jandaha, Hajlpur 844505 Dlstt.: Vll lshali (Blhar) Tel.: +91-9917437425 . 

163881



For: 

M/s Haryana Organics 
(A Dlvlslon of Globus Spirits Ltd.) 

DI tlll ry (Molasses/ Grain/ Yoast-bas d) Plant at 

Vlllogo Chulkann, Tehsll Samalkha, District Panipnt, 

Hnryono 

Submitted b . 

. . 
. . .. . 

Glob us Spi1ils 

Ml• Haryana Organics 

(A D9vtalc>n of Ofobua Sph1t• Ltd.) 

·YIJJ•a• Chu.lkana, T•h•U a.._m•lktt81 Dlattlct Pa"lpat, Harya,-a 

, 
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( i) 

(ii) 
(iii) 

(iv) 
(v) 

Process 

Cooling 

Domestic 

ENVIRONMENTAL STATEMENT.REJ?.ORT 

FORM-V 
(Sec Ruic 14) 

FY: 2023 - 2024 

Emkonmental Statement for the financial year ending the 31't March 2024 

PART-A 

Name and address of the Mr. Mahendra Pratnp Singh 
owner/occupier of the M/s Haryana Organics (A Unit of Globus Spirits Ltd:) 
industry operation or #4KM Chulkana Road Samalkha Panipat 132101 
process. 
Industry category Primary Red Category 
Production capacity As per Consent no.• As per Consent no.-

313106518PITCTO5459174 313106523PITCTO39884947 
Dated:23/08/2018 Dated:20/og/2023 

Grain Based Distillery-100 KLD Grain Based Distillery-140 KLD 
IMFL- 10000 Cases/Day IMFL- 10000 Cases/Day 
CL- 12000 Cases /Day CL- 12000 Cases /Dav 

Year of establishment 1993 
Date of the last environmental 29/09/2023 
statement submitted 

PART-B 

Water and Raw Material Consumption 

(1) Water consumption ~/day 

538m3"day 

9m3"day 

5m3"day 

Process Water Consumption per Unit of product Output 

Name of Products During the previous financial year During the current financial year 

(2022-2023) (2023-24) 

RS/ENNEthanol 42264m3 0.00435 m3/1 

IMFL/CL 7416m3 0.00067 m3/1 

. . .... ~--
1 M/s Haryana Organics (A Unit of Globus Spirits Ltd,) , . . :: ·•·tt\':ii~ 

:.· .. ,;,;,N,c~ 

165883



~ 

~:::s~ 

:: ~~~~ia(AU::i:tci~S;s"llml.\d..) -, ~~~ .· 
"\-:"'-} ...... ~ 

166884



FY: 2023 - 2024 

Monoxidc.mg/m1 
Ammonla,µg/m3 2,;. 40 No Variation 
Benzene,ul!/m3 BDL (DL 1.0) No Variat ion 
Beruo (a) 

BDL (DL 0.5) No Variat ion pyrene,µg/m1 
Arsenic,µg/m3 BDL (DL 0.5) No Va riat ion 
Nickel,u!!/m1 2.1<} No Varia tion 

Near IMFL Bottling PM 2.5, ur!/m3 39.57 No Variation 
PM 10,µg/m3 7q,96 No Variat ion 
Nitrogen 
Dioxides,ur!/m3 22.50 No Variation 

Sulphur Dioxide, 
µg/m3 10.21 No Varia tion 

Ozone,ur!/m3 25.04 No Variation 
Lead, ur!/m3 BDL (DL 0.02) No Variation 
Carbon 
Monoxide,mg/m3 o.68 No Variation 

Ammonia,ul!/m3 30.07 No Variation 
Benzene,ur!/m3 BDL (DL 1.0) No Variation 
Benzo (a) 

BDL (DL 0.5) No Variation pyrene,ul!/m3 
Arsenic,ur!/m3 BDL (DL 0.5) No Variation 
Nickel,ur!/m3 BDL (DL 1.0) No Variation 

Nr. Admin Building PM 2.5, ul!/m3 36.85 No Variat ion 
PM 10,ur!/m3 76.24 No Variation 
Nitrogen 

20.74 No Variation 
Dioxides,ul!/m3 
Sulphur Dioxide, 

10.20 No Variation 
µg/m3 
Ozone,u!!/m3 23.88 No Variation 
Lead, ul!/m3 BDL(Dlo.02) No Variation 
Carbon 

o.68 No Variation 
Monoxide,mg/m3 
Ammonia,ul!/m3 27.09 No Variation 
Benzene,ui:t/m3 BDL (DL 1.0) No Variat ion 
Benzo (a) 

BDL (DL 0.5) No Variation 
pyrene,ui:t/m3 
Arsenic,u!!/m3 BDL (DL 0.5) No Variation 

Nicke,,µg/m3 BDUDL 1.0) No Variat ion 

Plant Area PM 2.5, u£!/m3 46.54 No Variation 

PM 10,ui:t/m1 81 .54 No Variat ion 

Nitrogen 
29.59 No Variation 

Dioxides,uQ'/m1 
Sulphur Dioxide, 12.11 No Variat ion 
UI!/m1 

M/s Haryana Organics {A Unit of Globus Spirits Ltd,) ' •' 

3 .. :,~~.:~X 
'.)',,,-, 

'" ~.- ~' ,,.,~ ... 

0 

167885



Ozonc,1~sLm3 2a.22 No Vnrlntlon Lci'ldd.!_g/1113 UDL (DI. 0.02) 
Ci'lrbon No Vnrlntlon 

Monoxldc,rng/m3 0,79, No Vnrlt1t lon 
Amn1onli'l,1.!.rl/m3 31.zo No Vnrlntlon 
Bcnzcnc,~~g/1113 UDL DL 1,0) No Vnrlntlon 
Bcnzo (n) 

UDL (DL 0.5) No V;irlntlon pyrcnc,p~/1113 
Arscnlc,~~g/m2 UDL(~ ). No Vnrlntlon 
Nlckcl,pg/nn IJDL DL 1.0) No Vnrlntlon Fugitive emission Pl:mt Locntlon Concontrntlon In (t!S/m J 

(b)Watcr 

Main Gate 
Pinnt Aren 
Ncnr IMF Botting 
Plant Location 
pH (at 25°C) 
Chemical Oxvgcn Demand 
Biochemical Oxvr.ten Demand 
Total Suspended Solids 
Oil & Grease 

PART-D 
HAZARDOUS WASTES 

16 .3 .2 

180, '} 

119.,2 
Concentration In (mg/12 

7,78 
28.00 

7.50 
3,00 

1301. (DL 1.0) 

(As specified under Hazardous Wastes/ ~anagement and Handling Rules, 1989 and amended In 2002) 

Hazardous Waste Total C uantlty (K~.) 
During the Previous financial yem During the current financial year 

(2022-2023) (2023-2024) 

Used oil/Lubricant o LTR 90 

(a) From the process - . 
(b) From Pollution Control - . 
facilities 

4 M/s Haryana organics (A Unit of Globus Spirits Ltd,) ·.: :f i1 ~ 

--
--· 

. 
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PJ\RT·E 
SOLID WJ\STE 

FV: 2023 - 2024 

Total Quantity 

During the previous financial During the current financial year 

year (2022-2023) (202,3--2024) 

(a) From Process Nil Nil 

(b) From pollution control facility Nil Nil 

(c) ( 1) Quantity recycled or re-
Nil Nil utilized within the unit 

(2) Sold Nil Nil 

(3) Disposed Nil Nil 

PART-F 
Please specify the characterization (in tenns of composition and quantum) of hazardous material as 
well as solid wastes and indicate disposal practices adopted for both categories of waste. 

Hazardous waste 

► No hazardous waste is generated from the distillery plant except used oil from plant machinery/ 

gear boxes and D.G. Sets which is sold out to the CPCB authorized recyclers. 

► A separate designated storage area has been provided with sign boards/labels for storage of 

hazardous waste. 

Solid waste 

► Yeast Sludge is sent to sludge drying beds or mixed with wet cake. 

► ETP sludge is used as manure 

► Fly ash from the Boiler is given to brick manufacturers. 

► Wet cake coming out of Decanter centrifuge is immediately processed in dryer to fonn DDGS 

(Distillers Dried Grains with Soluble). 

► Concentrated spent wash is being/will be used for the recovery of DWGS followed by DDGS to 

be cattle feed. 

5 M/s Haryana Organics (A Unit of Globus Spirits Ltd,) -• • , , • .:'. ~-~~ 
.,· :.· . .:;J~ 
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PART·G 

Impact of the pollution ab.lt t 
t f I 

• • omen measures taken up on conservation of natural resources and on the 
cos o proc uctlon. 

/\t present, w e i:lrc Investing slgnlflcantly In pollution control measures and intend to explore the following 
po lblllties: • 

► Recovery of energy from waste processes. 

► ldentlf ylng methods to reduce fuel consumption In our operations. 

► Exploring technologies for capturing and reusing carbon dioxide emissions. 

► Treating MEE condensate and other wastewater through a centralized treatment facility (CPU). 

► U.tilizlng advanced enzymes and yeast to achieve approximately a 15% reduction in water consumption. 

► Op em ting an Electrostatic Prccfpitator (ESP) to ensure that suspended particulate matter (S PM) remains 

within permissible limits. 

PART-H 

Additional measures/ Investment proposal for environment protection including abatement of pollution/ 

prevention of pollution 

Investment done for Environment protection -

► Investment in air pollution control devices, Including an Electrostatic Precipitator (ESP) and bag 

filter. 

► Implementation of an online stack monitoring system with an SPM analyser. 

► The CPU recycles steam condensate, reducing fresh water use, wastewater discharge, and chemical 

consumption. It improves en~rgy efficiency and prevents equipment corrosion, lowering the overall 

environmental Impact. 

► Development of a Sewage treatment plant. 

► Establishment of an environmental monitoring laboratory. 

PART-I 
Any other particular for Improving the quality of the environment 

► A green belt has already been developed for environmental protection. 

► Rainwater harvesting systems have been implemented for rooftop structures. 

► A piezometer has been installed to measure groundwater levels. 

*********** 
6 M/s Haryana organics (A Unit of Globus Spirits Ltd,) • ;, _;-:': .;,~ 

• . : :;::5~ 
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Globus pirits 
Ref No.: l-/o/:JA)~-~j/19 

To 

The Member Secretary, 

Central Pollution Control Board 

Parivesh Bhavan, CBD-cum-Office complex, 

East Arjuni Nagar, Delhi-110032 

Date: oi t / 11 / o2AJ'Lp 

Sub: Submission of Half-Yearly Compliance Report {April 2024-September 2024) for 

Expansion of Grain/Molasses based Distillery from 100 KLPD to 205 KLPD by new 

installment of 105 KLPD Grain Base Ethanol plant along with Co-generation power plant 

from 3.0 MW to 4.6 MW at village Chulkana, Tehsil Samalkha, District Panipat, Haryana by 

M/s Haryana Organics (A Division of Globus Spirits Ltd.) 

Ref.: EC Letter No.: J-11011/714/2009 - IA II (1) dated id April, 2023 

Dear Sir 

With reference to the aforesaid subject and above-cited reference matter, we are hereby 

submitting the Half Yearly Compliance Report {April 2024-September 2024) of the conditions 

stipulated in our Environment Clearance letter issued by MoEFCC, New Delhi. 

This is for your kind consideration and records. 

Thanking you and with regards, 

Yours faithfully 

M/s Haryana Organics 

·ts Ltd.) 

) 

E . ~LM+-v rly Compliance Report (April 2024-September 2024) in soft copy 

Globus Spirits Limited 
(Corporate Identity Number: L74899DL 1993PLC052177) 

Registered & Corporate Office: 
F-0, Ground Floor, The Mira Corporate Suites, Plot No. 1 & 2, lshwar ':'agar, Mathura Road, New Delhi 110065 Tel.: +011-66424400 

Works(1): Village: Shyampur, Tehsil: Behror 301701 D1stt.: Alwar (Rajasthan) Tel.: +91-08003592097 
Works(2): Haryana Organics (A Unit of Gl~bus Spirits Li~it_ed) ~ ~ -, C~ulkana Road, San:ialkha 132101 Distt.: Panipat (Haryana) Telefax: +91-180-2570122 

Works(3): Associated Distilleries (A Unit of Globus Sp1rit_s Limited) H1sa.~ Bye-Pass, N~t1onal Highway, Hisar 125044 (Haryana) Tel.: +91-09896398187 
Woriu.(4): Village: Dhandua, Tehs1I: Jandaha, HaJ1pur 844505 D1stt.: Vaishali (Bihar) Tel • +91-9917437425 

Works(5): Plot No. B-7, Panagarh lndustria! Park, P~nagarh :13420 Di~tt.: Burdwan (West Be~gal) Tel.: +91-980029m7 
Woriu.(6): Village : Olda, Block Baharagora, Tehs1I: Ghatshda, Post. Borsol, D1stt: East Singhbhum, Jharkhand Mob.: +91-9717844388 

E-Mail: corpoffice@globusgroup.inWeb: www.globusspirits.com 

171889



AS PER THE CONDITIONS STIPULATED 
IN THE ENVIRONMENTAL CLEARANCE 

EC Letter No. J-11011/714/2009-IA II (I) dated 03 April 2023 

Six Monthly Compliance Report 

April 2024 to September 2024 

For 

Expansion of Grain based distillery from 100 
KLPD to 205 KLPD by new installation of 105 

KLPD Grain Based Ethanol plant along with Co­
generation power plant from 3.0 MW to 4.6 MW 

At 
Village Chulkana, Tehsil Samalkha, 

District Panipat, Haryana 

SUBMITTED BY 

llJ 
Globus Spirits 

M/s Haryana Organics 
(A Division of Globus Spirits Ltd.) 

Village Chulkana, Tehsil Samalkha, 
District Panipat, Haryana-132101 

172890
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This has reference to your online proposal no. IA/HR/IND2/408610/2022 
dated 10th February, 2023 for environmental clearance to the above-mentioned 
project.   

  
2. The Ministry of Environment, Forest and Climate Change has examined the 
proposal seeking environmental clearance for expansion of Grain based distillery 
from 100 KLPD to 205 KLPD by new installation of 105 KLPD Grain based Ethanol 
plant alongwith Co-generation power plant from 3.0 MW to 4.6 MW at Village 
Chulkana, Tehsil Samalkha, District Panipat, Haryana by M/s. Haryana Organics (A 
Division of Globus Spirits Limited). 
 
3. As per the MoEF&CC, Notification number S.O. 345(E), dated 17th 
January, 2019, notification number S.O. 750(E), dated 17th February, 2020, 
S.O. 980 (E) dated 02nd March, 2021 & S.O. 2339(E), dated 16th June, 2021 
a special provision in the EIA Notification, 2006 (Schedule 5 (g)), a special 
provision in the EIA Notification, 2006-(Schedule 5(g)) “Expansion of sugar 
manufacturing units or distilleries for production of ethanol, having Prior 
Environment Clearance (EC) for existing unit, to be used completely for 
Ethanol Blended Petrol (EBP) Programme only, as per self-certification in form 
of an affidavit by the Project Proponent, shall be appraised as category ‘B2’ 
projects”. 
 
4. The details of products and capacity as under: 
 
S. 

No. 
Name of unit Name of the 

product/by 
product 

Existing 
Production 

capacity 

Additional 
Production 

capacity 

Total 
production 

capacity 
1 
 

Distillery 
(Grain -

broken rice, 
maize, barley 
& sorghum 

based) 

Existing: 
ENA/ 

RS/CL/IMFL 
Additional: 

Ethanol only 

100 KLPD  
ENA/ RS/CL 

(12000 
Cases/day) 

&IMFL (10000 
Cases/day) 

105 KLPD 
Ethanol only 

205 KLPD 
(ENA/RS/CL 
& IMFL and 

Ethanol) 

3. Co-generation 
power plant 
for distillery 

Power 3.0 MW 1.6 MW 4.6 MW 

3 DWGS Dryer DDGS 58 TPD 46 TPD 104 TPD 

4 Fermentation 
unit 

Carbon di-
oxide 

76 TPD 81 TPD 157 TPD 

 
5. Ministry has issued Environmental Clearance to the existing industry for 
expansion of Grain/Molasses based distillery unit (25 KLPD) to Grain (100 KLPD) 
or Grain (75 KLPD) and Molasses (25 KLPD) with Cogeneration Power Plant (3 
MW) vide File No. J-11011/714/2009-IA II (I) dated 28th February, 2011. 
Certified compliance report of existing EC has been obtained from Regional Office, 
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MoEFCC, Chandigarh vide File no. 4-954/2011/ENV/PART-II dated 10.08.2022. 
Closure Report has been obtained by IRO, MOEFCC, Chandigarh Vide File no. 4-
954/2011-IRO dated 20.01.2023. EAC was satisfied with the response. 
  
6. Standard ToR and Public Hearing is not applicable as the project falls under 
category B2 as per OM dated 16th June, 2021. It was informed that there is no 
litigation is pending against the project.  
 
7. Total plant area after expansion will be 6.878 ha (17 acres) which is under 
possession of the company and converted to industrial use. No additional land is 
required for the expansion, as the same will be done within the existing plant 
premises. Out of the total plant area, 2.427 ha i.e., more than 33 % of total plant 
area already been developed and the same will be maintained. The estimated cost 
of the proposed Expansion project is Rs. 98 Crores. Capital cost of EMP would be 
Rs. 17.25 Crores and recurring cost for EMP would be Rs. 2.0 Crores per annum. 
Industry proposes to allocate additional Rs. 1.0 Crore towards Extended EMP 
(Social developmental activities). Total Employment after expansion will be 200 
persons as direct. 
 
8. There are no National Parks, Reserved Forests (RF) / Protected Forests (PF), 
Wildlife Sanctuaries, Biosphere Reserves, Tiger/ Elephant Reserves, Wildlife 
Corridors etc. within 10 km radius. Water bodies: Samalkha Drain adjacent to 
plant site in East direction, Samalkha Distributary is located at a distance of 0.5 
km in WNW direction, Ganaur Distributary is located at a distance of 3.5 km in 
WSW direction, Western Distributary is located at a distance of 5 km in WNW 
direction, Narayana Distributary is located at a distance of 7.0 km in WNW 
direction & Rajpura Distributary is located at a distance of 8.5 km in SSW 
direction. NOC has been obtained for Samalkha drain from Sub Divisional officer, 
Samalkha W.S Sub Division, Panipat vide letter no. 16/NOC dated 27.01.2023 
stating that there is no problem of flood in flood season since 25 years. 
 
9. AAQ modelling study for point source emissions indicates that the maximum 
incremental GLCs after the proposed project would be 0.656 μg/m3, 0.262 μg/m3, 
0.729 μg/m3 and 0.84 μg/m3 with respect to PM10, PM2.5, SO2 and NOx. The 
resultant concentrations are within the National Ambient Air Quality Standards 
(NAAQS). 
 
10. Total fresh water requirement after expansion will be 952 CMD which will be 
met from ground water. Combined application has been submitted to HWRA for 
renewal of existing NOC and for additional abstraction of 400 KLPD groundwater 
vide Application No. HWRA/IND/R/2022/197 dated 19.06.2022 & is under process. 
Existing effluent generation is 548 CMD which is treated through Condensate 
Polishing Unit /Effluent Treatment Plant of capacity 600 CMD. Proposed effluent 
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generation (Process Condensate 436 CMD, CT blowdown 15 CMD, DM plant reject 
& washing 55 CMD, Boiler blow-down 13 CMD) will be 519 CMD will be treated 
through additional Condensate Polishing Unit /Effluent Treatment Plant of capacity 
600 CMD. Raw stillage (1215 TPD) will be sent to decanter followed by MEE and 
dryer to produce DDGS. Domestic waste water is being/will be treated in STP of 
capacity 20 KLPD. The plant is being/will be based on Zero Effluent discharge 
system and treated effluent/ water will not be discharged outside factory 
premises. 
 
11. Total power requirement after expansion will be 4.6 MW which will be 
sourced from 4.6 MW Co-generation power plant. 30TPH Biomass/Rice husk/Agro 
waste fired boiler will be installed by replacing 10 TPH boiler. APCE ESP with a 
stack height of 44.2 m & 42.67 m is installed with 25 TPH & 10 TPH Biomass/Rice 
husk/Agro waste fired boiler for controlling the particulate emission within the 
statutory limit of 50 mg/Nm3. APCE ESP with stack height of 50 m will be installed 
with proposed 30TPH Biomass/Rice husk/Agro waste fired boiler for controlling the 
particulate emissions within the statutory limit of 50 mg/Nm3. Industry has 
existing 1x380 KVA DG set & one proposed 1x750 KVA DG set will be used as 
power backup during power failure and stack height (5.5 m) will be provided as 
per CPCB norms to the proposed DG set. 
 
12. Details of Process emissions generation and its management: 
 

 APCE ESP with a stack height of 44.2 m & 42.67 m is installed with the 
existing 25 TPH & 10 TPH Biomass/Rice husk/Agro waste fired boiler 
respectively for controlling the particulate emissions within the statutory 
limit of 50 mg/Nm3. APCE ESP with a stack height of 50 m will be installed 
for controlling the particulate emissions within the statutory limit of 50 
mg/Nm3 for the proposed 30 TPH Biomass/Rice husk/Agro waste fired boiler 
by replacing existing 10 TPH boiler. 

 Online Continuous Emission Monitoring System is being/will be installed with 
the stack and data will be transmitted to CPCB/SPCB servers.  

 CO2 (157 TPD) generated during the fermentation process is being/will be 
collected and sold to authorized vendors as per local demand. 
  

13. Details of solid waste/Hazardous waste generation and its 
management: 
 

 DDGS (Distilled Dried Grains Stillage) (104 TPD) is being/will be sold as 
cattle feed. 

 Boiler ash (57 TPD) generated from the boiler is being/will be supplied to 
brick manufacturers in covered vehicles and given to farmers also. 
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 Used oil & grease (0.5 Kilolitres per annum) is being/ will be sold to 
authorized recyclers.  

 ETP/CPU sludge (1.2 TPD) and STP Sludge (0.01 TPD) is being/will be used 
as manure. 

 

14. As per Notification S.O 2339(E), dated 16th June, 2021, PP has submitted 
self- certification in the form of notarized affidavit declaring that the proposed 
expansion capacity of 105 KLPD will be used for manufacturing fuel ethanol only. 
 
15. During deliberations, EAC discussed following issues: 
 

 EAC suggested that the company will increase provisions of solar power 
within plant and to the nearby areas from 10% to 15% of total power 
consumption of the unit in form of solar lights/solar panels/solar gadgets 
etc. as a part of socio economic developmental activities. 

 Existing distillery has 25 TPH & 10 TPH Biomass/Rice husk/Agro waste fired 
boiler. The company will dismantle the existing 10 TPH boiler & install 30 
TPH Biomass/Rice husk/Agro waste fired boiler. For this proposed 30 TPH 
boiler, 50 meters stack height & ESP as APCE will be installed & designed for 
the statutory limit of 50 mg/Nm3 for controlling the particulate emissions. 

 EAC suggested to revise EMP details considering the modification/up 
gradation in ESP along with allied utilities. Accordingly, PP has increased the 
EMP Capital cost from Rs. 12.0 Crores to Rs. 17.25 Crores and EMP recurring 
cost from Rs. 1.5 Crores per annum to Rs. 2.0 Crores per annum.  

 EAC suggested that existing greenbelt in 33% of total project area, i.e., 
2.427 ha will be densified@2500 trees/ha & the same will be achieved within 
December, 2023. 
 

The committee was satisfied with the response provided by PP on above 
information.  
 
16. The proposal was considered by the EAC meeting ID: 
IA/IND2/13448/23/02/2023) held on 23rd February, 2023 in the Ministry, wherein 
the project proponent and the accredited Consultant namely M/s.  J.M. EnviroNet 
Pvt. Ltd. (NABET certificate no. NABET/EIA/2023/SA 0172 and validity till 7th 
August, 2023), presented the case. The Committee recommended the project for 
grant of environmental clearance.                  
 
17. The EAC, constituted under the provision of the EIA Notification, 2006 and 
comprising of Experts Members/domain experts in various fields, have examined 
the proposal submitted by the Project Proponent in desired form along with the 
EMP report prepared and submitted by the Consultant accredited by the QCI/ 
NABET on behalf of the Project Proponent. The EAC noted that the Project 
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Proponent has given undertaking that the data and information given in the 
application and enclosures are true to the best of his knowledge and belief and no 
information has been suppressed in the report. If any part of data/information 
submitted is found to be false/ misleading at any stage, the project will be 
rejected and Environmental Clearance given, if any, will be revoked at the risk and 
cost of the project proponent.  
 
18. The Committee noted that the EMP report is in compliance of the PFR. The 
Committee deliberated on the CER plan and found to be addressing the issues in 
the study area. The EAC has deliberated the proposal and has made due diligence 
in the process as notified under the provisions of the EIA Notification, 2006, as 
amended from time to time and accordingly made the recommendations to the 
proposal. The Experts Members of the EAC have found the proposal in order and 
have recommended for grant of environmental clearance. 
 
19. The environmental clearance granted to the project/activity is strictly under 
the provisions of the EIA Notification 2006 and its amendments. It does not 
tantamount/construe to approvals/consent/ permissions etc. required to be 
obtained or standards/conditions to be followed under any other Acts/ Rules/ 
Subordinate legislations, etc., as may be applicable to the project. The project 
proponent shall obtain necessary permission as mandated under the Water 
(Prevention and Control of Pollution) Act, 1974 and the Air (Prevention and Control 
of Pollution) Act, 1981, as applicable from time to time, from the State Pollution 
Control Board, prior to construction & operation of the project. 
 
20. Based on the proposal submitted by the project proponent and 
recommendations of the EAC (Industry-2), Ministry of Environment, Forest and 
Climate Change hereby accords environmental clearance to the project for 
expansion of Grain based distillery from 100 KLPD to 205 KLPD by new installation 
of 105 KLPD Grain based Ethanol plant along with Co-generation power plant from 
3.0 MW to 4.6 MW at Village Chulkana, Tehsil Samalkha, District Panipat, Haryana 
by M/s. Haryana Organics (A Division of Globus Spirits Limited), under the 
provisions of the EIA Notification, 2006, and the amendments therein, subject to 
compliance of the terms and conditions as under:-     
      
A. Specific Condition: 
 
(i). As per the Notification S.O. 2339(E), dated 16th June, 2021, project falls in 

category B2 and the proposed expansion capacity of 105 KLPD shall only be 
used for fuel ethanol manufacturing as per self-certification in form of a 
notarized affidavit by the Project Proponent. Provided that subsequently if it 
is found that the ethanol, produced based on the EC granted as per this 
dispensation, is not being used completely for EBP Programme, or if 
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ethanol is not being produced, or if the said distillery is not fulfilling the 
requirements based on which the project has been appraised as category 
B2 project, the EC shall stand cancelled. 
 

(ii). The company shall comply with all the environmental protection measures 
and safeguards proposed in the documents submitted to the Ministry. All 
the recommendations made in the EIA/EMP in respect of environmental 
management, and risk mitigation measures relating to the project shall be 
implemented as per proposed in Annexure-I.  
 

(iii). EC granted for a project on the basis of the submitted documents shall 
become invalid in case the actual land for the project site turns out to be 
different from the land considered at the time of appraisal of project. 
Conversion of land use (CLU) certificate shall be obtained before start of 
construction activities. 

 

(iv). NOC from the Central Ground Water Authority (CGWA)/ Concerned Local 
authority shall be obtained before start of the construction of plant and 
drawing of the ground water for the project activities. State Pollution 
Control Board / Pollution Control Committees shall not issue the Consent to 
Operate (CTO) under Air (Prevention and Control of Pollution) Act and 
Water (Prevention and Control of Pollution) Act till the project proponent 
shall obtain such permission. No ground water shall be used for the plant 
operations. 
 

(v). Total fresh water requirement after expansion shall not exceed 952 
m3/day, which will be sourced from ground water. No ground water 
recharge shall be permitted within the premises. Industry shall construct a 
rain water storage pond of 60 days capacity and the accumulated water to 
be used as fresh water thereby reducing fresh water consumption.   
 

(vi). Spent Wash/stillage shall be sent to the decanter followed by the Multiple 
Effect Evaporator and dryer to form DDGS. DDGS to be used as cattle 
feed. The MEE & Drier condensate, spent lees, WTP Rejects, Boiler & 
Cooling tower blowdowns, washings etc., is shall be treated in the 
‘Condensate Polishing Unit’ (CPU). STP shall be installed to treat domestic 
wastewater. The plant shall be based on ‘Zero Liquid Discharge’ system and 
no effluent/treated water shall be discharged outside factory premises. 
 

(vii). ESP with a stack height of 44.2 m is already installed with the existing 25 
TPH Rice husk/Agro waste fired boiler for controlling the particulate 
emissions within the statutory limit of 50 mg/Nm3. ESP (five fields) with a 
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stack height of 50 meters will be installed with the 30 TPH Biomass/Rice 
husk/Agro waste fired boiler for controlling the particulate emissions within 
the statutory limit of 50 mg/Nm3. Coal shall not be used as fuel. At no 
time, the emission levels shall exceed the prescribed standards. In the 
event of failure of any pollution control system installed by the unit, the 
respective unit shall not be restarted until the control measures are 
rectified to achieve the desired efficiency. Performance assessment of 
pollution control devices/ systems will be conducted annually. As proposed 
existing 10 TPH boiler shall be dismantled and disposed in an 
environmentally sound manner. 

 

(viii). Boiler ash (57 TPD) will be used for brick manufacturing and supplied to 
brick manufacturers. PP shall use biomass like rice husk/agro waste as fuel 
for the proposed boiler. PP shall meet 15% of the total power requirement 
from solar power by generating power inside plant 
premises/adjacent/nearby areas. Approach to the project site to the 
nearest highway will be maintained by the Industry.  
 

(ix). CO2 (157 TPD) generated during the fermentation process will be collected 
by utilizing CO2 scrubbers and shall be sold to authorized vendors. 
 

(x). PP shall allocate at least Rs. 50 Lakhs/annum for Occupational Health 
Safety. Occupational Health Centre for surveillance of the worker’s health 
shall be set up. The health data shall be used in deploying the duties of the 
workers. All workers & employees shall be provided with required safety 
kits/mask for personal protection.  

 

(xi). Training shall be imparted to all employees on safety and health aspects of 
chemicals handling. Safety and visual reality training shall be provided to 
employees. 
 

(xii). The unit shall make the arrangement for protection of possible fire hazards 
during manufacturing process in material handling. Fire fighting system 
shall be as per the norms. PESO certificate shall be obtained.  

 

(xiii). Process organic residue and spent carbon, if any, shall be sent to Cement 
and other suitable industries for its incinerations. ETP sludge, process 
inorganic & evaporation salt shall be disposed of to the TSDF.  
 

(xiv). The company shall undertake waste minimization measures as below (a) 
Metering and control of quantities of active ingredients to minimize waste; 
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(b) Reuse of by-products from the process as raw materials or as raw 
material substitutes in other processes. (c) Use of automated filling to 
minimize spillage. (d) Use of Close Feed system into batch reactors. (e) 
Venting equipment through vapour recovery system. (f) Use of high 
pressure hoses for equipment clearing to reduce wastewater generation. 
 

(xv). The green belt of at least 5-10 m width has been developed in 2.427 
hectares i.e., 35.28 % of total project area with tree density @ 2500 trees 
per hectares, mainly along the plant periphery and same will be 
maintained. Selection of plant species shall be as per the CPCB guidelines 
in consultation with the State Forest Department and native species shall 
be developed. Records of tree canopy shall be monitored through remote 
sensing map.  

 

(xvi). PP proposed to allocate Rs. 1.00 Crores towards Extended EMP (CER) which 
shall be spent as submitted in CER plan (Annexure-II) for monitorable 
activities like up-gradation of schools with provision of facilities e.g. Class 
rooms, playground, Laboratory, Library, Computer class, toilets, potable 
drinking water facilities, solar light/solar power support for uninterrupted 
power supply, soil nutrient management etc. Further, all the proposed 
activities under CER shall be completed before the commissioning of the 
plant in consultation with District Administration. 

 

(xvii). There shall be adequate space inside the plant premises earmarked for 
parking of vehicles for raw materials and finished products and no parking 
to be allowed outside on public places. Out of the total project area, 15% 
shall be allotted solely for parking purposes with facilities like rest rooms 
etc.  
 

(xviii). Storage of raw materials shall be either in silos or in covered areas to 
prevent dust pollution and other fugitive emissions. All stockpiles should be 
constructed over impervious soil and garland drains with catch pits to trap 
runoff material shall be provided. Biomass shall be stored in covered sheds 
and wind breaking walls/curtains shall be provided around biomass storage 
area to prevent its suspension during high wind speed. All Internal roads 
shall be paved. Industrial vacuum cleaner shall be provided to sweep the 
internal roads. The Air Pollution Control System shall be interlocked with 
process plant/machinery for shutdown in case of operational failure of Air 
Pollution Control Equipment. 
 

(xix). Continuous online (24x7) system for monitoring of stack emissions/effluent 
quality shall be installed for flue gas emissions and the pollutants 
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concentration, and the data shall be transmitted to the CPCB and SPCB 
server. For online continuous monitoring of effluent, the unit shall install 
web camera with night vision capability and flow meters in the 
channel/drain carrying effluent within the premises. 

 

(xx). A separate Environmental Management Cell (having qualified person with 
Environmental Science/Environmental Engineering/specialization in the 
project area) equipped with full-fledged laboratory facilities shall be set up 
to carry out the Environmental Management and Monitoring functions. EMC 
head shall report directly to Head of Organization/ Director/CEO as per 
company hierarchy. 
 

(xxi). PP shall sensitize and create awareness among the people working within 
the project area as well as its surrounding area on the ban of Single Use 
Plastic in order to ensure the compliance of Notification published by 
MOEFCC on 12th August, 2021. A report along with photographs on the 
measures taken shall also be included in the six-monthly compliance report 
being submitted to concerned authority. 

 
B. General Condition: 
  

(i) No further expansion or modifications in the plant, other than mentioned in 
the EIA Notification, 2006 and its amendments, shall be carried out without 
prior approval of the Ministry of Environment, Forest and Climate 
Change/SEIAA, as applicable. In case of deviations or alterations in the 
project proposal from those submitted to this Ministry for clearance, a fresh 
reference shall be made to the Ministry/SEIAA, as applicable, to assess the 
adequacy of conditions imposed and to add additional environmental 
protection measures required, if any. 

 
(ii) The energy source for lighting purpose shall be preferably LED based, or 

advanced having preference in energy conservation and environment 
betterment.  

 
(iii) The overall noise levels in and around the plant area shall be kept well 

within the standards by providing noise control measures including acoustic 
hoods, silencers, enclosures etc. on all sources of noise generation. The 
ambient noise levels shall conform to the standards prescribed under the 
Environment (Protection) Act, 1986 Rules, 1989 viz. 75 dBA (day time) and 
70 dBA (night time). 

 
(iv) The company shall undertake all relevant measures for improving the socio-

economic conditions of the surrounding area. CER activities shall be 
undertaken by involving local villages and administration and shall be 
implemented. The company shall undertake eco-developmental measures 
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including community welfare measures in the project area for the overall 
improvement of the environment. 

 
(v) The company shall earmark sufficient funds towards capital cost and 

recurring cost per annum to implement the conditions stipulated by the 
Ministry of Environment, Forest and Climate Change as well as the State 
Government along with the implementation schedule for all the conditions 
stipulated herein. The funds so earmarked for environment management/ 
pollution control measures shall not be diverted for any other purpose. 

 
(vi) A copy of the clearance letter shall be sent by the project proponent to 

concerned Panchayat, Zilla Parishad/Municipal Corporation, Urban local 
Body and the local NGO, if any, from whom suggestions/ representations, if 
any, were received while processing the proposal.  

 
(vii) The project proponent shall also submit six monthly reports on the status of 

compliance of the stipulated Environmental Clearance conditions including 
results of monitored data (both in hard copies as well as by e-mail) to the 
respective Regional Office of MoEF&CC, the respective Zonal Office of CPCB 
and SPCB. A copy of Environmental Clearance and six monthly compliance 
status report shall be posted on the website of the company.   

 
(viii) The environmental statement for each financial year ending 31st March in 

Form-V as is mandated shall be submitted to the concerned State Pollution 
Control Board as prescribed under the Environment (Protection) Rules, 
1986, as amended subsequently, shall also be put on the website of the 
company along with the status of compliance of environmental clearance 
conditions and shall also be sent to the respective Regional Offices of 
MoEF&CC by e-mail. 

 
(ix) The project proponent shall inform the public that the project has been 

accorded environmental clearance by the Ministry and copies of the 
clearance letter are available with the SPCB/Committee and may also be 
seen at Website of the Ministry and at https://parivesh.nic.in/. This shall be 
advertised within seven days from the date of issue of the clearance letter, 
at least in two local newspapers that are widely circulated in the region of 
which one shall be in the vernacular language of the locality concerned and 
a copy of the same shall be forwarded to the concerned Regional Office of 
the Ministry. 

 
(x) The project authorities shall inform the Regional Office as well as the 

Ministry, the date of financial closure and final approval of the project by 
the concerned authorities and the date of start of the project. 

 
(xi) This Environmental clearance is granted subject to final outcome of Hon’ble 

Supreme Court of India, Hon’ble High Court, Hon’ble NGT and any other 
Court of Law, if any, as may be applicable to this project. 

 
21. The Ministry reserves the right to stipulate additional conditions, if found 
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necessary at subsequent stages and the project proponent shall implement all the 
said conditions in a time bound manner. The Ministry may revoke or suspend the 
environmental clearance, if implementation of any of the above conditions is not 
found satisfactory. 
 
22. Concealing factual data or submission of false/fabricated data and 
failure to comply with any of the conditions mentioned above may 
result in withdrawal of this clearance and attract action under the 
provisions of Environment (Protection) Act, 1986. 
 
23. Any appeal against this environmental clearance shall lie with the National 
Green Tribunal, if preferred, within a period of 30 days as prescribed under 
Section 16 of the National Green Tribunal Act, 2010. 
 
24. The above conditions will be enforced, inter-alia under the provisions of the 
Water (Prevention & Control of Pollution) Act, 1974, the Air (Prevention & Control 
of Pollution) Act, 1981, the Environment (Protection) Act, 1986, the Hazardous 
Waste (Management, Handling and Transboundary Movement) Rules, 2016 and 
the Public Liability Insurance Act, 1991 read with subsequent amendments therein. 
 
25. This issues with the approval of the competent authority.                     

  
 

(A. N. Singh) 
Scientist-'E' 

 
Copy to: - 

 
1. The Principal Secretary, Department of Environment, Government of 

Haryana, SCO 1-2-3, Sector 17 (D), 2nd Floor, Chandigarh, Haryana 
2. The Regional Officer, Ministry of Env., Forest and Climate Change, 

Integrated Regional Office, Bays No.24-25, Sector 31-A, Dakshin Marg, 
Chandigarh - 160030 

3. The Member Secretary, Central Pollution Control Board Parivesh Bhavan, 
CBD-cum-Office Complex, East Arjun Nagar, Delhi - 32 

4. The Member Secretary, Haryana State Pollution Control Board, C-11, Sector-
6, Panchkula, Haryana - 134109. 

5. The Member Secretary, Central Ground Water Authority, 18/11, Jamnagar 
House, Mansingh Road, New Delhi – 11 

6. Monitoring Cell, MoEF&CC, Indira Paryavaran Bhawan, Jor Bagh Road, Indira 
Paryavaran Bhawan, Jor Bagh Road, New Delhi 

7. District Collector, Kalaburagi, Haryana 
8. Guard File /Monitoring File /Parivesh Portal / Record File 

 
(A. N. Singh) 
Scientist-'E' 

     E-mail: aditya.narayan@nic.in  
Tel. No. 11-24642176 

 

EC Identification No. - EC23A022HR195384     File No. - J-11011/714/2009-IA II (I)    Date of Issue EC - 03/04/2023        Page 12 of 14

185903



 
 

Annexure -I 

Capital cost and recurring cost of EMP are given below:  
 

S. 
No. 

Description 
Capital 

Cost 
(Crores) 

Recurring 
Cost/annum 

(Crores) 

1 Air Pollution 
Management 

ESP + Stack+ up 
gradation in existing 

ESP, online 
monitoring system 

8.6 0.55 

2 Effluent 
Treatment 

Condensate polishing 
unit/ ETP and STP 5.5 0.8 

3 Environment 
Monitoring 

Lab instrument, 
Online Monitoring 

System, Third party 
monitoring, audit 

0.5 0.10 

4 
Solid waste 

Management 
Ash Handling & 

Management, Others 2.4 0.45 

5 
Greenbelt & 
Plantation 

Development 

Plantation for 
Greenbelt 0.25 0.10 

 Total 17.25 2.0 
 

Annexure - II 

Details of extended EMP (CER) with proposed activities and budgetary 
allocation: 

Proposed Activities Proposed 
budget 
in 1st 
Year 

Proposed 
budget in 
2nd Year 

Total Expenditure 
(lakhs) 

Health facilities- Distribution of 
medical instruments, oxygen 
cylinders to nearby health centre 
and hospitals  

Rs. 10 
Lakhs 

(PHC in 
Village-

Chulkana) 

Rs. 10 
Lakhs 

(PHC in 
Village- 
Kiwana) 

Rs. 20.0  

Education - Infrastructure 
Renovation of Govt schools & 
classroom development, Provision 
of digital education in school & 
laptop distribution, sanitation 
facilities, safe drinking water etc. 

Rs. 20 
Lakhs 
(Govt 

school in 
Village- 
Kiwana) 

Rs. 10 
Lakhs 
(Govt 

school in 
Village-

Chulkana) 

Rs. 30.0 Lakhs 

Skill Development - Establishment 
of Skill Development centre for 
Youth & organising Training 

Rs. 7.5 
Lakhs 

(Village- 

Rs. 7.5 
Lakhs 

(Village-

Rs. 15.0 Lakhs 
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programmes for youth/residents. Kiwana) Chulkana) 
Infrastructure 
Construction/Renovation- Solar 
power installation in schools 
&Panchayat bhavan, rainwater 
harvesting system, development 
of community halls & nearby 
plantations etc 

Rs. 20 
Lakhs 

(Village-
Chulkana) 

Rs. 15 
Lakhs 

(Village- 
Kiwana) 

Rs. 35.0 Lakhs 

TOTAL Rs.100 Lakhs 
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Name of Project: Expansion of Grain/Molasses based Distillery from 100 KLPD to 205 KLPD by new installment of 

105 KLPD Grain Base Ethanol plant along with Co-generation power plant from 3.0 MW to 4.6 MW at village 

Chulkana, Tehsil Samalkha, District Panipat, Haryana by M/s Haryana Organics (A Division of Globus Spirits Ltd.) 

Ref:  EC Identification No.: EC23A022HR195384 

File No.: F. NO. J-11011/714/2009 – IA II (I)  

Date of Issue: 03/04/2023 

Period of Compliance:  April 2024-September 2024 

Point wise compliance of conditions stipulated in Environmental Clearance is given as 

under: 

S.No. EC CONDITION COMPLIANCE STATUS 
A. Specific Condition 
i) As per the Notification S.O. 2339(E), dated 16 June, 

2021, project falls in category B2 and the proposed 
expansion capacity of 105 KLPD shall only be used for 
fuel ethanol manufacturing as per self-certification in 
form of a notarized affidavit by the Project Proponent. 
Provided that subsequently if it is found that the 
ethanol, produced based on the EC granted as per this 
dispensation, is not being used completely for EBP 
Programme, or if ethanol is not being produced, or if 
the said distillery is not fulfilling the requirements 
based on which the project has been appraised as 
category B2 project, the EC shall stand cancelled. 

Duly noted. The unit will be used for fuel ethanol 
manufacturing with a capacity of 105 KLPD and will 
continue to be utilized for the EBP programme in 
the future as well. 

ii) The company shall comply with all the environmental 
protection measures and safeguards proposed in the 
documents submitted to the Ministry.  All the 
recommendations made in the EIA/EMP in respect of 
environmental management, and risk mitigation 
measures relating to the project shall be implemented 
as per proposed in Annexure-I.   

The company diligently complies with all 
environmental protection measures and safeguards 
as outlined in the documents submitted to the 
Ministry. Every recommendation in the EIA/EMP 
report regarding environmental management and 
risk mitigation measures for the project has been 
and will continue to be effectively implemented. 
Specifically, the unit ensures comprehensive 
monitoring of ambient air quality and stack 
emissions, supported by the installation of 
Electrostatic Precipitators (ESP), green belt 
development, and efficient effluent management 
systems to maintain strict compliance with the 
prescribed norms. 
 
The ambient air quality monitoring report is 
attached as Annexure-I. 

iii) EC granted for a project on the basis of the submitted 
documents shall become invalid in case the actual land 
for the project site turns out to be different from the 
land considered at the time of appraisal of  project. 

Duly noted. The unit will procure the CLU certificate 
before commencing construction activities, should 
the actual land for the project site differ from the 
initially considered land. 
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Conversion of land use (CLU) certificate shall be 
obtained before start of construction activities. 

iv) NOC from the Central Ground Water Authority 
(CGWA)/ Concerned Local authority shall be obtained 
before start of the construction of plant and drawing 
of the ground water  for  the  project  activities.  State 
Pollution Control Board / Pollution Control Committees 
shall not issue the Consent to Operate (CTO) under Air 
(Prevention and Control of Pollution) Act and Water  
(Prevention  and  Control  of  Pollution)  Act  till  the  
project  proponent shall  obtain  such  permission.  No 
ground water shall be used for the plant operations. 

Combined application (Renewel of existing 552 
KLPD & additional for 400 KLPD) has been 
submitted to HWRA for renewal of existing NOC 
and for additional abstraction of 400 KLPD 
groundwater Vide Application No. 
HWRA/IND/R/2022/197 dated 19.06.2022 & is under 
process. 
Application is Attached as Annexure-2 

v) Total Fresh water requirement after expansion shall 
not exceed 952 m3/day, which will be sourced from 
ground water. No Ground water recharge shall be 
permitted within the premises. Industry shall construct 
a rain water storage pond of 60 days capacity and the 
accumulated water to be used as fresh water thereby 
reducing fresh water consumption. 

The Project authority acknowledges that the total 
fresh water requirement after expansion does not 
exceed 952 m3/day, sourced from groundwater. We 
assure that no groundwater recharge will be 
conducted within the premises. Rainwater is being 
collected in storage tanks totalling 2,50,000 Litres 
installed in the plant, with the accumulated water 
utilized as fresh water, effectively reducing fresh 
water consumption. 

vi) Spent Wash/stillage shall be sent to the  decanter  
followed  by  the  Multiple Effect  Evaporator  and  dryer  
to  form  DDGS.  DDGS to be used as cattle feed.  The 
MEE & Drier condensate, spent lees, WTP Rejects,  
Boiler  & Cooling  tower  blow downs,  washings  etc.,  
is  shall  be  treated  in  the ‘Condensate  Polishing  Unit’  
(CPU).  STP shall be installed to treat domestic 
wastewater. The plant shall be based on ‘Zero Liquid 
Discharge’ system and no effluent/treated water shall 
be discharged outside factory premises. 

The industry is / will run on “Zero Liquid Discharge”. 
Following measures have been adopted for water 
conservation to reduce or minimize water 
consumption & usage: 
Spent Wash: Grain Slops (Spent Wash) is being/will 
be taken through Centrifuge Decanters for 
separation of Suspended Solids separated as Wet 
Cake. Thin Slops from the Decanter Centrifuge is 
being/will be partially recycled back to process and 
partially taken to Thins Slops Evaporation Plant for 
concentration of remaining solids to form Syrup. 
This Syrup is being/will be fed to bio-digester for 
recovery of bio-gas followed by anaerobic or 
aerobic sludge separator, final out let after this 
process is then taken to MEE system for water 
recovery, the concentrate from MEE is recycled to 
decanter for solid recovery. DWGS is being/ will be 
taken to a dryer and is dried to make it DDGS for 
animal feed – Distillers Dried Grain Soluble. 
 Spent Lees: The spent lees from primary 

distillation column (pre-rectifier) will be 

recycled into liquefaction process and are 

utilized as dilution water for incoming flour to 

make slurry. 
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 Process condensate from Multi – Effect 

Evaporator (MEE) is being/will be cooled and 

collected into a neutralization tank with 

sufficient residence time. After neutralization 

and filtration this process condensate is 

being/will be recycled back to the process.  

 For effective recycling of waste, 3-stage MEE 

along with dryer has already been installed. 

MEE condensate is treated in CPU and recycled 

back in the process. Other waste is treated in 

the state of art ETP and completely reused. 

 Boiler blow down: Waste water generated 

from boiler blow down is being/ will be 

completely recycled into cooling towers and 

ash quenching. 

 Cooling Tower Blow down: Cooling tower blow 

down is being/ will be utilized completely 

internally. 

 The industry on regular basis carries out waste 
water analysis to conform to the standards 
prescribed under Environment (Protection) 
Rules, 1986. 

The waste water monitoring results for the 
compliance period “April 2024 to September 
2024” has been attached as Annexure .3 
The groundwater quality monitoring results for 
the compliance period “ April 2024 to September 
2024” has been attached as Annexure -4 
Photographs showing Bio-Digester, Condensate 
Refinement Polishing Unit and Multi Effect 
evaporator have been attached as Annexure .5 

vii) ESP with a stack height of 44.2 m is already installed 
with the existing 25 TPH Rice husk/Agro waste fired 
boiler for controlling the particulate emissions within 
the statutory limit of 50 mg/Nm3. ESP (Five field) with 
a stack height of 50 meter will be installed with the 30 
TPH Biomass/Rice husk/Agro waste fire boiler for the 
particulate emission within the statutory of 50 
mg/Nm3. Coal shall not be used as fuel. At no time, the 
emission levels shall exceed the prescribed standards. 
In the event of failure of any pollution control system 
installed by the unit, the respective unit shall not be 

Exclusively relying on biomass, rice husk, and agro 
waste as fuel for the boiler, we are currently in 
alignment with the organization's current 
requisites. Nevertheless, we are strategically poised 
to embrace and seamlessly integrate any 
forthcoming updates or advancements into our 
operational framework. Regular monitoring of 
emission levels is conducted to ensure compliance 
with prescribed standards. The latest monitoring 
report is attached herewith as Annexure-6 
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restarted until the control measures are rectified to 
achieve the desired efficiency. Performance 
assessment of pollution control devices/ systems will 
be conducted annually. As proposed existing 10 TPH 
boiler shall be dismantled and disposed in an 
environmentally sound manner. 

The unit assures that coal will not be utilized as fuel 
under any circumstances.  
In the event of any failure of the pollution control 
systems installed by the unit, restarting operations 
will only occur once the control measures are 
rectified to achieve the desired efficiency. 

viii) Boiler ash (57 TPD) will be used for brick manufacturing 
and supplied to brick manufacturers. PP shall use 
biomass like rice husk/agro waste as fuel for the 
proposed boiler. PP shall meet 15% of the total power 
requirement from solar power by generating power 
inside plant premises/adjacent/nearby areas. Approach 
to the project site to the nearest highway will be 
maintained by the industry. 

The company has entered into an agreement with 

the Banwala Co-operative L/C Society Ltd. for the 

management of fly ash generated from its existing 

boilers. The copy of the Memorandum of 

Understanding (MoU) for the supply of fly ash is 

attached as Annexure 7. 

The unit exclusively utilizes biomass such as rice 

husk and agro waste as fuel for the proposed boiler. 

The Project Proponent (PP) is actively exploring the 
possibilities of solar power generation within the 
plant premises and nearby areas. 

ix) CO2 (157 TPD) generated during the fermentation 

process will be collected by utilizing CO2 scrubbers and 

shall be sold to authorized vendors. 

The CO2 generated during the fermentation 
process is being/will be collected by CO2 scrubbers 
and sold to authorized vendors. 

x) PP shall allocate at least Rs. 50 Lakhs/annum for 

Occupational Health Safety. Occupational Health 

Centre for surveillance of the worker’s health shall be 

set up. The health data shall be used in deploying the 

duties of the workers. All workers & employees shall be 

provided with required safety kits/mask for personal 

protection. 

Occupational health surveillance programme is 

taken as regular exercise for all the employees. 

Regular medical check-up of employees is 

conducted in its medical centre. 

The last medical health reports are attached as 

Annexure 8. 

The photographs showing regular occupational 

health surveillance programme is attached as 

Annexure 9. 

All workers and employees are provided with 
personal protective equipment (PPE). Photographs 
is provided in Annexure 9A. 
 

xi) Training shall be imparted to all employees on safety 

and health aspects of chemicals handling. Safety and 

visual reality training shall be provided to employees. 

Training is imparted to all employees regarding their 
health and safety aspects in chemical handling. 
Photographs of the training and Training record are 
attached as Annexure 10. 

xii) The unit shall make the arrangement for protection of 

possible fire hazards during manufacturing process in 

The company has made arrangements for 

protection of fire hazards which are as follows: 

191909



Expansion of Grain/Molasses based Distillery from 100 KLPD to 205 KLPD by new installment of 105 KLPD Grain 
Base Ethanol plant along with Co-generation power plant from 3.0 MW to 4.6 MW at village Chulkana, Tehsil 
Samalkha, District Panipat, Haryana 

 

Haryana Organics (A Division of Globus Spirits Ltd.)                                                                                   (April 2024-September 2024)                                                                                          

 

material handling. Firefighting system shall be as per 

norms. PESO certificate shall be obtained. 

 Fire extinguishers are readily accessible for 

immediate use in all parts of the occupancy.  

 Adequate dust suppression measures are 

provided to prevent fugitive emission and also 

risk of fire. Similar measures are also adopted 

for loading/unloading operations. 

 All necessary medical facilities for first aid are 

already there in the factory premises. 

 Emergency escape route is marked at all places 

in the industry towards designated assembly 

point. 

 Firefighting measures are already available at 

the alcohol storage area. 

Photograph showing firefighting measures 

adopted within plant premises have been attached 

as Annexure 11. 

The photographs showing Fire Safety Training is 

attached as Annexure 12. 

Last safety training attendance sheet is attached as 

Annexure 13. 

The company has also obtained Fire NOC and copy 

of the same is attached as Annexure 14. 

The company has obtained PESO certificate from 

the authority and strictly complies the same. 

The copy of PESO certificate is attached as 
Annexure 15. 

xiii) Process organic residue and spent carbon, if any, shall 

be sent to Cement and other suitable industries for its 

incinerations. ETP sludge, process inorganic & 

Evaporation salt shall be disposed of to the TSDF. 

In this project, no processed organic residue, spent 

carbon, processed inorganic & evaporation salts are 

produced.  

 

xiv) The company shall undertake waste minimization 

measures as below 

(a) Metering and control of quantities of active 

ingredients to minimize waste 

(b) Reuse of by-products from the process as raw 

materials or as raw material substitutes in other 

processes.  

Following steps have been taken by the Unit: 

 System for metering and controlling the 

quantities of active ingredients are already 

in place, system is designed to optimize the 

use of these ingredients, thereby reducing 

waste and promoting efficient use. Unit is 
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(c) Use of automated filling to minimize spillage. (d) 

Use of Close Feed system into batch reactors. (e) 

Venting equipment through vapour recovery system. 

 (f) Use of high-pressure hoses for equipment clearing 

to reduce waste water generation. 

also having centrifugal Decanters Followed 

by MEE and Dryer to minimize the waste. 

 The CO2 generated from the fermentation 

process is being collected and stored in the 

tanks and sold to authorized vendors. 

 Unit is having automated filling to minimize 

spillage and closed feed system. 

 The fly ash generated from the boiler is 

being/will be sold to nearby brick 

manufacturers. 

 Unit is having the Dryers to convert the 

DWGS to DDGS and by utilizing its vapors 

heat in vapors integrated system, unit 

could reduce the steam consumption in 

Multi Effect Evaporator plant (MEE). 

 Biogas generated from Bio-methanation is 

being/will be used as fuel in boiler. 

 Unit is having high pressure hoses to 

reduce waste water generation. 

 
xv) The green belt of at least 5-10 m width has been 

developed in 2.427 hectares i.e., 35.28 % of total project 

area with tree density @ 2500 trees per hectares, 

mainly along the plant periphery and same will be 

maintained. Selection of plant species shall be as per 

the CPCB guidelines in consultation with the State 

Forest Department and native species shall be 

developed. Records of tree canopy shall be monitored 

through remote sensing map. 

More than 35% of the total area of the project area 

has been developed as greenbelt and plantation, 

which encompasses 6.0 acres and will continue to 

be maintained in the future. Additionally, around 

4000 trees have already been planted within the 

plant premises, as per CPCB guidelines including a 

variety of species such as Neem, Polyalthia, 

Sheesham, Banyan, Date palm, Coconut tree, 

Conifer/cone, Bamboo, Peepal tree, Mango, and 

Guava.  

Photographs showing greenbelt developed in the 
plant premises is shown in Annexure 16. 

xvi) PP proposed to allocate Rs. 1.00 Crores towards 

Extended EMP (CER) which shall be spent as submitted 

in CER plan (Annexure-II) for monitorable activities like 

up-gradation of schools with provision of facilities e.g. 

Class rooms, playground, Laboratory, Library, 

The proposed allocation of Rs. 1.00 Crores towards 
Extended EMP (CER) is aligned with our ongoing 
project's Environmental Management Plan (EMP). 
We will execute all planned activities outlined in 
Annexure-II, including the up-gradation of schools 
with provisions such as classrooms, playgrounds, 
laboratories, libraries, computer classes, toilets, 
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Computer class, toilets, potable drinking water 

facilities, solar light/solar power support for 

uninterrupted power supply, soil nutrient management 

etc. Further, all the proposed activities under CER shall 

be completed before the commissioning of the plant in 

consultation with District administration. 

potable drinking water facilities, solar light/power 
support for uninterrupted power supply, and soil 
nutrient management. 

xvii) There shall be adequate space inside the plant 

premises earmarked for parking of vehicles for raw 

materials and finished products and no parking to be 

allowed outside on public places. Out of the total 

project area, 15% shall be allotted solely for parking 

purposes with facilities like rest rooms etc. 

Adequate parking area has been provided with in 
the plant premises for loading and unloading of the 
raw materials, finished products and by products. 
Along with this a management team in place to 
oversee traffic management for incoming and 
outgoing vehicles.15 % out of total project area has 
been allotted for parking and rest rooms. 
 

 
 

xviii) Storage of raw materials shall be either in silos or in 

covered areas to prevent dust pollution and other 

fugitive emissions. All stockpiles should be constructed 

over impervious soil and garland drains with catch pits 

to trap runoff material shall be provided. Biomass shall 

be stored in covered sheds and wind breaking 

walls/curtains shall be provided around biomass 

storage area to prevent its suspension during high 

wind speed. All Internal roads shall be paved. Industrial 

vacuum cleaner shall be provided to sweep the internal 

roads. The Air Pollution Control System shall be 

interlocked with process plant/machinery for 

Dust pollution & Fugitive emissions are controlled 

by providing raw material covered storage area, 

closed handling & Conveyance of chemicals/ 

Materials, and water sprinkling system. 

All stockpiles are being/will constructed over 

impervious soil and garland drains to avoid the 

mixing of accidental spillages with domestic 

wastewater. Domestic wastewater directly goes 

into STP for its treatment through different routes. 

Covered sheds and wind breaking walls/curtains is 

provided around the biomass storage area. 

Roads within the premises are concreted/paved to 

avoid vehicular emission. 
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shutdown in case of operational failure of Air Pollution 

Control Equipment. 

In the event of failure of any pollution control 
system, the respective unit will not be restarted 
until the control measures are rectified to achieve 
the desired efficiency.  
Photographs showing dust emission measures 

taken by the company are attached as Annexure 17. 

Fugitive emission monitoring result for half yearly 
April 2024-September 2024 is attached as Annexure 
18 
The copy of latest and valid PUC Certificates of the 

vehicles being used in the plant premises are shown 

in Annexure 19. 

 
xix) Continuous online (24x7) system for monitoring of 

stack emissions/effluent quality shall be installed for 

flue gas emissions and the pollutants concentration, 

and the data shall be transmitted to the CPCB and SPCB 

server. For online continuous monitoring of effluent, 

the unit shall install web camera with night vision 

capability and flow meters in the channel/drain carrying 

effluent within the premises.  

Online monitoring system has been installed at the 
site and the data on real-time basis is being 
transferred to servers of CPCB and SPCB. Latest 
screenshot of continuous online monitoring report 
is attached as Annexure 20. 
 

xx) A separate Environmental Management Cell (having 

qualified person with Environmental 

Science/Environmental engineering/specialization in 

the project area) equipped with full-fledged laboratory 

facilities shall be set up to carry out the Environmental 

Management and Monitoring functions. EMC head 

shall report directly to Head of Organization/ 

Director/CEO as per company hierarchy. 

A separate environmental management cell 

equipped with full fledge laboratory facilities is set 

up to carry out the environment management and 

monitoring functions. 

EMC head directly report to Director of 

Organization. 

Photographs showing laboratory at the plant site is 

shown in Annexure 21 

The hierarchy structure being followed in EMC is 

Shown in Annexure 22 

 
xxi) PP shall sensitize and create awareness among the 

people working within the project area as well as its 

surrounding area on the ban of Single Use Plastic in 

order to ensure the compliance of Notification 

published by MOEFCC on 12th August, 2021. A report 

along with photographs on the measures taken shall 

PP shall Advocate for awareness responsible for 
raising awareness and promoting understanding 
among individuals within and around the project 
area regarding the prohibition of Single Use Plastic. 
This effort aims to ensure adherence to the 
Notification released by MOEFCC on August 12, 
2021. The six-monthly compliance report to the 
relevant authority must include a detailed account, 
supported by photographs, of the initiatives taken 
in this regard. 
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also be included in the six-monthly compliance report 

being submitted to concern authority.  

B. General Condition 
i) No further expansion or modifications in the plant, 

other than mentioned in the EIA Notification, 2006 and 
its amendments, shall be carried out without prior 
approval of the Ministry of Environment, Forest and 
Climate Change/SEIAA, as applicable. In case of 
deviations or alterations in the project proposal from 
those submitted to this Ministry for clearance, a fresh 
reference shall be made to the Ministry/SEIAA, as 
applicable, to assess the adequacy of conditions 
imposed and to add additional environmental 
protection measures required, if any. 

Haryana Organics (A Division of Globus Spirits Ltd.) 
ensures that no further expansion or modification 
in the plant will be undertaken without prior 
approval from the Ministry of Environment, Forest 
& Climate Change (MoEFCC)/SEIAA. Prior approval 
will be sought from the concerned authority if 
required. In the event of any deviations or 
alterations in the project proposal from those 
originally submitted to this Ministry for clearance, 
the unit guarantees that a fresh reference will be 
made to the Ministry/SEIAA, as applicable, to assess 
the adequacy of conditions imposed and to 
incorporate any additional environmental 
protection measures deemed necessary. 

ii) The energy source for lighting purpose shall be 
preferably LED based, or advanced having preference 
in energy conservation and environment betterment. 

For Lighting purposes, we are primarily prioritizing 
towards LED lights for ensuring Energy 
Conservation and Environment Betterment 

iii) The overall noise levels in and around the plant area 
shall be kept well within the standards by providing 
noise control measures including acoustic hoods, 
silencers, enclosures etc. on all sources of noise 
generation. The ambient noise levels shall conform to 
the standards prescribed under the Environment 
(Protection) Act, 1986 Rules, 1989 viz. 75 dBA (day 
time) and 70 dBA (night time). 

The overall noise levels in and around the plant area 

are maintained well within prescribed standards 

through the adoption of adequate mitigation 

measures such as good maintenance practices, 

installation of acoustic hoods and enclosures at 

noise sources, and the use of personal protective 

equipment. Regular noise surveys are conducted at 

strategic locations to monitor the noise levels. 

Ambient noise level monitoring is conducted 
regularly to ensure compliance with prescribed 
limits. The ambient noise level monitoring results 
for the duration of April 2024 to September 2024 
have been obtained and are attached as Annexure 
23. 

iv) The company shall undertake all relevant measures for 
improving the socio- economic conditions of the 
surrounding area. CER activities shall be undertaken by 
involving local villages and administration and shall be 
implemented. The company shall undertake eco-
developmental measures including community welfare 
measures in the project area for the overall 
improvement of the environment. 

The company has already taken various measures to 
improve the socio-economic conditions of the area. 
The details showing the corporate social 
responsibility undertaken by the company have 
been attached as Annexure 24. The company is 
involved in various society welfare programmes and 
ensures to work efficiently in future as well.  

v) The company shall earmark sufficient funds towards 
capital cost and recurring cost per annum to implement 

The company is obligated to allocate an adequate 
budget for capital cost and recurring cost per 
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the conditions stipulated by the Ministry of 
Environment, Forest and Climate Change as well as the 
State Government along with the implementation 
schedule for all the conditions stipulated herein. The 
funds so earmarked for environment management/ 
pollution control measures shall not be diverted for any 
other purpose. 

annual expenses to effectuate the requirements 
outlined by the Ministry of Environment, Forest and 
Climate Change, as well as the State Government. 
This includes adhering to the specified 
implementation schedule for all conditions 
mentioned herein. It is expressly prohibited to 
redirect the allocated funds for environmental 
management or pollution control measures to any 
other purpose. 

vi) A copy of the clearance letter shall be sent by the 
project proponent to concerned Panchayat, Zilla 
Parishad/Municipal Corporation, Urban local Body and 
the local NGO, if any, from whom suggestions/ 
representations, if any, were received while processing 
the proposal. 

The copy of clearance letter was sent to local 
authorities after it was obtained and no 
Objections/suggestions were received from them. 

vii) The project proponent shall also submit six monthly 
reports on the status of compliance of the stipulated 
Environmental Clearance conditions including results 
of monitored data (both in hard copies as well as by e-
mail) to the respective Regional Office of MoEF&CC, 
the respective Zonal Office of CPCB and SPCB. A copy 
of Environmental Clearance and six-monthly 
compliance status report shall be posted on the 
website of the company. 

The six-monthly compliance reports are 
consistently submitted to the concerned authorities 
both via email, and they are also uploaded to the 
Parivesh portal 2.0. The company ensures the timely 
submission of six-monthly compliance reports, 
including results of monitored data, to the 
respective Regional Office of MoEF&CC and the 
respective Zonal office of CPCB. 
Last Submission receipt of six-monthly compliance 
report is Annexure-25. 
 
 

viii) The environmental statement for each financial year 
ending 31st March in Form-V as is mandated shall be 
submitted to the concerned State Pollution Control 
Board as prescribed under the Environment 
(Protection) Rules, 1986, as amended subsequently, 
shall also be put on the website of the company along 
with the status of compliance of environmental 
clearance conditions and shall also be sent to the 
respective Regional Offices of MoEF&CC by e-mail 

The environmental statement (Form V) for each 
financial year is regularly submitted to the Regional 
Office of the MoEF & CC. The last copy of the 
submitted Environmental Statement Report (ESR) 
has been attached herewith as Annexure-26. 

ix) The project proponent shall inform the public that the 
project has been accorded environmental clearance by 
the Ministry and copies of the clearance letter are 
available with the SPCB/Committee and may also be 
seen at Website of the Ministry and at 
https://parivesh.nic.in/. This shall be advertised within 
seven days from the date of issue of the clearance 
letter, at least in two local newspapers that are widely 
circulated in the region of which one shall be in the 
vernacular language of the locality concerned and a 
copy of the same shall be forwarded to the concerned 
Regional Office of the Ministry. 

It was publicly informed that environmental 
clearance letter has been obtained from MoEF&CC, 
Delhi, via public notices in local newspapers namely, 
‘The Tribune’ and ‘Dainik Bhaskar’ on 02.03.2013 & 
27.03.2013 respectively.  
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x) The project authorities shall inform the Regional Office 
as well as the Ministry, the date of financial closure and 
final approval of the project by the concerned 
authorities and the date of start of the project. 

Agreed and complied. The unit informs both the 
Regional Office and the Ministry regarding the date 
of financial closure, final approval of the project by 
the concerned authorities, and the date of the 
project's commencement. 

xi) This Environmental clearance is granted subject to final 
outcome of Hon’ble Supreme Court of India, Hon’ble 
High Court, Hon’ble NGT and any other Court of Law, if 
any, as may be applicable to this project 

The unit understands and acknowledges that 
Environmental clearance is granted subject to the 
final outcome of Hon’ble Supreme Court of India, 
Hon’ble High Court, Hon’ble NGT, and any other 
Court of Law. 

 
*************** 
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Sample Number: JME/GSL/A/01 Report No.:  JME/A/240920005 

Name & Address of 
Unit 

M/s. Haryana Organics (A Division of Globus Spirits Ltd.) 
at Village- Chulkana, Teh- Samalkha,  
District- Panipat, Haryana-132101 

Format No.: 7.5 F-02 

Party Reference No. 
 

Nil 

Reporting Date: 
Analysis Completion Date: 
Analysis Start Date: 

25/09/2024 
25/09/2024 
20/09/2024 

Sample Description: AMBIENT AIR QUALITY MONITORING Receipt Date: 20/09/2024 

 
General Information   

Client Representative (Name & Designation)        Mr. Akhil Kumar (GM.HR & ADMIN) 

Sample collected by   JMELPL Team 

Sampling Location  Near Main Gate 

Latitude   29° 13' 10.92" N 

Longitude  76° 59' 46.05" E 

Instrument used  RDS, FPS & BS 

Instrument code  JME/RDS/01/24, JME/FPS/01/22 & JME/BS/01/01 

Instrument calibration status  Calibrated 

Scope of Monitoring   Regulatory Requirement 

Meteorological condition during monitoring  Clear Sky 

Date of Monitoring   17/09/2024 to 18/09/2024 

Time of Monitoring  09:20 to 09:20 Hrs. 

Actual duration of Monitoring, (minutes)  1405.0 

Ambient Temperature (°C)  Max 33°C, Min 22°C 

Surrounding activity   Human & Vehicular Activities 

Control measure if Any  -- 

Sampling & Analysis Protocol  IS-5182 

Parameter Required  As per work order 

 
TEST RESULTS 

S. No. Test Parameters Test Method Results Units NAAQS 

1.  PM 2.5 IS:5182, (Part-24) 53.05 µg/m3 60 

2.  PM 10    IS:5182, (Part -23) 93.74 µg/m3 100 

3.  Nitrogen Dioxides                                                                                                            IS:5182, (Part -6) 21.46 µg/m3 80 

4.  Sulphur Dioxide                                                                                                              IS:5182, (Part -2) 8.30 µg/m3 80 

5.  Ozone IS:5182, (Part-9) 23.57 µg/m3 180 

6.  Lead IS: 5182, (Part-22) BDL (DL 0.02) µg/m3 1 

7.  Carbon Monoxide IS: 5182, (Part -10) 0.60 mg/m3 4 
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Sample Number: JME/GSL/A/01 Report No.:  JME/A/240920005 

8.  Ammonia IS:5182, (Part 25) 26.57 µg/m3 400 

9.  Benzene IS:5182, (Part -11) BDL (DL 1.0) µg/m3 5 

10.  Benzo (a) pyrene IS:5182, (Part -12) BDL (DL 0.5) ng/m3 1 

11.  Arsenic 
JMPLPL/STOP/03 (Issue Date-

21/09/2022) 
BDL (DL 0.5) ng/m3 6 

12.  Nickel IS:5182, (Part-26) BDL (DL 1.0) ng/m3 20 

  
*NAAQS-National Ambient Air Quality Standards; Schedule-VII, [Rule 3 (3B)] [Part-II sec.-3(i)] 16.11.2009 
BDL- Below Detection Limit, DL- Detection Limit 
 

**End of Report** 
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Sample Number: JME/GSL/A/02 Report No.:  JME/A/240920006 

Name & Address of 
Unit 

M/s. Haryana Organics (A Division of Globus Spirits Ltd.) 
at Village- Chulkana, Teh- Samalkha,  
District- Panipat, Haryana-132101 

Format No.: 7.5 F-02 

Party Reference No. 
 

Nil 

Reporting Date: 
Analysis Completion Date: 
Analysis Start Date: 

25/09/2024 
25/09/2024 
20/09/2024 

Sample Description: AMBIENT AIR QUALITY MONITORING Receipt Date: 20/09/2024 

General Information   

Client Representative (Name & Designation)           Mr. Akhil Kumar (GM.HR & ADMIN) 

Sample collected by   JMELPL Team 

Sampling Location  Near IMFL Bottling 

Latitude   29° 13' 06.93" N 

Longitude  76° 59' 49.70" E 

Instrument used  RDS, FPS & BS 

Instrument code  JME/RDS/01/24, JME/FPS/01/22 & JME/BS/01/01 

Instrument calibration status  Calibrated 

Scope of Monitoring   Regulatory Requirement 

Meteorological condition during monitoring  Clear Sky 

Date of Monitoring   18/09/2024 to 19/09/2024 

Time of Monitoring  10:00 to 10:00 Hrs. 

Actual duration of Monitoring, (minutes)  1415.0 

Ambient Temperature (°C)  Max 33°C, Min 22°C 

Surrounding activity   Plant Operation and Vehicular Activities 

Control measure if Any  -- 

Sampling & Analysis Protocol  IS-5182 

Parameter Required  As per work order 

 
TEST RESULTS 

S. No. Test Parameters Test Method Results Units NAAQS 

1.  PM 2.5 IS:5182, (Part-24) 48.03 µg/m3 60 

2.  PM 10    IS:5182, (Part -23) 85.44 µg/m3 100 

3.  Nitrogen Dioxides                                                                                                            IS:5182, (Part -6) 19.68 µg/m3 80 

4.  Sulphur Dioxide                                                                                                              IS:5182, (Part -2) 7.94 µg/m3 80 

5.  Ozone IS:5182, (Part-9) 20.22 µg/m3 180 

6.  Lead IS: 5182, (Part-22) BDL (DL 0.02) µg/m3 1 

7.  Carbon Monoxide IS: 5182, (Part -10) 0.64 mg/m3 4 
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Sample Number: JME/GSL/A/02 Report No.:  JME/A/240920006 

8.  Ammonia IS:5182, (Part 25) 30.42 µg/m3 400 

9.  Benzene IS:5182, (Part -11) BDL (DL 1.0) µg/m3 5 

10.  Benzo (a) pyrene IS:5182, (Part -12) BDL (DL 0.5) ng/m3 1 

11.  Arsenic 
JMPLPL/STOP/03 (Issue Date-

21/09/2022) 
BDL (DL 0.5) ng/m3 6 

12.  Nickel IS:5182, (Part-26) BDL (DL 1.0) ng/m3 20 

  
*NAAQS-National Ambient Air Quality Standards; Schedule-VII, [Rule 3 (3B)] [Part-II sec.-3(i)] 16.11.2009 
BDL- Below Detection Limit, DL- Detection Limit 
 

**End of Report** 
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Sample Number: JME/GSL/A/03 Report No.:  JME/A/240920007 
Name & Address of 
Unit 

M/s. Haryana Organics (A Division of Globus Spirits Ltd.) 
at Village- Chulkana, Teh- Samalkha,  
District- Panipat, Haryana-132101 

Format No.: 7.5 F-02 
Party Reference No. 
 

Nil 

Reporting Date: 
Analysis Completion Date: 
Analysis Start Date: 

25/09/2024 
25/09/2024 
20/09/2024 

Sample Description: AMBIENT AIR QUALITY MONITORING Receipt Date: 20/09/2024 

General Information   

Client Representative (Name & Designation)           Mr. Akhil Kumar(GM.HR & ADMIN) 

Sample collected by   JMELPL Team 

Sampling Location  Near Admin Office 

Latitude   29° 13' 06.93" N 

Longitude  76° 59' 48.48" E 

Instrument used  RDS, FPS & BS 

Instrument code  JME/RDS/01/18, JME/FPS/01/18 & JME/BS/01/02 

Instrument calibration status  Calibrated 

Scope of Monitoring   Regulatory Requirement 

Meteorological condition during monitoring  Clear Sky 

Date of Monitoring   17/09/2024 to 18/09/2024 

Time of Monitoring  09:35 to 09:35 Hrs 

Actual duration of Monitoring, (minutes)  1410.0 

Ambient Temperature (°C)  Max 33°C, Min 22°C 

Surrounding activity   Plant Operation 

Control measure if Any  -- 

Sampling & Analysis Protocol  IS-5182 

Parameter Required  As per work order 

 
TEST RESULTS 

S. No. Test Parameters Test Method Results Units NAAQS 

1.  PM 2.5 IS:5182, (Part-24) 43.45 µg/m3 60 

2.  PM 10    IS:5182, (Part -23) 81.55 µg/m3 100 

3.  Nitrogen Dioxides                                                                                                            IS:5182, (Part -6) 17.06 µg/m3 80 

4.  Sulphur Dioxide                                                                                                              IS:5182, (Part -2) 7.64 µg/m3 80 

5.  Ozone IS:5182, (Part-9) 19.85 µg/m3 180 

6.  Lead  IS: 5182, (Part-22) BDL (DL 0.02) µg/m3 1 

7.  Carbon Monoxide IS: 5182, (Part -10) 0.62 mg/m3 4 
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Sample Number: JME/GSL/A/03 Report No.:  JME/A/240920007 

8.  Ammonia IS:5182, (Part 25) 29.56 µg/m3 400 

9.  Benzene IS:5182, (Part -11) BDL (DL 1.0) µg/m3 5 

10.  Benzo (a) pyrene IS:5182, (Part -12) BDL (DL 0.5) ng/m3 1 

11.  Arsenic 
JMPLPL/STOP/03 (Issue Date-

21/09/2022) 
BDL (DL 0.5) ng/m3 6 

12.  Nickel IS:5182, (Part-26) BDL (DL 1.0) ng/m3 20 

  
*NAAQS-National Ambient Air Quality Standards; Schedule-VII, [Rule 3 (3B)] [Part-II sec.-3(i)] 16.11.2009 
BDL- Below Detection Limit, DL- Detection Limit 
 

**End of Report** 
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Sample Number: JME/GSL/A/04 Report No.:  JME/A/240920008 

Name & Address of 
Unit 

M/s. Haryana Organics (A Division of Globus Spirits Ltd.) 
at Village- Chulkana, Teh- Samalkha,  
District- Panipat, Haryana-132101 

Format No.: 7.5 F-02 

Party Reference No. 
 

Nil 

Reporting Date: 
Analysis Completion Date: 
Analysis Start Date: 

25/09/2024 
25/09/2024 
20/09/2024 

Sample Description: AMBIENT AIR QUALITY MONITORING Receipt Date: 20/09/2024 

 
General Information   

Client Representative (Name & Designation)           Mr. Akhil Kumar(GM.HR & ADMIN) 

Sample collected by   JMELPL Team 

Sampling Location  Plant Area 

Latitude   29° 13' 04.30" N 

Longitude  76° 59' 51.21" E 

Instrument used  RDS, FPS & BS 

Instrument code  JME/RDS/01/18, JME/FPS/01/18 & JME/BS/01/02 

Instrument calibration status  Calibrated 

Scope of Monitoring   Regulatory Requirement 

Meteorological condition during monitoring  Clear Sky 

Date of Monitoring   18/09/2024 to 19/09/2024 

Time of Monitoring  10:20 to 10:20 Hrs 

Actual duration of Monitoring, (minutes)  1420.0 

Ambient Temperature (°C)  Max 33°C, Min 23°C 

Surrounding activity   Near Boiler Area & Vehicular Activities 

Control measure if Any  -- 

Sampling & Analysis Protocol  IS-5182 

Parameter Required  As per work order 

 
TEST RESULTS 

S. No. Test Parameters Test Method Results Units NAAQS 

1.  PM 2.5 IS:5182, (Part-24) 50.88 µg/m3 60 

2.  PM 10    IS:5182, (Part -23) 86.75 µg/m3 100 

3.  Nitrogen Dioxides                                                                                                                             IS:5182, (Part -6) 24.19 µg/m3 80 

4.  Sulphur Dioxide  IS:5182, (Part -2) 9.30 µg/m3 80 

5.  Ozone IS:5182, (Part-9) 22.10 µg/m3 180 

6.  Lead IS: 5182, (Part-22) BDL (DL 0.02) µg/m3 1 

7.  Carbon Monoxide IS: 5182, (Part -10) 0.70 mg/m3 4 
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Sample Number: JME/GSL/A/04 Report No.:  JME/A/240920008 

8.  Ammonia IS:5182, (Part 25) 29.42 µg/m3 400 

9.  Benzene IS:5182, (Part -11) BDL (DL 1.0) µg/m3 5 

10.  Benzo (a) pyrene IS:5182, (Part -12) BDL (DL 0.5) ng/m3 1 

11.  Arsenic 
JMPLPL/STOP/03 (Issue Date-

21/09/2022) 
BDL (DL 0.5) ng/m3 6 

12.  Nickel IS:5182, (Part-26) BDL (DL 1.0) ng/m3 20 

  
*NAAQS-National Ambient Air Quality Standards; Schedule-VII, [Rule 3 (3B)] [Part-II sec.-3(i)] 16.11.2009 
BDL- Below Detection Limit, DL- Detection Limit 
 

**End of Report** 
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Government of Haryana 

Haryana Water Resources Authority 

Applications for Issue of Permission to Extract Ground Water 

 
Application for Permission to Extract Ground Water for Industrial Use 

 
Application No:  13-3/20564/1/HR/IND/2021 

 

I. General Information: 
 Application Type Category/ Type of Application:  

 (i) Name of Applicant: PARVESH CHAWLA 

  ID Proof Type  

  ID Proof no  

  Id Proof Document  

 (ii) Designation of Applicant: AUTHORISED SIGNATORY 

 (iii) Name of Industry: HARYANA ORGANICS (A UNIT OF GLOBUS SPIRITS LTD) 

 (iv) Registration number of Industry: 6414 

 (v) Location Details of the Industrial Unit 

  Industrial Unit Address  

  State: Haryana 

  District: PANIPAT 

  Tehsil: Samalkha 

  Block: SAMALKHA 

  Village/MC: Chulkana 

  Region: over-exploited 

 (vi) Correspondence Address 

  Complete Postal Address HARYANA ORGANICS (A UNIT OF GLOBUS SPIRITS LTD), 
4 KM CHULKANA, SAMALKHA, PANIPAT 

  Mobile Number: 8360268575 

  E-Mail of Industry: parveshchd@gmail.com 

 (vii) Salient Features of the Industrial Activity: 

  Type of Industry Beverages 

  Industry fall under  

  Is Water Intensive No 

  Purpose of Abstraction  

  Groundwater utilization for Existing Industry 

  Consent to Operate  

  Date of commencement  

  Description MANUFACTURING OF EXTRA NEUTRAL ALCOHOL (ENA) 
FROM DISCARDED GRAINS, BOTTLING OF COUNTRY 
LIQUOR AND INDIAN MADE FOREIGN LIQUOR (IMFL) 

 (viii) Land use details of the existing/proposed Industrial unit premises 
  Ownership of the land(Enclose documents of 

ownership) 
Download 

  Latitude Longitude   

Annexure-2 Groundwater Abstraction Application 

I I 

207925

mailto:parveshchd@gmail.com
https://hwra.org.in/data/IndustrialFiles/Ownership_20564_637535119751623139.pdf


  Location Map Download 

  Total Land area(in sq m) 72216.32 

  Rooftop area of buildings/sheds(in sq m) 2850.00 

  Road/paved area(in sq m) 33394.32 

  Green belt area(in sq m) 16000.00 

  Open Land (in sq m) 19972.00 

  Source of availability 
of surface water for 
Industrial use, if any 

No  

  Townships/villages 
within 2 km radius of 
the Industrial unit 

Yes CHULKANA 

  Source of recycled water ETP 

2) Detail of water requirement/ recycled water usage : (Please enclose flow chart of activities and 
requirement of water at each stage) 

 Flow Chart of activities and requirement of water Download 

 Quality of groundwater Fresh Water 

 Name of NABL(Under Valid Certificate) ENVIRON TECH LABORATORIES 

 Upload test report of groundwater quality from NABL 
accredited lab 

Download 

 Total water required(in m3/day) 682.00 

 Ground Water required(in m3/day) 552.00 

 Recycled Water usage(in m3/day) 130.00 

 Proposed/existing water supply from any agency(in 
m3/day) 

0.00 

 
 (ii) Breakup of Water Requirement and Uasage: 
  Activity Existing 

Requirement 
(m3/day) 

Proposed 
Requirement 

(m3/day) 

Total 
Requirement 

(m3/day) 

No. of 
Operational 

Days in a Year 

Annual 
Requirement 

(m3/year) 

  Industrial Activity 632.00 0.00 632.00 330 208560.00 

  Residential / 
Domestic 

5.00 0.00 5.00 330 1650.00 

  Greenbelt 
Development / 
Environment 
Maintenance 

45.00 0.00 45.00 330 14850.00 

  Other Use 0.00 0.00 0.00 0 0.00 

  Grand Total 682.00 0.00 682.00  225060.00 

 (iii) Breakup of Recycled Water Usage: 
   (m3/day) (Days) (m3/year) 
  (a) Total Waste Water Generated: 164.00 330  

  (b) Quantity of Treated Water Available 130.00 330  

  i). Reuse in Industrial Activity: 85.00 330  

208926
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  ii). Reuse in Green Belt Development: 45.00 330  

  iii). Any other use 0.00 0 0.00 

  (c) Total Treated Water Utilized: 130.00   

  (d) Quantity and mode of disposal of unutilised effluent: 0.00  

3. Details of existing and/ or proposed groundwater abstraction structures 
 (a) Groundwater Abstraction Structure-Existing  

SNo. Type/ Year of 
construction 

Depth 
(meter) 

/ 
Diamet 

er 
(mm) 

Depth to 
water 
level 

(meters 
below 

ground 
level) 

Discharg 
e(m3 per 

hour) 

Operatio 
nal 

hours/ 
(day)/ 

days/yea 
r 

Mode 
of lift 

Horse 
Power 

of 
pump 

Whether 
fitted with 

water 
meter or 

not 

Wheter 
permission/ 
registered 

with HRWA / 
if so Details 

of permission 

1 bore well/ 
1994 

100.00/ 
250.00 

34.00 24.00 6/ 
330 

4 15 No No/ 

2 bore well/ 
1994 

100.00/ 
230.00 

35.00 24.00 6/ 
330 

4 10 No No/ 

3 bore well/ 
1994 

175.00/ 
300.00 

35.00 30.00 6/ 
330 

4 35 Yes No/ 

4 bore well/ 
1994 

150.00/ 
250.00 

34.00 24.00 6/ 
330 

4 15 Yes No/ 

 

 Quantum of ground water recharge(m3/year) 364320.00 

 NOC for water supply from Local Authority Download 

 Details of rainwater harvesting and artificial recharge 
measures for groundwater recharge in the premises. If the 
firm has proposed to take up rainwater harvesting and 
recharge outside the industrial unit premises, then provide 
NOC from the concern authority/agency where the harvesting 
measures are proposed, if already implemented, details may 
be furnished. (attach report on comprehensive & feasible 
Rainwater harvesting/recharge proposal). 

Download 

 Water Balance Chart with water requirement at each Stage. Download 

 Have you applied earlier for groundwater clearance from 
Government Agency, if so, give details thereof with status 

Download 

 Water Efficient Technology will be adopted Download 

 Consent of operate issued by HSPCB(CTO) Download 

 Impact Assesment Report Proposed Extraction Download 

t----,1---------------------------------------------------------------- ,-

_,__ --

209927

https://hwra.org.in/data/IndustrialFiles/NOC_20564_637512408935565385.pdf
https://hwra.org.in/data/IndustrialFiles/ReportNOC_20564_637512359792458748.pdf
https://hwra.org.in/data/IndustrialFiles/WaterBalance_20564_637512359884316966.pdf
https://hwra.org.in/data/IndustrialFiles/EarlierApplication_20564_637512409148182781.pdf
https://hwra.org.in/data/IndustrialFiles/WaterEfficiencyDoc_20564_637512360000233286.pdf
https://hwra.org.in/data/IndustrialFiles/CTODocument_20564_637512424865766258.pdf
https://hwra.org.in/data/IndustrialFiles/ImpactReport_20564_637512424888574575.pdf


 I shall comply with all the terms and conditions of the 
Permission 

Yes 

It is to certify that the details and information furnished above are true to the best of my knowledge and belief 
and I am aware that if any part of the data/information submitted is found to be false or misleading at any stage 
the application will be rejected out rightly. 

 
 

Date: 4/24/2021 8:26:53 AM 

Place: panipat 
 

Name of Authorized Person: Parvesh Chawla 

Designation of Authorized Person: Authorized Signatory 

Authorization Letter: Download 

 
 
 

 
Download 

Signature of Applicant with Office Seal 
 

 

a) Information of payment for Application Fee 
 Total Amount 100000.00   

 Mode of Payment Offline   

 Bank Name DD No. DD Date Amount Attachment  

 AXIS BANK 014518 01/01/1900 100000.00 Download 

b) Information of payment for Tarrif Fee 
 Total Amount 496800.00   

 Mode of Payment Offline   

 Bank Name DD No. DD Date Amount Attachment 
 AXIS BANK LTD 014822 08/06/2021 496800.00 Download 

 

210928

https://hwra.org.in/data/IndustrialFiles/AuthorizedDocument_20564_637548828665477039.pdf
https://hwra.org.in/data/IndustrialFiles/SignedApplication_20564_637548828363250937.pdf
https://hwra.org.in/data/IndustrialFiles/AppDD_20564_637514288708675894.pdf
https://hwra.org.in/data/IndustrialFiles/AppDD_20564_637514288708675894.pdf
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Sample Number JME/GSL/WW/01 Report No JME/WW/240920002 
Name & Address of 
Unit 

M/s. Haryana Organics  
(A Division of Globus Spirits Ltd.) 
Grain/Molasses based Distillery Unit (25 KLD) to Grain  
(100 KLPD) or [Grain (75 KLPD) and Molasses (25 
KLPD)] at vill- Chulkana, Teh- Samalkha,  
Dist- Panipat, Haryana 

Format No. 
. 

7.5 F-01  

Party Reference No. Nil 

Sample Description Waste Water  Reporting Date 25/09/2024 
Sampling Location STP Inlet Analysis Completion Date 25/09/2024 
Client Representative 
(Name & Designation) 

: Mr. Akhil Kumar (GM.HR & ADMIN) Analysis Start Date 20/09/2024 
Receipt Date 20/09/2024 

Sample collected by JMELPL Team Sampling Date 19/09/2024  
Latitude ---- Sampling Type Grab 
Longitude ---- Preservation Refrigerated 
Packing status: Temporary sealed Sample Quantity  2.0 Litre 
Sampling & Analysis 
Protocol 

IS 3025 (P-I) & APHA 23rd Edition 2017 Parameter Required As per work order 

  

TEST RESULTS 

S. 
No. 

Parameters Testing protocol Result Unit 

1. pH (at 25°C) IS:3025 (Part-11) 7.21 - 

2. Chemical Oxygen Demand IS:3025 (Part-58) 230.0 mg/l 

3. Biochemical Oxygen Demand IS:3025 (Part-44) 95.0 mg/l 

4. Total Suspended Solids IS:3025 (Part-17) 33.0 mg/l 

5. Oil & Grease IS:3025 (Part 39) BDL (DL 1.0) mg/l 

 
**End of Report** 
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Sample Number JME/GSL/WW/02 Report No JME/WW/240920003 
Name & Address of 
Unit 

M/s. Haryana Organics  
(A Division of Globus Spirits Ltd.) 
Grain/Molasses based Distillery Unit (25 KLD) to Grain  
(100 KLPD) or [Grain (75 KLPD) and Molasses (25 
KLPD)] at vill- Chulkana, Teh- Samalkha,  
Dist- Panipat, Haryana 

Format No. 
. 

7.5 F-01  

Party Reference No. Nil 

Sample Description Waste Water  Reporting Date 25/09/2024 
Sampling Location STP Outlet Analysis Completion Date 25/09/2024 
Client Representative 
(Name & Designation) 

Mr. Akhil Kumar (GM.HR & ADMIN) Analysis Start Date 20/09/2024 
Receipt Date 20/09/2024 

Sample collected by JMELPL Team Sampling Date 19/09/2024  
Latitude ---- Sampling Type Grab 
Longitude ---- Preservation Refrigerated 
Packing status: Temporary sealed Sample Quantity  2.0 Litre 
Sampling & Analysis 
Protocol 

IS 3025 (P-I) & APHA 23rd Edition 2017 Parameter Required As per work order 

  

TEST RESULTS 

S. 
No. 

Parameters Testing protocol Result Unit 
Limits as 
per CPCB 

1. pH (at 25°C) IS:3025 (Part-11) 7.52 - 6.5-9.0 

2. Chemical Oxygen Demand IS:3025 (Part-58) 40.0 mg/l 250 

3. Biochemical Oxygen Demand IS:3025 (Part-44) 10.0 mg/l 30 

4. Total Suspended Solids IS:3025 (Part-17) 6.4 mg/l 100 

5. Oil & Grease IS:3025 (Part 39) BDL (DL 1.0) mg/l 10 

 
 

**End of Report** 
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Sample Number: JME/GSL/W/01 Report No.: JME/W/240903001 
Name & Address of Unit: M/s. Haryana Organics  

(A Division of Globus Spirits Ltd.) 
Grain/Molasses based Distillery Unit (25 KLD) to Grain  
(100 KLPD) or [Grain (75 KLPD) and Molasses (25 KLPD)] 
at Vill- Chulkana, Teh- Samalkha, Dist- Panipat, Haryana 

Format No.: 
 
Party Reference: 

7.5 F-01 
 

NIL 

Sample Description: WATER (Ground) Reporting Date: 
Analysis Completion Date: 
Analysis Start Date: 

09/09/2024 
09/09/2024 
03/09/2024 

Sample Location: Borewell No. 1 Receipt Date: 03/09/2024 
Client Representative 
(Name & Designation): 

Mr. Akhil Kumar (GM.HR & Admin) Sampling Date: 02/09/2024 

Sample collected by: JMEPL Team 
Preservation: 
Sampling Type: 

Refrigerated 
Grab 

Latitude: 
Longitude: 

29° 13’ 05.76” N 
76° 59’ 47.18”E 

Sample Quantity: 
Packing Status: 

Approx 2.0 litre 
Temporary Sealed 

Protocol Used: IS:3025  & APHA 23rd Edition 2017 Parameter Required: As per work order 
 

TEST RESULTS 

S. 
No. 

Test Parameters Test Method Results Units 

Specification as per IS 10500- 
2012 

Requirement 
Acceptable 

Limit 

Permissible Limit 
in the Absence of 
Alternate Source 

1. pH (at 25 °C) IS:3025 (Part-11) 7.82 - 6.5 to 8.5 No Relaxation 
2. Colour IS:3025 (Part 4) BDL (DL 1.0) Hazen Unit 5 15 
3. Turbidity IS:3025 (Part-10) BDL (DL 1.0) NTU 1 5 
4. Odour IS:3025 (Part-5) Agreeable - Agreeable Agreeable 
5. Taste IS:3025 (Part-8) Agreeable - Agreeable Agreeable 
6. Total Hardness as CaCO3 IS:3025 (Part-21) 373.0 mg/l 200 600 
7. Calcium as Ca IS:3025 (Part-40) 84.54 mg/l 75 200 
8. Alkalinity as CaCO3 IS:3025 (Part-23) 174.23 mg/l 200 600 
9. Chloride as Cl IS:3025 (Part-32) 212.54 mg/l 250 1000 
10. Residual free Chlorine IS:3025 (Part-26) BDL (DL 0.02) mg/l 0.2 1.0 
11. Cyanide as CN IS:3025 (Part-27) BDL (DL 0.02) mg/l 0.05 No Relaxation 
12. Magnesium as Mg IS:3025 (Part-46) 39.34 mg/l 30 100 
13. Total Dissolved Solids IS:3025 (Part-16) 920.0 mg/l 500 2000 
14. Sulphate as SO4 APHA 23rd Edition, 4500-SO4-

C/D/E 
30.22 mg/l 200 400 

15. Fluoride as F APHA 23rd Edition, 4500-F- D 1.01 mg/l 1 1.5 
16. Nitrate as NO3-N IS:3025 (Part-34) 2.14 mg/l 45 No Relaxation 
17. Iron as Fe IS:3025 (Part-53) 0.55 mg/l 1 No Relaxation 
18. Aluminium as Al IS:3025 (Part-55) BDL (DL 0.03) mg/l 0.03 0.2 
19. Boron IS:3025 (Part-57) BDL (DL 0.20) mg/l 0.5 2.4 

Page 1 of 2 
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Sample Number: JME/GSL/W/01 Report No.: JME/W/240903001 
 

S. 
No. 

Test Parameters Test Method Results Units 

Specification as per IS 10500- 
2012 

Requirement 
Acceptable 

Limit 

Permissible Limit 
in the Absence of 
Alternate Source 

20. Phenolic Compounds APHA 23rd Edition, 5530-Phenols-
C/D 

BDL(DL 0.001) mg/l 0.001 0.002 

21. Anionic Detergents as 
MBAS 

APHA 23rd Edition, 5540-C BDL(DL 0.02) mg/l 0.2 1 

22. Hexa Chromium as Cr+6 IS:3025 (Part-52) BDL(DL 0.03) mg/l -- -- 

23. Zinc as Zn IS:3025 (Part-49) BDL (DL 0.0005) mg/l 5 15 

24. Copper as Cu IS:3025 (Part-42) BDL (DL 0.02) mg/l 0.05 1.5 

25. Manganese as Mn IS:3025 (Part-59) BDL (DL 0.01) mg/l 0.1 0.3 

26. Cadmium as Cd IS:3025 (Part-41) BDL (DL 0.002) mg/l 0.003 No Relaxation 

27. Lead as Pb IS:3025 (Part-47) BDL (DL 0.008) mg/l 0.01 No Relaxation 

28. Selenium as Se IS:3025 (Part-56) BDL(DL 0.005) mg/l 0.01 No Relaxation 

29. Arsenic as As IS:3025 (Part-37) BDL (DL 0.002) mg/l 0.01 No Relaxation 

30. Mercury as Hg IS:3025 (Part-48) BDL (DL 0.001) mg/l 0.001 No Relaxation 

 
Note: BDL – Below Detection Limit, DL - Detection Limit 
 

**End of Report** 
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Sample Number: JME/GSL/W/01 Report No.: JME/W/240903001/N 

Name & Address of Unit: M/s. Haryana Organics  
(A Division of Globus Spirits Ltd.) 
Grain/Molasses based Distillery Unit (25 KLD) to Grain  
(100 KLPD) or [Grain (75 KLPD) and Molasses (25 KLPD)] 
at Vill- Chulkana, Teh- Samalkha, Dist- Panipat, Haryana 

Format No.: 
 
Party Reference: 

7.5 F-01 
 

NIL 

Sample Description: WATER (Ground) Reporting Date: 
Analysis Completion Date: 
Analysis Start Date: 

09/09/2024 
09/09/2024 
03/09/2024 

Sample Location: Borewell No. 1 Receipt Date: 03/09/2024 

Client Representative 
(Name & Designation): 

Mr. Akhil Kumar (GM.HR & Admin) Sampling Date: 02/09/2024 

Sample collected by: JMEPL Team 
Preservation: 
Sampling Type: 

Refrigerated 
Grab 

Latitude: 
Longitude: 

29° 13’ 05.76” N 
76° 59’ 47.18” E 

Sample Quantity: 
Packing Status: 

Approx 2.0 litre 
Temporary Sealed 

Protocol Used: IS:3025 & APHA 23rd Edition 2017 Parameter Required: As per work order 

 
 

TEST RESULTS 

S. 
No. 

Test Parameters Test Method Results Units 

Specification as per IS 10500- 
2012 

Requirement 
Acceptable 

Limit 

Permissible Limit 
in the Absence of 
Alternate Source 

1. Total Coliform IS:1622 Absent MPN/100 ml Absent Absent 

2. E-coli IS 1622 Absent MPN/100 ml Absent Absent 

 
**End of Report** 
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Sample Number: JME/GSL/W/02 Report No.: JME/W/240903002 

Name & Address of Unit: M/s. Haryana Organics  
(A Division of Globus Spirits Ltd.) 
Grain/Molasses based Distillery Unit (25 KLD) to Grain  
(100 KLPD) or [Grain (75 KLPD) and Molasses (25 KLPD)] 
at Vill- Chulkana, Teh- Samalkha, Dist- Panipat, Haryana 

Format No.: 
 
Party Reference: 

7.5 F-01 
 

NIL 

Sample Description: WATER (Ground) Reporting Date: 
Analysis Completion Date: 
Analysis Start Date: 

09/09/2024 
09/09/2024 
03/09/2024 

Sample Location: Borewell No. 2 Receipt Date: 03/09/2024 

Client Representative 
(Name & Designation): 

Mr. Akhil Kumar (GM.HR & Admin) Sampling Date: 02/09/2024 

Sample collected by: JMEPL Team 
Preservation: 
Sampling Type: 

Refrigerated 
Grab 

Latitude: 
Longitude: 

29° 13’ 03.60” N 
76° 59’ 49.47” E 

Sample Quantity: 
Packing Status: 

Approx 2.0 litre 
Temporary Sealed 

Protocol Used: IS:3025 & APHA 23rd Edition 2017 Parameter Required: As per work order 

 
TEST RESULTS 

S. 
No. 

Test Parameters Test Method Results Units 

Specification as per IS 10500- 
2012 

Requirement 
Acceptable 

Limit 

Permissible Limit 
in the Absence of 
Alternate Source 

1. pH (at 25 °C) IS:3025 (Part-11) 7.75 - 6.5 to 8.5 No Relaxation 
2. Colour IS:3025 (Part 4) BDL (DL 1.0) Hazen Unit 5 15 
3. Turbidity IS:3025 (Part-10) BDL (DL 1.0) NTU 1 5 
4. Odour IS:3025 (Part-5) Agreeable - Agreeable Agreeable 
5. Taste IS:3025 (Part-8) Agreeable - Agreeable Agreeable 
6. Total Hardness as CaCO3 IS:3025 (Part-21) 347.0 mg/l 200 600 
7. Calcium as Ca IS:3025 (Part-40) 69.21 mg/l 75 200 
8. Alkalinity as CaCO3 IS:3025 (Part-23) 302.02 mg/l 200 600 
9. Chloride as Cl IS:3025 (Part-32) 308.16 mg/l 250 1000 
10. Residual free Chlorine IS:3025 (Part-26) BDL (DL 0.02) mg/l 0.2 1.0 
11. Cyanide as CN IS:3025 (Part-27) BDL (DL 0.02) mg/l 0.05 No Relaxation 
12. Magnesium as Mg IS:3025 (Part-46) 42.3 mg/l 30 100 
13. Total Dissolved Solids IS:3025 (Part-16) 1024.0 mg/l 500 2000 
14. Sulphate as SO4 APHA 23rd Edition, 4500-SO4-

C/D/E 
38.13 mg/l 200 400 

15. Fluoride as F APHA 23rd Edition, 4500-F- D 1.34 mg/l 1 1.5 
16. Nitrate as NO3-N IS:3025 (Part-34) 5.22 mg/l 45 No Relaxation 
17. Iron as Fe IS:3025 (Part-53) 0.81 mg/l 1 No Relaxation 
18. Aluminium as Al IS:3025 (Part-55) BDL (DL 0.03) mg/l 0.03 0.2 
19. Boron IS:3025 (Part-57) BDL (DL 0.20) mg/l 0.5 2.4 
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Sample Number: JME/GSL/W/02 Report No.: JME/W/240903002 

 

S. 
No. 

Test Parameters Test Method Results Units 

Specification as per IS 10500- 
2012 

Requirement 
Acceptable 

Limit 

Permissible Limit 
in the Absence of 
Alternate Source 

20. Phenolic Compounds APHA 23rd Edition, 5530-Phenols-
C/D 

BDL(DL 0.001) mg/l 0.001 0.002 

21. Anionic Detergents as 
MBAS 

APHA 23rd Edition, 5540-C BDL(DL 0.02) mg/l 0.2 1 

22. Hexa Chromium as Cr+6 IS:3025 (Part-52) BDL(DL 0.03) mg/l -- -- 

23. Zinc as Zn IS:3025 (Part-49) BDL (DL 0.0005) mg/l 5 15 

24. Copper as Cu IS:3025 (Part-42) BDL (DL 0.02) mg/l 0.05 1.5 

25. Manganese as Mn IS:3025 (Part-59) BDL (DL 0.01) mg/l 0.1 0.3 

26. Cadmium as Cd IS:3025 (Part-41) BDL (DL 0.002) mg/l 0.003 No Relaxation 

27. Lead as Pb IS:3025 (Part-47) BDL (DL 0.008) mg/l 0.01 No Relaxation 

28. Selenium as Se IS:3025 (Part-56) BDL(DL 0.005) mg/l 0.01 No Relaxation 

29. Arsenic as As IS:3025 (Part-37) BDL (DL 0.002) mg/l 0.01 No Relaxation 

30. Mercury as Hg IS:3025 (Part-48) BDL (DL 0.001) mg/l 0.001 No Relaxation 

 
Note: BDL – Below Detection Limit, DL - Detection Limit 
 

**End of Report** 
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Sample Number: JME/GSL/W/02 Report No.: JME/W/240903002/N 

Name & Address of Unit: M/s. Haryana Organics  
(A Division of Globus Spirits Ltd.) 
Grain/Molasses based Distillery Unit (25 KLD) to Grain  
(100 KLPD) or [Grain (75 KLPD) and Molasses (25 KLPD)] 
at Vill- Chulkana, Teh- Samalkha, Dist- Panipat, Haryana 

Format No.: 
 
Party Reference: 

7.5 F-01 
 

NIL 

Sample Description: WATER (Ground) Reporting Date: 
Analysis Completion Date: 
Analysis Start Date: 

09/09/2024 
09/09/2024 
03/09/2024 

Sample Location: Borewell No. 2 Receipt Date: 03/09/2024 

Client Representative 
(Name & Designation): 

Mr. Akhil Kumar (GM.HR & Admin) Sampling Date: 02/09/2024 

Sample collected by: JMEPL Team 
Preservation: 
Sampling Type: 

Refrigerated 
Grab 

Latitude: 
Longitude: 

29° 13’ 03.60” N 
76° 59’ 49.47” E 

Sample Quantity: 
Packing Status: 

Approx 2.0 litre 
Temporary Sealed 

Protocol Used: IS:3025  & APHA 23rd Edition 2017 Parameter Required: As per work order 

 
 

TEST RESULTS 

S. 
No. 

Test Parameters Test Method Results Units 

Specification as per IS 10500- 
2012 

Requirement 
Acceptable 

Limit 

Permissible Limit 
in the Absence of 
Alternate Source 

1. Total Coliform IS:1622 Absent MPN/100 ml Absent Absent 

2. E-coli IS 1622 Absent MPN/100 ml Absent Absent 

 
**End of Report** 
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Sample Number: JME/GSL/W/03 Report No.: JME/W/240903003 
Name & Address of Unit: M/s. Haryana Organics  

(A Division of Globus Spirits Ltd.) 
Grain/Molasses based Distillery Unit (25 KLD) to Grain  
(100 KLPD) or [Grain (75 KLPD) and Molasses (25 
KLPD)] 
at Vill- Chulkana, Teh- Samalkha, Dist- Panipat, 
Haryana 

Format No.: 
 
Party Reference: 

7.5 F-01 
 

NIL 

Sample Description: WATER (Ground) Reporting Date: 
Analysis Completion Date: 
Analysis Start Date: 

09/09/2024 
09/09/2024 
03/09/2024 

Sample Location: Borewell No. 3 Receipt Date: 03/09/2024 
Client Representative 
(Name & Designation): 

Mr. Akhil Kumar (GM.HR & Admin) Sampling Date: 02/09/2024 

Sample collected by: JMEPL Team 
Preservation: 
Sampling Type: 

Refrigerated 
Grab 

Latitude: 
Longitude: 

29° 13’ 06.23” N 
76° 59’ 49.00” E 

Sample Quantity: 
Packing Status: 

Approx 2.0 litre 
Temporary Sealed 

Protocol Used: IS:3025  & APHA 23rd Edition 2017 Parameter Required: As per work order 
 

TEST RESULTS 

S. 
No. 

Test Parameters Test Method Results Units 

Specification as per IS 10500- 
2012 

Requirement 
Acceptable 

Limit 

Permissible Limit 
in the Absence of 
Alternate Source 

1. pH (at 25 °C) IS:3025 (Part-11) 7.82 - 6.5 to 8.5 No Relaxation 
2. Colour IS:3025 (Part 4) BDL (DL 1.0) Hazen Unit 5 15 
3. Turbidity IS:3025 (Part-10) BDL (DL 1.0) NTU 1 5 
4. Odour IS:3025 (Part-5) Agreeable - Agreeable Agreeable 
5. Taste IS:3025 (Part-8) Agreeable - Agreeable Agreeable 
6. Total Hardness as CaCO3 IS:3025 (Part-21) 357.0 mg/l 200 600 
7. Calcium as Ca IS:3025 (Part-40) 64.32 mg/l 75 200 
8. Alkalinity as CaCO3 IS:3025 (Part-23) 319.8 mg/l 200 600 
9. Chloride as Cl IS:3025 (Part-32) 326.61 mg/l 250 1000 
10. Residual free Chlorine IS:3025 (Part-26) BDL (DL 0.02) mg/l 0.2 1.0 
11. Cyanide as CN IS:3025 (Part-27) BDL (DL 0.02) mg/l 0.05 No Relaxation 
12. Magnesium as Mg IS:3025 (Part-46) 47.7 mg/l 30 100 
13. Total Dissolved Solids IS:3025 (Part-16) 1077.0 mg/l 500 2000 
14. Sulphate as SO4 APHA 23rd Edition, 4500-SO4-

C/D/E 
75.27 mg/l 200 400 

15. Fluoride as F APHA 23rd Edition, 4500-F- D 1.26 mg/l 1 1.5 
16. Nitrate as NO3-N IS:3025 (Part-34) 4.67 mg/l 45 No Relaxation 
17. Iron as Fe IS:3025 (Part-53) 0.84 mg/l 1 No Relaxation 
18. Aluminium as Al IS:3025 (Part-55) BDL (DL 0.03) mg/l 0.03 0.2 
19. Boron IS:3025 (Part-57) BDL (DL 0.20) mg/l 0.5 2.4 

Page 1 of 2 
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Sample Number: JME/GSL/W/03 Report No.: JME/W/240903003 

 

S. 
No. 

Test Parameters Test Method Results Units 

Specification as per IS 10500- 
2012 

Requirement 
Acceptable 

Limit 

Permissible Limit 
in the Absence of 
Alternate Source 

20. Phenolic Compounds APHA 23rd Edition, 5530-Phenols-
C/D 

BDL(DL 0.001) 
mg/l 

0.001 0.002 

21. Anionic Detergents as 
MBAS 

APHA 23rd Edition, 5540-C 
BDL(DL 0.02) 

mg/l 
0.2 1 

22. Hexa Chromium as Cr+6 IS:3025 (Part-52) BDL(DL 0.03) mg/l -- -- 

23. Zinc as Zn IS:3025 (Part-49) BDL (DL 0.0005) mg/l 5 15 

24. Copper as Cu IS:3025 (Part-42) BDL (DL 0.02) mg/l 0.05 1.5 

25. Manganese as Mn IS:3025 (Part-59) BDL (DL 0.01) mg/l 0.1 0.3 

26. Cadmium as Cd IS:3025 (Part-41) BDL (DL 0.002) mg/l 0.003 No Relaxation 

27. Lead as Pb IS:3025 (Part-47) BDL (DL 0.008) mg/l 0.01 No Relaxation 

28. Selenium as Se IS:3025 (Part-56) BDL(DL 0.005) mg/l 0.01 No Relaxation 

29. Arsenic as As IS:3025 (Part-37) BDL (DL 0.002) mg/l 0.01 No Relaxation 

30. Mercury as Hg IS:3025 (Part-48) BDL (DL 0.001) mg/l 0.001 No Relaxation 

 
Note: BDL – Below Detection Limit, DL - Detection Limit 
 

**End of Report** 
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Sample Number: JME/GSL/W/03 Report No.: JME/W/240903003/N 
Name & Address of Unit: M/s. Haryana Organics  

(A Division of Globus Spirits Ltd.) 
Grain/Molasses based Distillery Unit (25 KLD) to Grain  
(100 KLPD) or [Grain (75 KLPD) and Molasses (25 KLPD)] 
at Vill- Chulkana, Teh- Samalkha, Dist- Panipat, Haryana 

Format No.: 
 
Party Reference: 

7.5 F-01 
 

NIL 

Sample Description: WATER (Ground) Reporting Date: 
Analysis Completion Date: 
Analysis Start Date: 

09/09/2024 
09/09/2024 
03/09/2024 

Sample Location: Borewell No. 3 Receipt Date: 03/09/2024 
Client Representative 
(Name & Designation): 

Mr. Akhil Kumar (GM.HR & Admin) Sampling Date: 02/09/2024 

Sample collected by: JMEPL Team 
Preservation: 
Sampling Type: 

Refrigerated 
Grab 

Latitude: 
Longitude: 

29° 13’ 06.23” N 
76° 59’ 49.00” E 

Sample Quantity: 
Packing Status: 

Approx 2.0 litre 
Temporary Sealed 

Protocol Used: IS:3025 & APHA 23rd Edition 2017 Parameter Required: As per work order 
 
 

TEST RESULTS 

S. 
No. 

Test Parameters Test Method Results Units 

Specification as per IS 10500- 
2012 

Requirement 
Acceptable 

Limit 

Permissible Limit 
in the Absence of 
Alternate Source 

1. Total Coliform IS:1622 Absent MPN/100 ml Absent Absent 

2. E-coli IS 1622 Absent MPN/100 ml Absent Absent 

 
**End of Report** 
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Sample Number: JME/GSL/W/04 Report No.: JME/W/240903004 
Name & Address of Unit: M/s. Haryana Organics  

(A Division of Globus Spirits Ltd.) 
Grain/Molasses based Distillery Unit (25 KLD) to Grain  
(100 KLPD) or [Grain (75 KLPD) and Molasses (25 KLPD)] 
at Vill- Chulkana, Teh- Samalkha, Dist- Panipat, Haryana 

Format No.: 
 
Party Reference: 

7.5 F-01 
 

NIL 

Sample Description: WATER (Ground) Reporting Date: 
Analysis Completion Date: 
Analysis Start Date: 

09/09/2024 
09/09/2024 
03/09/2024 

Sample Location: Borewell No. 4 Receipt Date: 03/09/2024 
Client Representative 
(Name & Designation): 

Mr. Akhil Kumar (GM.HR & Admin) Sampling Date: 02/09/2024 

Sample collected by: JMEPL Team 
Preservation: 
Sampling Type: 

Refrigerated 
Grab 

Latitude: 
Longitude: 

29° 13’ 04.51” N 
76° 59’ 47.06” E 

Sample Quantity: 
Packing Status: 

Approx 2.0 litre 
Temporary Sealed 

Protocol Used: IS:3025 & APHA 23rd Edition 2017 Parameter Required: As per work order 
 

TEST RESULTS 

S. 
No. 

Test Parameters Test Method Results Units 

Specification as per IS 10500- 
2012 

Requirement 
Acceptable 

Limit 

Permissible Limit 
in the Absence of 
Alternate Source 

1. pH (at 25 °C) IS:3025 (Part-11) 7.74 - 6.5 to 8.5 No Relaxation 
2. Colour IS:3025 (Part 4) BDL (DL 1.0) Hazen Unit 5 15 
3. Turbidity IS:3025 (Part-10) BDL (DL 1.0) NTU 1 5 
4. Odour IS:3025 (Part-5) Agreeable - Agreeable Agreeable 
5. Taste IS:3025 (Part-8) Agreeable - Agreeable Agreeable 
6. Total Hardness as CaCO3 IS:3025 (Part-21) 349.0 mg/l 200 600 
7. Calcium as Ca IS:3025 (Part-40) 42.12 mg/l 75 200 
8. Alkalinity as CaCO3 IS:3025 (Part-23) 240.36 mg/l 200 600 
9. Chloride as Cl IS:3025 (Part-32) 294.15 mg/l 250 1000 
10. Residual free Chlorine IS:3025 (Part-26) BDL (DL 0.02) mg/l 0.2 1.0 
11. Cyanide as CN IS:3025 (Part-27) BDL (DL 0.02) mg/l 0.05 No Relaxation 
12. Magnesium as Mg IS:3025 (Part-46) 59.23 mg/l 30 100 
13. Total Dissolved Solids IS:3025 (Part-16) 1113.0 mg/l 500 2000 
14. Sulphate as SO4 APHA 23rd Edition, 4500-SO4-

C/D/E 
40.43 mg/l 200 400 

15. Fluoride as F APHA 23rd Edition, 4500-F- D 1.12 mg/l 1 1.5 
16. Nitrate as NO3-N IS:3025 (Part-34) 5.26 mg/l 45 No Relaxation 
17. Iron as Fe IS:3025 (Part-53) 0.76 mg/l 1 No Relaxation 
18. Aluminium as Al IS:3025 (Part-55) BDL (DL 0.03) mg/l 0.03 0.2 
19. Boron IS:3025 (Part-57) BDL (DL 0.20) mg/l 0.5 2.4 
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Sample Number: JME/GSL/W/04 Report No.: JME/W/240903004 
 

S. 
No. 

Test Parameters Test Method Results Units 

Specification as per IS 10500- 
2012 

Requirement 
Acceptable 

Limit 

Permissible Limit 
in the Absence of 
Alternate Source 

20. Phenolic Compounds APHA 23rd Edition, 5530-Phenols-
C/D 

BDL(DL 0.001) mg/l 0.001 0.002 

21. Anionic Detergents as 
MBAS 

APHA 23rd Edition, 5540-C BDL(DL 0.02) mg/l 0.2 1 

22. Hexa Chromium as Cr+6 IS:3025 (Part-52) BDL(DL 0.03) mg/l -- -- 

23. Zinc as Zn IS:3025 (Part-49) BDL (DL 0.0005) mg/l 5 15 

24. Copper as Cu IS:3025 (Part-42) BDL (DL 0.02) mg/l 0.05 1.5 

25. Manganese as Mn IS:3025 (Part-59) BDL (DL 0.01) mg/l 0.1 0.3 

26. Cadmium as Cd IS:3025 (Part-41) BDL (DL 0.002) mg/l 0.003 No Relaxation 

27. Lead as Pb IS:3025 (Part-47) BDL (DL 0.008) mg/l 0.01 No Relaxation 

28. Selenium as Se IS:3025 (Part-56) BDL(DL 0.005) mg/l 0.01 No Relaxation 

29. Arsenic as As IS:3025 (Part-37) BDL (DL 0.002) mg/l 0.01 No Relaxation 

30. Mercury as Hg IS:3025 (Part-48) BDL (DL 0.001) mg/l 0.001 No Relaxation 

 
Note: BDL – Below Detection Limit, DL - Detection Limit 
 

**End of Report** 
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Sample Number: JME/GSL/W/04 Report No.: JME/W/240903004/N 
Name & Address of Unit: M/s. Haryana Organics  

(A Division of Globus Spirits Ltd.) 
Grain/Molasses based Distillery Unit (25 KLD) to Grain  
(100 KLPD) or [Grain (75 KLPD) and Molasses (25 KLPD)]
at Vill- Chulkana, Teh- Samalkha, Dist- Panipat, 
Haryana 

Format No.: 
 
Party Reference: 

7.5 F-01 
 

NIL 

Sample Description: WATER (Ground) Reporting Date: 
Analysis Completion Date: 
Analysis Start Date: 

09/09/2024 
09/09/2024 
03/09/2024 

Sample Location: Borewell No. 4 Receipt Date: 03/09/2024 
Client Representative 
(Name & Designation): 

Mr. Akhil Kumar (GM.HR & Admin) Sampling Date: 02/09/2024 

Sample collected by: JMEPL Team 
Preservation: 
Sampling Type: 

Refrigerated 
Grab 

Latitude: 
Longitude: 

29° 13’ 04.51” N 
76° 59’ 47.06” E 

Sample Quantity: 
Packing Status: 

Approx 2.0 litre 
Temporary Sealed 

Protocol Used: IS:3025 & APHA 23rd Edition 2017 Parameter Required: As per work order 
 
 

TEST RESULTS 

S. 
No. 

Test Parameters Test Method Results Units 

Specification as per IS 10500- 
2012 

Requirement 
Acceptable 

Limit 

Permissible Limit 
in the Absence of 
Alternate Source 

1. Total Coliform IS:1622 Absent MPN/100 ml Absent Absent 

2. E-coli IS 1622 Absent MPN/100 ml Absent Absent 

 
**End of Report** 
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Sample Number JME/GSL/ST/02   Report No. JME/ST/240920002 
Name & Address 
of Unit 

M/s. Haryana Organics (A Division of Globus 
Spirits Ltd.) 
at Village- Chulkana, Teh- Samalkha,  
District- Panipat, Haryana-132101 

Format No. 7.5 F-03 
Party Reference No. Nil 
Reporting Date: 
Analysis Completion Date: 
Analysis Start Date: 

25/09/2024 
25/09/2024 
20/09/2024 
 

Sample Description  STACK EMISSION MONITORING  Receipt Date: 20/09/2024 
 

 
Client Representative (Name & Designation) :   Mr. Akhil Kumar (GM.HR & ADMIN) 
Sample collected by  : JMELPL Team 
Date of Sampling & Time : 19/09/2024 (10:30 to 11:14Hrs.) 
Sampling Location & Code : DG Set 380 KVA  
Sampling duration (Minutes) : 44.0 
Stack attached to : DG Set  
Make of stack : Iron 
Diameter of stack : 0.15meter 
Height of stack   
                         (i)From the source of emission : -- 
                         (ii)From roof level : -- 
                         (iii)From Ground Level : 4.8 meter (height of port hole form ground) 
Operating Schedule (Hrs./day) : As per Requirement 
Purpose of Monitoring : Regulatory Requirement 
Control measure if Any : -- 
Operating condition at the time of Sampling : On Load 
Type of fuel used : Diesel 
Meteorological Condition  : Clear Sky 
Instrument code  : JME/SMK/02/02 
Instrument calibration status : Calibrated 
Ambient Temperature – Ta (0C)       : 26.0 
Temperature of Stack Gases - Ts (0C)       : 149.0 
Velocity of Stack Gases (m/sec.)             : 11.62 
Flow rate of PM (LPM)       : 34.0 
Flow rate of Gas (LPM)          : 2.0 
Volumetric Flow (NM3/Hr.) : 511.0 
Sampling condition : Isokinetic 
Protocol used : IS-11255 & CPCB Guideline 
Parameter Required  : As per work order 

 
TEST RESULTS 

S. No. Parameters Protocol Result Unit Limit 

1.  Particulate Matter  IS:11255, (Part-1) 0.08 g/kW-hr 0.2 

2.  Oxides of Nitrogen IS:11255, (Part-7) 0.62 g/kW-hr * 

3.  Sulphur Dioxide  IS:11255, (Part-2) 0.31 g/kW-hr -- 

4.  Carbon monoxide  JMELPL/STOP/03 (Issue Date- 04.12.2020) 0.47 g/kW-hr 3.5 

5.  Hydro Carbon as Methane IS:11255, (Part-13) 0.09 g/Kw-hr * 

   *Emission limit of NOx+HC is 4.0      
    Note: Limit as per Environment (Protection) Rules, 1986 

***End of Report*** 
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Sample Number JME/GSL/ST/03   Report No. JME/ST/240920003 
Name & Address 
of Unit 

M/s. Haryana Organics (A Division of Globus 
Spirits Ltd.) 
at Village- Chulkana, Teh- Samalkha,  
District- Panipat, Haryana-132101 

Format No. 7.5 F-03 
Party Reference No. Nil 
Reporting Date: 
Analysis Completion Date: 
Analysis Start Date: 

25/09/2024 
25/09/2024 
20/09/2024 
 

Sample Description  STACK EMISSION MONITORING  Receipt Date: 20/09/2024 
 

 
Client Representative (Name & Designation) : Mr. Akhil Kumar (GM.HR & ADMIN) 
Sample collected by  : JMELPL Team 
Date of Sampling & Time : 18/09/2024 (10:30 to 11:23 Hrs.) 
Sampling Location & Code : Boiler Stack (10 TON) 
Sampling duration (Minutes) : 53.0 
Stack attached to : Boiler 
Make of stack : RBC 
Diameter of stack : 2.6 meter 
Height of stack   
                         (i)From the source of emission : -- 
                         (ii)From roof level : -- 
                         (iii)From Ground Level : 42.67 meter (height of port hole form ground) 
Operating Schedule (Hrs./day) : 24 Hrs 
Purpose of Monitoring : Regulatory Requirement 
Control measure if Any : ESP 
Operating condition at the time of Sampling : 9.2 TPH 
Type of fuel used : Rice Husk 
Meteorological Condition  : Clear Sky 
Instrument code  : JME/SMK/02/02 
Instrument calibration status : Calibrated 
Ambient Temperature – Ta (0C)       : 29.0 
Temperature of Stack Gases - Ts (0C)       : 121.0 
Velocity of Stack Gases (m/sec.)             : 8.85 
Flow rate of PM (LPM)       : 28.0 
Flow rate of Gas (LPM)          : 2.0 
Volumetric Flow (NM3/Hr.) :  125350.0 
Sampling condition : Isokinetic 
Protocol used : IS-11255 & CPCB Guideline 
Parameter Required  : As per work order 

 
TEST RESULTS 

S. No. Parameters Protocol Result Unit Limit 

1. Particulate Matter (PM) IS:11255, (Part-1) 170.07 mg/Nm3 600 

2. Mercury USEPA (Method- 29) BDL (DL 0.02) mg/Nm3 - 

3. Oxides of Nitrogen IS:11255, (Part-7) 95.21 mg/Nm3 - 

4. Sulphur Dioxide IS:11255, (Part-2) 198.05 mg/Nm3 - 
 

Note: Limit as per Environment (Protection) Rules, 1986 
 

***End of Report*** 
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Sample Number JME/GSL/ST/01   Report No. JME/ST/240920004 
Name & Address 
of Unit 

M/s. Haryana Organics (A Division of Globus 
Spirits Ltd.) 
at Village- Chulkana, Teh- Samalkha,  
District- Panipat, Haryana-132101 

Format No. 7.5 F-03 
Party Reference No. Nil 
Reporting Date: 
Analysis Completion Date: 
Analysis Start Date: 

25/09/2024 
25/09/2024 
20/09/2024 
 

Sample Description  STACK EMISSION MONITORING  Receipt Date: 20/09/2024 
 

 
Client Representative (Name & Designation) : Mr. Akhil Kumar (GM.HR & ADMIN) 
Sample collected by  : JMELPL Team 
Date of Sampling & Time : 18/09/2024 (14:00 to 14:48Hrs.) 
Sampling Location & Code : Boiler Stack (25 TON) 
Sampling duration (Minutes) : 48.0 
Stack attached to : Boiler 
Make of stack : RBC 
Diameter of stack : 2.5 meter 
Height of stack   
                         (i)From the source of emission : -- 
                         (ii)From roof level : -- 
                         (iii)From Ground Level : 44.2 meter (height of port hole form ground) 
Operating Schedule (Hrs./day) : 24 Hrs 
Purpose of Monitoring : Regulatory Requirement 
Control measure if Any : ESP 
Operating condition at the time of Sampling : 22 TPH 
Type of fuel used : Rice Husk 
Meteorological Condition  : Clear Sky 
Instrument code  : JME/SMK/02/02 
Instrument calibration status : Calibrated 
Ambient Temperature – Ta (0C)       : 29.0 
Temperature of Stack Gases - Ts (0C)       : 162.0 
Velocity of Stack Gases (m/sec.)             : 10.72 
Flow rate of PM (LPM)       : 30.0 
Flow rate of Gas (LPM)          : 2.0 
Volumetric Flow (NM3/Hr.) :  127150.0 
Sampling condition : Isokinetic 
Protocol used : IS-11255 & CPCB Guideline 
Parameter Required  : As per work order 

 
TEST RESULTS 

S. No. Parameters Protocol Result Unit Limit 

1. Particulate Matter (PM) IS:11255, (Part-1) 85.6 mg/Nm3 150 

2. Mercury USEPA (Method- 29) BDL (DL 0.02) mg/Nm3 - 

3. Oxides of Nitrogen IS:11255, (Part-7) 135.64 mg/Nm3 - 

4. Sulphur Dioxide IS:11255, (Part-2) 210.81 mg/Nm3 - 
 

Note: Limit as per Environment (Protection) Rules, 1986 
 

***End of Report*** 
 

 

CIN No. :U74220HR2011PTC085756 

J. M. E NVI ROLA B PvT. LTD. 
25 ye:-ar s of success Approved from MoEF&CC & Certified - ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 

TEST REPORT 

Dee! 
@\1~ 

$jta Ram Yadav 
Tested by 
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LYANA ORGANICS 
(A UNIT OF GLOBUS SPIRITS LTD.) 
4 K.M CHULKANA ROAD, SAl\L;\LKH.A, 
PANIPAT, HARYANA 

REF:HO/SMK/ /2024-25 

To, 

BHANWALATRANSPORT COMPANY 

House No 1599, Sonipat , Se<:tor 23, 

HARYANA-131001 

GST NO- 06BLUPA2223B2ZN 

Subject: Work order for Ash Removal from 25 & 17 TPH Boiler 

Dear Sir 

DAT&D:01/04/~0~4 

With reference to you Quotation and subsequent negotiation s. we nre pknsed to nwnrtl you n \\"Ork ortlc-r 
for the subject work as per the terms and conditions mentioned bdow: 

1. Scope of Work: 

A. Ash Removal from 25 & 17 TPH Boiler on day to day basis \\i thout nny nccumulntion in our 
premises. 

8. Deployment of sufficient Dumper ,,ith Driver and a Tractor typ e loocler in Unit for Ash Dis posnl 
outside factory premises. 

2. Rate: 

A. 91.00 Per MT - Ash Removal from 25 & 17 TPH Boiler. 
B. Ash quantity will calculate as per fuel consumption in both boiler. 

3. Payment: 

The Bill of complete month will be produced by you upto 2 nd day of every month nnd U1c pnymcnt \\ill be 
made by the company through A/c. Payee Cheque/ Online payment. 

4. Terms & Condition: 

1. Above given rates are inclusive of all Contractual Costs. 

2. Submit Agree~ent with ~downer for disposal/dumping of Ash for sole p\lrpose of lnnd filling. 
3. Contractor ,vill be responsible for Remov~ of ash on designated arcn solely for tht~ pttrposc- of 

landfill and shall ensure no any comp!amt from nearby villngcs, Pnsons nnd nny nuthority. 

4. 

5. 

Agreement with land owner for unloading 

Dumpers/Loaders/Tractors being used for purpose of Ash disposnl must b<' ensured hnving 
complied all statutory requirements. 
Maintenance of your all equipment ,vill be under your scope. 

231949



:jJY Commercial Vehicle used for Ash disposal will be covered by Tarpaulin before moving out from 
factory. 

7. Income Tax (TDS/TCS) will be deducted as per applicable rule of Govt. 
8. GST Tax Exclusive in above rate . 
9. This Contract is va lid from 01/04/2024 to 31/03/2025. 
10. Rate would be Reviewed after every 3 Months on the basis or prevailing Diesel rates in Market.. 
11. It would be requ ired main tain the as h generation point in our boilers always in neat and tidy 

condition. In case we shall notice ony accumulation of Ash any day, we shall be imposing a 
penalty of Rs. 5000/ - Per Day on contractor. 

12. All the labour problems, ir nny will uc handled by Contractor. In case of accident /miss-happening, 
you will fully 1·csponsible and nil expenses/cost will be borne by Contractor. 

I 3. You have to complete all the lcgiJl formalities and have to obtain all necessary license from all 
relevant GovL. Departments related to U1is contract. 

14. No Child labour (Below 18 Years) will be a llowed in factory Premises . 
15. You will ensure that aJl your employees maintain pea ce and discipline in the factory premises and 

the company will have the right to check and search you and your employees any time. 
16. In cases contractor leave the job without completion & the job shall be done by company through 

other contractor/persons, then cost of such work done is recovered from contractor Bill/ Invoice. 
17. You will fully responsible for the safety and behavior of manpower at our site. 
18. This Contract can be terminated by giving one monili notice by either side. 
19. In cases of violation of any of the terms and condition of this contract, the management will 

reserved the right to be terminating the contract with immediate effect without giving the notice & 
compensation. 

20. That the contactor shall also be responsible for any Wastage or theft of any raw materials, packing 
material, finished goods, etc in accordance with the standard norms fixed with company. If any 
raw materiaJ, packing material or finished goods found short, the cost of the same along with the 
liquidated damage shall be recovered from contract for the decided, the cost of raw material or 
damage, the decision of the company shall be binding on the contractor. 

21. All Disputes arising out of this order shall be subject to the jurisdiction of Panipat Court Only. 

DECLARATION - I hereby by confirming that I have been understood all the terms & 
conditions of above mentioned and agreed 

Signature of Contractor ..... ~ ... ~ ................................ . ----
For Haryana Organics 

(A Unit of Globus Spirits Ltd.) 

' , 232950



P~RFORMA FOR MEDICAL FITNESS CERTIFICATE FOR FOOD HANDLERS 

(FOR THE YEAR .~ .~)::- y r 

(See Para No.10.01.2, Part II, Schedule -4 of FSS regulat ion,2011) 

It is certif ied that Shri/ Smt./Miss .......... ~ ........................................... : ......................... . 

employed with M/5 ......... !:::J~··········~ :"C4······LJ.d.'oming In dlmt • 

Contact w ith food items has been carefully examined *by me on date ........ ~ .o.JJ;j.~ •······· 
based on the medical examination conducted , he/she is found free from any infectious 

or communicable diseases and the person is fit .to work in the above mentioned food 

established. 

* Medical Examination to be conducted: 

~ysical Examination 

~ Examination 

~pliance with schedule of vaccine to be inoculated against enteric group diseases 

---5<--'my test required to confirm :my communicable or infectious disease which the person 

Suspected to be suffering from on clinical examination. 
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MEDICAL REPORT 
EXAMINATION DATE : _':\_n - R .- V-r 
NAME: 

• . 
.A,,..-+- , 1 / 

AGE: i<~ '-I I SEX: f\..,{ I 
HEIGHT: I I WEIGHT: ~ '.'l. k... . 1 

MEDICAL EXAMINATION u 
TYP~ OF MEDICAL RESULTS 

EXAMINATION 

EVE: 
R-eye: rt- r,,i;-- e1 I + l'1 - n-i v c, I. 
L-eye: --f- t), r ) l ~ n ,...,, y (I ('-° 

Vaccination: .) , -
Typhoid: 

Tetanus: I .--

Hepatitis-B : L----
Cholera vaccine : 

\ ---
Skin: 

Colour: "'~- ...,, J 
Shape: 

Remark 

234952



PERFORMA FOR MEDICAL FITNESS CERTIFICATE FOR FOOD HANDLERS 

/ 
(FOR THE YEAR •.. 1..~.?..~- 1.J 

(See Para No.10.01.2, Part II, Schedule -4 of FSS regulation,2011J 

It is certified that Shri/Smt./Miss ................ Y.i~ ........ ~ ...... • ......................... . 

employed with M/S ... , ..... H~ ....... ~i.c.A., ....... J.Jf?..L ... coming in direct 

Contact with food items has been carefully examined *by me on date ....... ;'..?..~.1~·~···· .. ·· .. . 

based on the medical examination conducted , he/she is found free from any infectious 

or communicclble diseases and the person Is fit to work in the above mentioned food 

established. 

*Medical Examination to be conducted: 

~ysical Examination 

~eTest 

~in Examination 

..._.---t:"Yompliance with schedule of vaccine to be inoculated against enteric group diseases 

~ test required to confirm any communicable or infectious disease which t.he person 

Suspected to be suffering from on clinical examinatior;i. 

j 

.........__------------------~----
--=-~~--' 

i 

I 
l 
I 
I 
I 

I 
I 

I 

I 
I 
~ 

I 

-.j 
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~ 
1 
'i 
I 

'i 

~ 
~ 
'1 
'-J 

I 
'-._j 

I 

~ 

~ 
~ 
~ 
"i 
~ 

I 

- - - ~ 
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MEDICAL REPORT 

EXAMINATION DATE : ,'7., ~ - _&- "'l-Y 
NAME: ,1,· k ,....., L. Lt,• •.AA.A h_ 

AGE: LI~ SEX: "-A I 
HEIGHT: I WEIGHT: J 

MEDICAL EXAMINATION 

TYPE OF MEDICAL 

EXAMINATION 
RESULTS 

EYE: 

R-eye: -1> o,oe f .-o.n x ocr 
L-eye: -t-S. (5D 7 + I ,5 ° Y' () I 
Vaccination: 

Typhoid: ----Tetanus: --- . 
Hepatitis-B : I -- - -

Cholera vaccine : ..__...... 
Skin: 

Colour: ... , "-\.A. _J 
Shape: 

-

Remark 

236954



---
PERFORMA FOR MEDICAL FITNESS CERTIFICATE FOR FOOD HANDLERS 

(FOR THE YEAR :?.:~.~~.::1) 
.,,, 

(See Para No.10.01.2, Part II, Schedule -4 of FSS regulation,2011) 

It is certifred th~t Shri/Smt./Miss ................ q.~ ................................................................ . 

employed with M/S •••• /1~ ........ ~"/:.&. ......... ~ ... '..coming In direct 
Contact w ith food items has been carefully examined •by me on date ............. 2>.Q.\.2::-J.~ .. . 
based on the medical examination conducted , he/she is found free from any infectious 

or communicable diseases and the person is fit to work in the above mentioned food 

established. 

*Medical Examination to be conducted: 

,..J.---f'hysical Examination 

_..J.Ae Test 

~kin Examination 

~ompliance with schedule of vaccine to be inoculated against enteric group diseases 

~y test required to confirm any communicable or infectious disease which the person 

Suspected to be.suffering from on clinical examination. 

i 

i 
I 
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MEDICAL REPORT 

EXAMINATION DATE : '(,,., - R.- ~ 

NAME: ~ ,.., J .,._, ,. 

AGE: I '<L' l/ I SEX: ~J I 

HEIGHT: 
- I ., ·~~, I WEIGHT: I S2"l 1Lo 

MEDICAL EXAMINATIO~ 0 

TYPE OF MEDICAL RESULTS 
EXAMINATION 

EYE: 

R-eye: ,,,v' lri 
L-eye: 

, 

Vaccination: 

Typhoid: ✓ 

Tetanus: v-
Hepatitis-8: c.,/" 

Cholera vaccine : ✓ 

Skin: I 

Colour: JV'-' .,..,.-,, 

Shape: 

Remark 

I 

---- - -
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PERFORMA FOR MEDICAL FITNESS CERTIFICATE FOR FOOD HANDLERS 

(FOR THE YEAR .2.~.~ .:.2 (" 

(See Para No.10.01.2, Part II, Schedule -4 of FSS regulation,2011) 

It is certified t hat Shri/Smt ./Miss ••••••••••••••••• : .... P~ ........................ •····· •····· •·············· ··············· 
employed with M/S ......... b/~~ ........ ~.C..!. ........ ~ .: ......... coming in direct 

Contact with food items has been carefuHy examined *by me on d_atc ......... :J.!?.:.8.-: .. ~ ........... . 
based on the medical examination conducted , he/she is found free from any infectious 

or communicable diseases and the person is fit 'to work in the above mentioned food 

established. 

*Medical Examination to be conducted: 

1. Physical Examinat ion 
~ 

~Test_ 

~ Examination 

~ mpliance wit h schedule of vaccine to be inoculated against enteric group diseases 

~Y test required t o confirm any com'!'unicable or infect ious disease w hich the person 

Suspected to be suffering from on clinical examination. 

239957



- MEDICAL REPORT 
E XAMINATION DATE : 

~(!) --~-~1.-u 
NAME: l,),.,. 

l ,,, A A AGE: 
4-o ti SEX: IV) HEIGHT: 

() . -~' ,/' WEIGHT: libK4. 
MEDICAL EXAMINATION <J 

TYPE OF MEDICAL 
RESULTS EXAMINATION 

EYE: .Iv 1.4 
R-eye: N?) 
L-eye: /\i y,) 
Vaccination: 

Typh~id: ( ,,,,, 
Tetanus: t/ 
Hepatitis-B : ,._;,.A" 

Cholera vaccine : \...,-"" 

Skin: 

Colour: Ml>- ,-,, __,,)(..___ 

Shape: 

Remark 

240958



PERFORMA FOR MEDICAL FITNESS CERTIFICATE FOR FOOD HANDLERS 
/ 

( Y 
.,.2-o")..'f- lj 

FOR THE EAR.............. . 

(See Para No.10.01.2, Part II, Schedule -4 of FSS regulation,2011) 

It is certified that Shri/Smt./Miss ............ ~ ............................................................... .. 

employed with M/S ........ H~.~: .... ~.(d.. ........ JM. .. ~ ......... coming in direct 

Contact with f_ood items has been carefully examined *by me on date ........... S9.,.zj .. ¼ ........ . 

based on the medical examination conducted , he/she is found free from any infectious 

or communicable diseases and the person is fit to work in the above mentioned food 

established. 

*Medical Examination to be conducted: 

~hysical Examination 

rveTest 

~kin Examination 

...,.-A<'Compliance with schedule of vaccine to.be inoculated against enteric group diseases 

~ny test required to confirm any communicable or infectious disease which the person 

Suspected to be suffering from on clinical·examination . . 

1 

241959



MEDICAL REPORT EXAMINATION DATE : 
NAME: 

('{l _it ./1 IJ A AGE: 
Lq 4 / f" SEX: p HEIGHT: I '-I' t-J'' WEIGHT: ~ MEDICAL EXAMINATION . 

TYPE OF MEDICAL 
RESULTS EXAMINATION 

EYE: 
A I A R-eye: 
H J:\ l-eye: 
NA Vaccination: 

Typhoid: 
l _,,,,,,.,· 

Tetanus: 
1./ Hepatitis-B : \./"' ' 

Cholera vaccine :. V 
Skin: 
Colour: 

1--.1~- 0, JJ Shape: 

Remark 

242960



PERFORMA FOR MEDICAL FITNESS CERTIFICATE FOR FOOD HANDLERS 

{FOR THE YEAR .:~.~.?:'.:L 1 J 
/ 

(See Para No.10.01.2, Part II, Schedule -4 of FSS regulation,2011) 

• t Io • It is certified that Shri/Smt./Miss .................... v."J·~ ...................... : ................................................ .. 

employed with M/S .............. _H~.~.: ..... ~~ .. /cA. ......... L/,9d.: .... coming in direct 

Contact with food items has been carefully examined *by me on date ............ d.9,J&j..~ ..... .. 
based on the medical examination conducted , he/she is found free from any infectious 

or communicable diseases and the person is fit to work in the above mentioned food 

established. • 

*Medical Examination to be conducted: 

~Physical Examination 

~ye Test 

...,a:-skin Examination 

/4Compliance with schedule of vaccine to be ,inoculated against ent1~ric group di!ieases 

~ny test rcqufred to confirm any communicable o·r infectious disease which the person 

Suspected to be suffering from on clinical examination. 
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EXAMINATION DATE : 

NAME: 

AGE: 

HEIGHT: 

TYPE OF MEDICAL 
EXAMINATION 

EYE: 
R-eye: 

l-eye: 

Vaccinatio.n: 

Typhoid: 

Tetanus: 

Hepat itis-B : 

Cholera vaccine : 
Skin: 

Colour: 
Shape: 

Remark 

an.ceQ' 
~ 

anipat ~ 
Q, ,,, .. 

MEDICAL REPORT 
,'?... n ~ ~~ ~ 

\J: ~,.. 
UJ 19 SEX: fYl 

,,~n WEIGHT: lJQ 

MEDICAL EXAMINATION 
-

RESULTS 

J\J A 

}.JP, 

·,vA 
' 

' \ _..;' 

' 
~ 

L/ 

• 7'/ 1\"rv-. o..J 
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M/s. Haryana Organics (A Unit of Globus Spirit) 

Annexure-9 Health Checkup photos 

The photographs showing regular occupaƟonal health surveillance programme: 
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M/s. Haryana Organics (A Unit of Globus Spirit) 
Annexure-9A Worker & Employee are working PPEs 
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M/s. Haryana Organics (A Unit of Globus Spirit) 
Annexure-9A Worker & Employee are working PPEs 
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Annexure-10 HS Training 

The photographs showing Health & Safety Training: 
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Training Conduction Record 

-

Document No 

Date of Issue 

GSUSMl)F/04 

01/10/'2.01 

Globus Spirits Limited 
Rev No 

Page No 

0 

Form 

Trainers name: 

Venue 

Function 

Target Group 

Date 

S.No. Employee 
code 

s 
{, 

1 of 1 

Participant Name Grade Function 
Signature 

~ow>--· 

1-..11-L. _ _j__c~~---+- -t----r--~~ e.eP 

lo ~~J(' 
ti 

Sl·gn t rt'<:\~ 
s ·1g1nm~ 

a u~\'2J!"C>tor 
&.-:--

---==----------:-:-:----:-:-::-:-:-:----=-;-:::--;----;:-;--::-:-;:-:-::_-.-~--Jf-;--

Haryana Organics, Samalkha (A Unit Of Globus Spirits limited) 

' 
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Document No GSUEHS/2021/01 

Date of Issue 16/01/2021 

Haryana Organics 
, Unit Of Globus Spirit Ltd .) 

Generic Procedure 

1.0.Purpose 

Risk Assessment Form 
Rev. No. 

Page No. __ __._ __ 

To perfonn Risk assessment for site activities and processes in Environment, Health& safety and 

Security . 

2.0. Scope 

2.1. Perform and Review Risk assessment of various activit ies and processes. 

3.0. Roles &Responslblllty 

3. l. Site Head 

3.1.1. Overall Responsible for implementation of this procedure. 

4.0. Abbreviations, Acronyms &Definitions: 

4.1. RAF Risk Assessment Form 

5.0. Procedure 

5.1 Competency requirements for Risk Assessors 

5.1.1. A competent person for Risk Assessment is someone who has knowledge of 

1. Risk assessment process through adequate training. 

2. Wofk involved through personal experience 

3 Specific subject under assessment . 

S.2. Nomination of Risk Assessment Team . 

01 

1 of 9 

5.2.1. Site Head to nominate the Risk Assessment Team with competencies as defined in . 

5.2.2. If employees within the site do not have defined competencies, Site Head to outsource Risk 

assessment of that particular activity or process to competent external agencies. 

S.3. Hazard ldentiflQtlon 

250968

SRY
Typewritten text
Annexure-10 Risk Assesment



I Document No 

Date of Issue 

GSUEHSl2021/01 

16/01/2021 
Risk Assessment Form 

Haryana Organics ~ 
, Unit Of Globus Spirit Lid.} __ _._ ____ _ 

Generic Procedure _ 

Rev No. 
01 

_ ____ _.__Page No. 2 of9 

S.3.1. Risk Assessment to be performed for; 

1. All work activities (both routine and non-routine), 
2. Detailed Risk assessment for activities specified in Annexure -1. 

S.3.2. Risk Assessment team to determine hazards for each activity and document it in Risk Assessment 
Form ( 

5.3.3. Risk assessment shall identify or take account of; 

• Hazards to Environment, health, safety and security. 
• Any Physical, Chemical, biological, ergonomic or Psychosocial hazards. 
• Infrastructure, equipment and materials at the workplace, whether provided by the 

Organization or others. 

• Human behavior, capabilities and other human factors. 
• External hazards that may have an Impact. 

• Changes in the organization, its activities, processes or materials. 
• Risk of injury to non-USL personnel to be considered are contractors, visitors, neighbor's, 

members of the public etc. 

• Any legal Implications. 

5 4. Determine the Risk 

5 4 1 Risk Assessment team to 

1. Determine the seventy of hazard and likelihood that the hazard would occuras per Annexure 3. 

2. If the hazard for any actwity has legal Implications, it shall be classified as High Risk. 

3. Determine the control measures that are currently In place for each of the hazards. 

4 Document the above severity and likelihood of the hazard in RAF. 

5.5 Control Measures 

.. .. 
L 
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Document No GSL/EHS/2021101 

Date of Issue 16/01/2021 

Risk Assessment Form 
Rev. No l 01 Haryana Organics ~ 

, Unit or G lobus Spint Ltd.) 

Genenc Procedure _ _._ ______________ _ 
Page No. J_ 3 of 9 

S.S.l Risk Assessment team to recommend necessary control measures as per Hierarchy of control 

measures in Annexure 2 and document i t in RAF and forward it to site head 

S.5.2. Site head to determine responsibilities and Target dates for implementation of each additional 

Control Measure and document it in RAF 

5.5.3. Site head to consider the following while implementing Control Measures 

1. All risks to be brought to acceptable risk levels. 

2 Where basic nsk rating is •High (risk rating of 6, 9).control measures shall be implemented at 

the earliest to reduce the risk to lower level. If the risk is unacceptable, consideration to be given for 

act.Jv,ty to be suspended or carried out in ii controlled m;;inner until nece~ry control mec1StJres are 

implemented. 

3 Where basic risk rating is •medium (risk rating of 3, 4),nece.ssary. control measures shall be 

implemented w1th1n a reasonable time to 3 reduce the risk to lower level. 

S 6 lmplement.itlon of Control Measures 

S 6 1 Functional head to verify lmplement.1t1on and effectiveness of the Control measures 

S 6 2 If Control Measures are not effectively Implemented, functlon;;il head to escalate It to Site 

Head 

S 7 Tra1nm1 and Commun1Catlon 

S 7 1 Site Head to facllit;;ite Risk Assessment Tr.tining and refresher training to members of the 

Risk Assessment Team. 

• 
II 

L , .. 
L 
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I 

Document No. GSL/EHS/2021/01 

Date of Issue 16/01/2021 

Haryana Organics 

Risk Assessment Form 
h ~o. 

01 
\ Unit Of Glo~us Spirit ltd.) 

Generic Procedure --~o. 4 of 9 

5.7.2. Site Head to ensure that all Huards, risks and control measures are communicated to all 

affected persons of that specific activity through documents, procedures, s,gnage or by formal 

training/communication. 

5.8.Review 

5.8.1.Site to review and update each risk assessment at least annually or in case of but not 

limited to; 

S NO. 

1. Change in anyprocess or activity. 

2. Change In number of people. 

3 Change in machinery, 

4. After any accident in that activity. 

6.0. Reference Documents 

DOOJMENT NAME 

7.0. List of Records: 

DOCUMENT NUMBER REVISION 
NUMBER 

253971



Document No. GSUEHS/2021/01 

Date of Issue 16/01/2021 
Risk Assessment Form 

Haryana Organics Rev. No. 
01 

, Urnt Of Gtobus Spirit ltd.) 

Genenc Procedure Page No. 5 of 9 

I S. NO. RECORD NAME RECORD NUMBER REVISION NUMBER DATE OF ISSUE 

l . 

5.NO. 

8.0. Appendix 

8.1. Annexure 1-Activities which required more detailed Risk assessment. 

8.2. Annexure 2- Hierarchy of Control Measures 

8.3 Annexure 3- Determination of Severity and Likehood 

9.0. Document Amendment History 

REV. Date Description of Originated/ Revised by 
DD/MM/YY changes Name & Title 

Approved by 

... 
I , 

rr 
j 
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Document No GSUEHS/2021/0i 

Date of Issue 16/01/2021 Risk Assessment Form 

1 Haryana Organics l Rev No 
01 \ Unit Of Globus Splrtl Lid.) 

Generic Procedure Page No 6 of 9 

Hierarchy of Controls 

(ttbTrn 

Provide risk control m,asures: 

All lntoltrilbl, and high risk leveh should be brouahl down to lo..v rt)k leveh, by prov1d1n1 nee uary control, musures When determining control, or conslderlna changes to ex1st1na controls, consldtralion shall be 1111en to reducing the risk accord na to the tollowln1 hlerilrchy: 
a. fhmlnauon of rbk ttlmlnilllon of Process/ d1n1erou\ operation, reorientation of work place, mac.h1nes etc so is to eliminate the h ,ard1 

b. Subsututlon Alteration/ Modification/ replacement of milchlne, tools, substances etc, so as to change the type or hamd and minimize/ reduce the risk 

.... 

l 
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Document No. GSUEHS/2021/01 

Date of Issue 16/01/2021 

Risk Assessment Form 

Haryana Organics 01 

, Unit Of Globus Spirit Ltd.) 

Generic Procedure 

Rev. No.b 

Page No 7 of 9 

c. Engineering controls -Automation, remote operations, safety guards, limit switches etc. Controls here 

are inbuilt with machine (mostly mechanical/ alert/ emergency indicators) to avoid contact of hazard 

and human. 

d. Administrative controls- Signage's, Work Instruction's, M otivational prong, Trg. Etc. 

e. Personal Protective Equipment-Helmet, Nose mask, Aprons, Ear muffs / plugs, Welding lad Gloves, 

Goggles, Gumboot, Safety shoes, Safety belts etc. (PP Es are layer of protection between Hazard and 

Human. But this can't eliminate the chances of occurrence of hazard.) 

Annexure 3- Examples for determination of severity and likehood 

SEVERITY 

1 2 3 

Negllglble Major Critical 

1. potential for a near Could result in injury to 1. Could lead to 

Accident/physical 
miss accident 2. could body parts requiring permanent 

inJury Potential 
result in minor injuries, medical intervention disability. 2. Could 

bruises etc. requiring first beyond first aid result in fatality, 

aid. treatment.(Fractures etc.) multiple deaths. 

(>115db) or 
where monitoring 
is not yet carried 

Exposure 10 noise Exposure (<85db) Exposure (90-115db) out 

Exposure to Continuous 

Chemical, Dust, exposure to 10% 

fumes Vapor, above the limits 
germs Resulting in °""95" of limits 95" -105"of limits specified in 

health issues specified In factories act. specified In factories act. factories act. 
'--

256974



Haryana Organics 
, Unit or Globus Spirit Ltd.) 

Generic Procedure 

Illumination levels 

Pollution 
Potential 

environmental 
damages etc., 

Fire 

Document No. I GSIJEHS/2021/01 

Date of Issue 16/01/2021 
Risk Assessment Form 

Rev. No. 
01 

Page No. _ _._ __ 8 of 9 

Illumination is not 
assessed/ very 
low lux leveV 

- working area are 
darker/ Activity 

Illuminat ion is adequate can ca use eye 

as per defined standards strain or can 

for the given activity cause injuries. 

interactions with 
env. Outside the 
boundary of the 
USL site. Eg. A) 

ETP discharge. 8) 
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Photographs of Fire Fighting Training  Annexure-12 
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Photographs of Fire Fighting Training  Annexure-12 
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From Assistant Divisional Fire Officer/Fire Station Officer

To M/s Haryana Organics A unit of Globus Sprits Ltd

Memo No. FS/2023/418 dated : 28/06/2023

Chulkana Road, Samalkha, District Panipat

Subject: Renewal of Fire Safety Certificate Under 15 mtrs. height from the fire Safety Point of View of the 
Group G- Industrial Building at Chulkana Road, Samalkha, District Panipat of Haryana Organics, A 
unit of Globus Sprits Ltd :

Reference to you online No 140842323000559 dated 27/06/2023 on the subject cited above.

 Panipat

Fire Station Officer,

Panipat

The owner/occupier shall keep duly trained Fire Staff in all three shifts.

The Fire Protection System tested during inspection shall be maintained properly & always should be in good working 
condition.

If any lapse is found in the fire protection system at the time of inspection or detected during outbreak of fire, action will 
be taken as per rules against you.

You are directed to apply for Renewal of Fire Safety Certificate in future before 2 month of expiry of your Fire Safety 
Certificate.

The open set back area is not checked at our end as it shall be checked by concerned building department.

1)

2)

3)

4)
5)

6) The owner/occupier shall strictly follow the other applicable rules/ regulations/ byelaws laid down regarding fire safety 
system. If you fail to comply with any of the above terms & conditions you will be liable to be punished as per Section 
30,31 & 47 of fire & Emergency Services Act 2022.

7) You have to perform quarterly Fire Drill in your building as per NBC with intimation to Fire Department and video 
graphy evidence to be kept as a record which shall be produced at the time of next Renewal; Officials/Residents/R.W.A. 
should be mentioned in the drill.

8) If the Infringements of Byelaws remains un- noticed the Authority reserves the right to amend the Fire Safety Certificate 
as and when any such Infringements comes to notice after giving an opportunity of being heard and the Authority shall 
stand Indemnified against any claim on this account.

The above Renewal of Fire Safety Certificate is valid for Three year from the date of issue of this letter Applying 
renewal of the same well in time shall be the responsibility of owner/occupier.

Your site for the Renewal of the Fire Safety Certificate has been inspected by the Team of Fire Station Officers, Panipat 
from fire safety Point of View. The means of escape and Fire Protection system were checked and found as per the National 
Building Code of India, Part- IV guidelines.

In view of the satisfactory fire protection system / arrangement mentioned as above, this office has no objection for 
occupation from the Fire Safety point of view, with the following conditions:-

Tower Name Floor Detail Height Ground Coverage

Haryana Organics A unit of 
Globus Sprits Ltd

G+1 10 25757

Basement Level Basement Area Remarks

0 0 OK

Remarks:- OK

Exercising the power of Director,Fire Services,Haryana

9) The owner or occupier of the building shall give a self-declaration certificate annually to the effect that the fire fighting 
system installed in his building is working in good condition and there is no addition/alteration in the building. The Fire 
Officer may randomly check such building. In case there is any addition/alteration beyond permissible limits under the
Haryana Building Code, 2017, the fire safety certificate shall cease to exist and the owner shall apply for approval of 
revised Fire Fighting Scheme as per the provisions of section 18.

I 
I 

I 

FIRI! ST ii TION On'lCl!R 
Haryana fire &. .Emergency Scrvl~ 

PA1'fPAT • 
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भारत सरकार

Government of India
वािण� और उ�ोग मं�ालय

Ministry of Commerce & Industry
पेट� ोिलयम तथा िव�ोटक सुर�ा संगठन (पैसो)

Petroleum & Explosives Safety Organisation (PESO)
हाल सं�ा 502 एवं 507, लेवल-5, �ाक II, पुराना सी.जी.ओ. का��े�, एन.एच.4

फरीदाबाद- 121001
Hall No. 502 & 507, Level 5, Block B,

Old CGO Complex, NH-4,
Faridabad - 121001

E-mail : jtccefaridabad@explosives.gov.in
Phone/Fax No : 0129 - 2410734, 2410732

सं�ा /No. : P/HQ/HN/15/2319 (P429204) िदनांक /Dated : 03/01/2024
सेवा म�
/To,

M/s. M/s. Haryana Organics (A Unit of Globus Spirits Lt,
F-0, Ground Floor, The Mira Corporate Suites,,
Plot No. 1&2, Ishwar Nagar, Mathura Road,,
New Delhi,
Taluka: New Delhi,
District: DELHI,
State: Delhi
PIN: 110065

िवषय
/Sub :

Khasra No, 475/439, 501/463, 421/ 394, 420/393, 4 KM, Chulkana Road,, Village, Samalkha,, Samalkha, Samalkha, Taluka:
Samalkha, District: PANIPAT, State: Haryana, PIN: 132101 म� ��थत िव�मान पेट� ोिलयम वग� A अिध�ापन म� अनु��� सं P/HQ/HN/15/2319
(P429204) के नवीकरण के संदभ� म� ।
Existing Petroleum Class A Installation at Khasra No, 475/439, 501/463, 421/ 394, 420/393, 4 KM, Chulkana Road,, Village,
Samalkha,, Samalkha, Samalkha, Taluka: Samalkha, District: PANIPAT, State: Haryana, PIN: 132101 - Licence No.
P/HQ/HN/15/2319 (P429204) - Renewal regarding.

महोदय
/Sir(s),

कृपया आपके प� �मांक OIN1554503 िदनांक 24/12/2023 का अवलोकन कर�  ।
Please refer to your letter No.: OIN1554503, dated 24/12/2023

अनु��� सं�ा P/HQ/HN/15/2319 (P429204) िदनांक 24/12/2019 को िदनांक 31/12/2028 तक नवीनीकृत कर इस प� के साथ अ�िषत की जा रही है ।
Licence No. P/HQ/HN/15/2319 (P429204) dated 24/12/2019 is forwarded herewith duly renewed upto 31/12/2028.

कृपया पेट� ोिलयम िनयम 2002 के अधीन बनाए गए िनयम 148 म� दी गई �ि�या का कडाई से पालन कर�  । अनु��� के नवीकरण हेतु सम� द�ावेजो ंको
अनु��� की वैधता समा� होने की ितिथ से कम से कम 30 िदन पूव� Jt. Chief Controller of Explosives, North Circle, Faridabad काया�लय को
�ेिषत कर�  ।
Please follow the procedure strictly as laid down in rule 148 of the Petroleum Rules, 2002 and submit complete documents for the
Renewal of the licence to Jt. Chief Controller of Explosives, North Circle, Faridabad, so as to reach his office on or before the date
on which Licence expires.

कृपया पावती द�।
Please acknowledge the receipt.

भवदीय /Yours faithfully,

((कंुवर पाल िसंह)
(Kunwar Pal Singh))
उप िव�ोटक िनयं�क

Dy. Controller of Explosives
कृते संयु� मु� िव�ोटक िनयं�क

For Jt. Chief Controller of Explosives
फरीदाबाद/Faridabad

 Note:-This is system generated document does not require signature.
(अिधक जानकारी जैसे आवेदन की ��थित, शु� तथा अ� िववरण के िलए हमारी वेबसाइट : http://peso.gov.in देख�)

(For more information regarding status,fees and other details please visit our website: http://peso.gov.in)
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��प XV

(�थम अनुसूची का अनु�ेद 6 दे�खए)
FORM XV

(see Article 6 of the First Schedule)

अिध�ापनो ंम� पेट� ोिलयम के आयात और भंडारकरण के िलए अनु���
LICENCE TO IMPORT AND STORE PETROLEUM IN AN INSTALLATION

अनु��� सं. (Licence No.) : P/HQ/HN/15/2319(P429204) फीस �पए (Fee Rs.) 50000/- per year

M/s. M/s. Haryana Organics (A Unit of Globus Spirits Lt, F-0, Ground Floor, The Mira Corporate Suites,, Plot No. 1&2, Ishwar Nagar,
Mathura Road,, New Delhi, Taluka: New Delhi, District: DELHI, State: Delhi, PIN: 110065 को केवल इसम� यथा िविनिद� �टु वग� और मा�ाओ ंम�
पेट� ोिलयम 1900.00 KL आयात करने के िलए और उसका, नीचे विण�त और अनुमोिदत न�ा सं�ा P/HQ/HN/15/2319(P429204) तारीख 03/01/2024 जो िक इससे
उपाब� ह�, म� िदखाए गए �थान पर भ�ारकरण के िलए पेट� ोिलयम अिधिनयम, 1934 के उपबंधो ंया उसके अधीन बनाए गए िनयमो ंतथा इस अनु��� की अित�र� शत�
के अधीन रहते �ए, यह अनु��� अनुद� की जाती ह� ।
Licence is hereby granted to M/s. M/s. Haryana Organics (A Unit of Globus Spirits Lt, F-0, Ground Floor, The Mira Corporate Suites,, Plot
No. 1&2, Ishwar Nagar, Mathura Road,, New Delhi, Taluka: New Delhi, District: DELHI, State: Delhi, PIN: 110065 valid only for the
importation and storage of 1900.00 KL Petroleum of the class and quantities as herein specified and storage thereof in the place described
below and shown on the approved plan No P/HQ/HN/15/2319(P429204) dated 03/01/2024 attached hereto subject to the provisions of the
Petroleum Act, 1934 and the rule made thereunder and to the further conditions of this Licence.

यह अनु��� 31st day of December 2028 तक �वृत रहेगी ।
The Licence shall remain in force till the 31st day of December 2028

पेट� ोिलयम का िववरण /Description of Petroleum अनु�� मा�ा (िकलोलीटरो ंम�) /Quantity
licenced in KL

वग� क �पंुज पेट� ोिलयम /Petroleum Class A in bulk 1900.00 KL
वग� क �पंुज पेट� ोिलयम से िभ� /Petroleum Class A, otherwise than in bulk NIL    
वग� ख �पंुज पेट� ोिलयम /Petroleum Class B in bulk NIL    
वग� ख �पंुज पेट� ोिलयम से िभ� /Petroleum Class B, otherwise than in bulk NIL    
वग� ग �पंुज पेट� ोिलयम /Petroleum Class C in bulk NIL    
वग� ग �पंुज पेट� ोिलयम से िभ� /Petroleum Class C,otherwise than in bulk NIL    

कुल �मता /Total Capacity 1900.00 KL
 

December 24, 2019
For Chief Controller of Explosives

HQ, Nagpur

अनु�� प�रसरो ंका िववरण और अव�थान
DESCRIPTION AND LOCATION OF THE LICENSED PREMISES

अनु�� प�रसर िजसकी िव�ास सीमाएं अ� िविश�यां संल� अनुमोिदत न�ेी म� िदखाई गई ह� Khasra No: 475/439, 501/463, 421/ 394, 420/393, 4 KM,
Chulkana Road,, Village, Samalkha,, Samalkha, Samalkha, Taluka: Samalkha, District: PANIPAT, State: Haryana, PIN: 132101 �थान पर
अव��थत है तथा उसम� िन�िल�खत 5 Above Ground tank(s) for CLASS A , स��िलत ह� |
The licensed premises, the layout , boundaries and other particulars of which are shown in the attached approved plan are situated at Khasra
No: 475/439, 501/463, 421/ 394, 420/393, 4 KM, Chulkana Road,, Village, Samalkha,, Samalkha, Samalkha, Taluka: Samalkha, District:
PANIPAT, State: Haryana, PIN: 132101 and consists of 5 Above Ground tank(s) for CLASS A , together with connected facilities.
                                                                          Note:-This is system generated document does not require
signature.

Digitally signed by KUNWAR PAL SINGH 
Reason: Licence No. : P/HQ/HN/15123 19 
Locatlon:North Circle [P429204] 
Date:03-01-2024 13:40:48 PM 
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पेज सं. 2

अनु��� सं�ा-(Licence No.) P/HQ/HN/15/2319 (P429204)

नवीनीकरण के पृ�ांकन के िलए �थान
SPACE FOR ENDORSEMENT OF RENEWALS

पेट� ोिलयम अिधिनयम, १९३४ के उपब�ो ं या
उनके अधीन बनाए गए िनयमो ंया इस अनु���
की शत� का उ�ंघन न होने की दशा म� यह
अनु��� िफ़स म� िबना िकसी छूट के दस वष�
तक नवीकृत की जा सकेगी |
This licence shall be renewable without
any concession in fee for ten years in
the absence of contravention of any
provisions of the Petroleum Act, 1934 or
of the rules framed thereunder or of any
of the conditions of this licence.

नवीकरण की तारीख
Date of

Renewal

समा�� की तारीख
Date of

Expiry of license

अनु�ापन �ािधकारी के ह�ा�र और
�ा�
Signature and office stamp of the
licencing authority.

1). 03/01/2024 31/12/2028 Kunwar Pal Singh
Dy. Controller of Explosives
For Jt. Chief Controller of
Explosives
Faridabad

    यिद अनु��� प�रसर इसम� उपाब� िववरण और शत� के अनु�प नही ंपाए जाते है और िजन िनयमो ंऔर शत� के अधीन यह
अनु��� मंजूर की गई है उनमे से िकसी का उ�ंघन होने की दशा म� यह अनु��� र� की जा सकती है और अनु���धारी �थम
अपराध के िलए साधारण कारावास से, जो एक मास तक हो सकता है, या जुमा�ने से, जो एक हजार �पये तक हो सकता है, या दोनो ंसे,
और ��ेक प�ातवत� अपराध के िलए साधारण कारावास से जो तीन मास तक हो सकता है, या जुमा�ने से, जो पांच हजार �पये तक हो
सकता है, या दोनो ंसे, द�नीय होगा |
    This licence is liable to be cancelled if the licensed premises are not found conforming to the description given
on the approved plan attached hereto and contravention of any of the rules and conditions under which this
licence is granted and the holder of this licence is also punishable for the first offence with simple imprisonment
which may be extend to one month, or with fine which may extend to one thousand rupees, or with both and for
every subsequent offence with simple imprisonment which may extend to three months, or with fine which may
extend to five thousand rupees or with both.

 Note:-This is system generated document does not require signature.

Digitally signed by KUNWAR PAL SINGH 
Reason: Licence No. : P/HQ/HN/15123 19 
Locatlon:North Circle [P429204] 
Date:03-01-2024 13:4 1:01 PM 
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Photographs showing Greenbelt Development 
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Electrostatic Precepitator 
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Paved Roads 
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Greenbelt Development at Plant Site 

 

Dust Suppression System 
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Conveyor Belt 

  

Covered Truck & Truck Parking area 
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Sample Number: JME/GSL/FD/01 Report No.:  JME/FD/240920012 

Name & Address of 
Unit 

M/s. Haryana Organics (A Division of Globus 
Spirits Ltd.) 
at Village- Chulkana, Teh- Samalkha,  
District- Panipat, Haryana-132101 

Format No.: 7.5 F-02 

Party Reference No. 
 

Nil 

Reporting Date: 
Analysis Completion Date: 
Analysis Start Date: 

25/09/2024 
25/09/2024 
20/09/2024 

Sample Description: FUGITIVE DUST EMISSION  Receipt Date: 20/09/2024 

General Information   

Client Representative (Name & Designation)          : Mr. Akhil Kumar (GM.HR & ADMIN) 

Sample collected by  : JMELPL Team 

Sampling Location : Main Gate 

Latitude  : 29°13'10.92" N 

Longitude : 76°59'46.05" E 

Date of Monitoring  : 17/09/2024 to 17/09/2024 

Time of Monitoring : 10:10 to 14:10 Hrs. 

Instrument used : HVS 

Instrument code : JME/HVS/01/02 

Instrument calibration status : Calibrated 

Meteorological condition during monitoring : Clear Sky 

Ambient Temperature (°C) : 30°C 

Surrounding activity  : Human & Vehicular Activities 

Purpose of Monitoring  : Regulatory Requirement 

Control measure if Any : -- 

Sampling & Analysis Protocol : IS-5182 

Sampling Duration : 240.0 

Parameter Required : SPM 

 
TEST RESULTS 

 

S. No. Test Parameters Test Method Results Units 

1.  SPM                                                                                                                             IS:5182 (Part-4) 171.0 µg/m3 

 
 

**End of Report** 

CIN No. :U74220HR2011PTC085756 

J. M. E NVI ROLA B PvT. LTD. 
25 ye:-ar s of success Approved from MoEF&CC & Certified - ISO 9001:2015, ISO 14001:2015, ISO 45001:2018 
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@\1~ 
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Sample Number: JME/GSL/FD/02 Report No.:  JME/FD/240920013 

Name & Address of 
Unit 

M/s. Haryana Organics (A Division of Globus 
Spirits Ltd.) 
at Village- Chulkana, Teh- Samalkha,  
District- Panipat, Haryana-132101 

Format No.: 7.5 F-02 

Party Reference No. 
 

Nil 

Reporting Date: 
Analysis Completion Date: 
Analysis Start Date: 

25/09/2024 
25/09/2024 
20/09/2024 

Sample Description: FUGITIVE DUST EMISSION  Receipt Date: 20/09/2024 

General Information   

Client Representative (Name & Designation)         : Mr. Akhil Kumar (GM.HR & ADMIN) 

Sample collected by  : JMELPL Team 

Sampling Location : Plant Area 

Latitude  : 29°13'04.30" N 

Longitude : 76°59'51.21" E 

Date of Monitoring  : 17/09/2024 to 17/09/2024 

Time of Monitoring : 14:50 to 18:50 Hrs. 

Instrument used : HVS 

Instrument code : JME/HVS/01/01 

Instrument calibration status : Calibrated 

Meteorological condition during monitoring : Clear Sky 

Ambient Temperature (°C) : 32°C 

Surrounding activity  : Near Boiler Area & Vehicular Activities 

Purpose of Monitoring  : Regulatory Requirement 

Control measure if Any : -- 

Sampling & Analysis Protocol : IS- 5182 

Sampling Duration : 240.0 

Parameter Required : SPM 

 
TEST RESULTS 

 

S. No. Test Parameters Test Method Results Units 

1.  SPM                                                                                                                             IS:5182 (Part-4) 159.0 µg/m3 

 
 

**End of Report** 

CIN No. :U74220HR2011PTC085756 
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Tested by 

2911009



 

 

 

 
Sample Number: JME/GSL/FD/03 Report No.:  JME/FD/240920014 

Name & Address of 
Unit 

M/s. Haryana Organics (A Division of Globus 
Spirits Ltd.) 
at Village- Chulkana, Teh- Samalkha,  
District- Panipat, Haryana-132101 

Format No.: 7.5 F-02 

Party Reference No. 
 

Nil 

Reporting Date: 
Analysis Completion Date: 
Analysis Start Date: 

25/09/2024 
25/09/2024 
20/09/2024 

Sample Description: FUGITIVE DUST EMISSION  Receipt Date: 20/09/2024 

General Information   

Client Representative (Name & Designation)          : Mr. Akhil Kumar(GM.HR & ADMIN) 

Sample collected by  : JMELPL Team 

Sampling Location : Near IMF Botling 

Latitude  : 29°13'06.93" N 

Longitude : 76°59'49.70" E 

Date of Monitoring  : 18/09/2024 to 18/09/2024 

Time of Monitoring : 09:30 to 13:30 Hrs. 

Instrument used : HVS 

Instrument code : JME/HVS/01/02 

Instrument calibration status : Calibrated 

Meteorological condition during monitoring : Clear Sky 

Ambient Temperature (°C) : 28°C 

Surrounding activity  : Plant Operation & Vehicular Activities 

Purpose of Monitoring  : Regulatory Requirement 

Control measure if Any : -- 

Sampling & Analysis Protocol : IS- 5182 

Sampling Duration : 240.0 

Parameter Required : SPM 

 
TEST RESULTS 

 

S. No. Test Parameters Test Method Results Units 

1.  SPM                                                                                                                             IS:5182 (Part-4) 143.0 µg/m3 

 
 

**End of Report** 

CIN No. :U74220HR2011PTC085756 

J. M. E NVI ROLA B PvT. LTD. 
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Sample Number: JME/GSL/FD/04 Report No.:  JME/FD/240920015 

Name & Address of 
Unit 

M/s. Haryana Organics (A Division of Globus 
Spirits Ltd.) 
at Village- Chulkana, Teh- Samalkha,  
District- Panipat, Haryana-132101 

Format No.: 7.5 F-02 

Party Reference No. 
 

Nil 

Reporting Date: 
Analysis Completion Date: 
Analysis Start Date: 

25/09/2024 
25/09/2024 
20/09/2024 

Sample Description: FUGITIVE DUST EMISSION  Receipt Date: 20/09/2024 

General Information   

Client Representative (Name & Designation)         : Mr. Akhil Kumar (GM.HR & ADMIN) 

Sample collected by  : JMELPL Team 

Sampling Location : Near Admin Office 

Latitude  : 29°13'04.36" N 

Longitude : 76°59'48.48" E 

Date of Monitoring  : 18/09/2024 to 18/09/2024 

Time of Monitoring : 14:00 to 18:00 Hrs. 

Instrument used : HVS 

Instrument code : JME/HVS/01/01 

Instrument calibration status : Calibrated 

Meteorological condition during monitoring : Clear Sky 

Ambient Temperature (°C) : 24°C 

Surrounding activity  : Plant Operation  

Purpose of Monitoring  : Regulatory Requirement 

Control measure if Any : -- 

Sampling & Analysis Protocol : IS- 5182 

Sampling Duration : 240.0 

Parameter Required : SPM 

 
TEST RESULTS 

 

S. No. Test Parameters Test Method Results Units 

1.  SPM                                                                                                                             IS:5182 (Part-4) 136.0 µg/m3 

 
 

**End of Report** 
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Screenshot of continuous online monitoring & Nigh Vision Camera Installed 

Annexure 20 
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 Annexure-21 Photographs of Laboratory at Plant Site(1) 
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Organization Chart 
Haryana Organics Samalkha (A Unit Of Globus Spirits Ltd.) 

Mr. M.P. Singh 

Vice President 

Dr. Salander kumar 
A.V.P. 

Ir 

M r. Akhil Kumar l Mr. vikash Sharma Mr. Nirmal Singh 

G.M. HR & Admin I Manager Quality Manager Production 

,. 

l ' 
Mr. Sashi ranjan Mr. Parveen Kumar Mr. Sashi Ranjan 

Air. Mgt. ,. Solid Waste Mgt. Environment Monitoring 
I Mr. Vinay kumar Mr. Parmod kumar Mr.Rakesh Dikshit Mr. Parveen I 
I Horticulture Water Mgt. Engg. Cell Health And safety I 

300
1018
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Annexure 22 Hierarchy Structure at EMC



 

 

 
Sample Number: JME/GSL/AN/01 Report No.:  JME/AN/240920007 
Name & Address of 
Unit 

M/s. Haryana Organics (A Division of Globus 
Spirits Ltd.) 
at Village- Chulkana, Teh- Samalkha,  
District- Panipat, Haryana-132101 

Format No.: 7.5 F-04 
Party Ref. No. Nil  
Reporting Date: 
Analysis Completion Date: 
Analysis Start Date: 

25/09/2024 
25/09/2024 
20/09/2024 

Sample Description: AMBIENT NOISE LEVEL MONITORING Receipt Date: 20/09/2024 

 
Client Representative (Name & Designation) : Mr. Akhil Kumar (GM.HR & ADMIN) 

Sample collected by   : JMEPL Team  

Sampling Location : Main Gate 

Latitude  : 29° 13’ 11.34" N 

Longitude : 76° 59’ 46.24" E 

Instrument used : Sound Level Meter 

Instrument code : JME/SLM/01/04 

Instrument calibration status : Calibrated 

Meteorological condition during monitoring : Clear Sky 

Date of Monitoring  : 17/09/2024 to 18/09/2024 
Time of Monitoring : 06:00 AM to 06:00 AM  

Sampling Duration : 24 Hrs. 

Ambient Temperature (°C) : Max 32°C, Min 22°C 

Surrounding activity  : Human & Vehicular Activities 

Sampling & Analysis Protocol  : IS 9989 

Parameter Required  : As per work order 
  

TEST RESULTS 
 

S. No. Parameters Test Method 
Test Results dB (A) 

Unit Day Time 
(06:00 AM to 10:00 PM) 

Night Time 
(10:00 PM to 06:00 AM) 

1.  Lmax IS-9989  73.5 65.3 dB(A) 
2.  Lmin IS-9989 53.2 48.0 dB(A) 
3.  Leq IS-9989 62.3 52.8 dB(A) 

4.  
CPCB Limits in dB(A) Leq 
(Industrial area) 

-- 75 70 dB(A) 

5.  
CPCB Limits in dB(A) Leq 
(Commercial area) 

-- 65 55 dB(A) 

6.  
CPCB Limits in dB(A) Leq 
(Residential area) 

-- 55 45 dB(A) 

7.  
CPCB Limits in dB(A) Leq 
(Silence area) 

-- 50 40 dB(A) 

***End of Report*** 
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Sample Number: JME/GSL/AN/02 Report No.:  JME/AN/240920008 
Name & Address of 
Unit 

M/s. Haryana Organics (A Division of Globus 
Spirits Ltd.) 
at Village- Chulkana, Teh- Samalkha,  
District- Panipat, Haryana-132101 

Format No.: 7.5 F-04 
Party Ref. No. Nil  
Reporting Date: 
Analysis Completion Date: 
Analysis Start Date: 

25/09/2024 
25/09/2024 
20/09/2024 

Sample Description: AMBIENT NOISE LEVEL MONITORING Receipt Date: 20/09/2024 

 
Client Representative (Name & Designation) : Mr. Akhil Kumar (GM.HR & ADMIN) 

Sample collected by   : JMEPL Team  

Sampling Location : Admin Office 

Latitude  : 29° 13’ 04.55" N 

Longitude : 76° 59’ 48.34" E 

Instrument used : Sound Level Meter 

Instrument code : JME/SLM/01/12 

Instrument calibration status : Calibrated 

Meteorological condition during monitoring : Clear Sky 

Date of Monitoring  : 17/09/2024 to 18/09/2024 

Time of Monitoring : 06:00 AM to 06:00 AM  

Sampling Duration : 24 Hrs. 

Ambient Temperature (°C) : Max 32°C, Min 22°C 

Surrounding activity  : Plant Operation 

Sampling & Analysis Protocol  : IS 9989 

Parameter Required  : As per work order 
  

TEST RESULTS 
 

S. No. Parameters Test Method 
Test Results dB (A) 

Unit Day Time 
(06:00 AM to 10:00 PM) 

Night Time 
(10:00 PM to 06:00 AM) 

1.  Lmax IS-9989  67.3 59.4 dB(A) 

2.  Lmin IS-9989 53.6 40.5 dB(A) 

3.  Leq IS-9989 56.2 44.6 dB(A) 

4.  
CPCB Limits in dB(A) Leq 
(Industrial area) 

-- 75 70 dB(A) 

5.  
CPCB Limits in dB(A) Leq 
(Commercial area) 

-- 65 55 dB(A) 

6.  
CPCB Limits in dB(A) Leq 
(Residential area) 

-- 55 45 dB(A) 

7.  
CPCB Limits in dB(A) Leq 
(Silence area) 

-- 50 40 dB(A) 

***End of Report*** 
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Sample Number: JME/GSL/AN/03 Report No.:  JME/AN/240920009 
Name & Address of 
Unit 

M/s. Haryana Organics (A Division of 
Globus Spirits Ltd.) 
at Village- Chulkana, Teh- Samalkha,  
District- Panipat, Haryana-132101 

Format No.: 7.5 F-04 

Party Ref. No. Nil  

Reporting Date: 25/09/2024 

Analysis Completion Date: 25/09/2024 

Analysis Start Date: 20/09/2024 
Sample Description:  AMBIENT NOISE LEVEL MONITORING Receipt Date: 20/09/2024 

 
Client Representative (Name & Designation) : Mr. Akhil Kumar (GM.HR & ADMIN) 

Sample collected by   : JMEPL Team  

Sampling Location : IMFL Bottling 

Latitude  : 29° 13’ 06.96" N 

Longitude : 76° 59’ 49.55" E 

Instrument used : Sound Level Meter 

Instrument code : JME/SLM/01/04 

Instrument calibration status : Calibrated 

Meteorological condition during monitoring : Clear Sky 

Date of Monitoring  : 18/09/2024 to 19/09/2024 

Time of Monitoring : 06:00 AM to 06:00 AM  

Sampling Duration : 24 Hrs. 

Ambient Temperature (°C) : Max 33°C, Min 23°C 

Surrounding activity  : Plant Operation & Vehicular Activities 

Sampling & Analysis Protocol  : IS 9989 

Parameter Required  : As per work order 
  

TEST RESULTS 
 

S. No. Parameters Test Method 
Test Results dB (A) 

Unit Day Time 
(06:00 AM to 10:00 PM) 

Night Time 
(10:00 PM to 06:00 AM) 

1.  Lmax IS-9989  75.3 68.5 dB(A) 
2.  Lmin IS-9989 67.4 58.3 dB(A) 
3.  Leq IS-9989 72.1 63.0 dB(A) 

4.  
CPCB Limits in dB(A) Leq 
(Industrial area) 

-- 75 70 dB(A) 

5.  
CPCB Limits in dB(A) Leq 
(Commercial area) 

-- 65 55 dB(A) 

6.  
CPCB Limits in dB(A) Leq 
(Residential area) 

-- 55 45 dB(A) 

7.  
CPCB Limits in dB(A) Leq 
(Silence area) 

-- 50 40 dB(A) 

***End of Report*** 
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Sample Number: JME/GSL/AN/04 Report No.:  JME/AN/240229010 
Name & Address of 
Unit 

M/s. Haryana Organics (A Division of Globus 
Spirits Ltd.) 
at Village- Chulkana, Teh- Samalkha,  
District- Panipat, Haryana-132101 

Format No.: 7.5 F-04 

Party Ref. No. Nil  
Reporting Date: 
Analysis Completion Date: 
Analysis Start Date: 

25/09/2024 
25/09/2024 
20/09/2024 

Sample Description:  AMBIENT NOISE LEVEL MONITORING Receipt Date: 20/09/2024 

 
Client Representative (Name & Designation) : Mr. Akhil Kumar (GM.HR & ADMIN) 

Sample collected by   : JMEPL Team  

Sampling Location : Plant Area 

Latitude  : 29° 13’ 04.51" N 

Longitude : 76° 59’ 51.56" E 

Instrument used : Sound Level Meter 

Instrument code : JME/SLM/01/12 

Instrument calibration status : Calibrated 

Meteorological condition during monitoring : Clear Sky 

Date of Monitoring  : 18/09/2024 to 19/09/2024 

Time of Monitoring : 06:00 AM to 06:00 AM  

Sampling Duration : 24 Hrs. 

Ambient Temperature (°C) : Max 33°C, Min 23°C 

Surrounding activity  : Plant Operation & Vehicular Activities 

Sampling & Analysis Protocol  : IS 9989 

Parameter Required  : As per work order 
  

TEST RESULTS 
 

S. No. Parameters Test Method 
Test Results dB (A) 

Unit Day Time 
(06:00 AM to 10:00 PM) 

Night Time 
(10:00 PM to 06:00 AM) 

1.  Lmax IS-9989  72.5 66.7 dB(A) 
2.  Lmin IS-9989 52.8 45.7 dB(A) 
3.  Leq IS-9989 59.9 55.1 dB(A) 

4.  
CPCB Limits in dB(A) Leq 
(Industrial area) 

-- 75 70 dB(A) 

5.  
CPCB Limits in dB(A) Leq 
(Commercial area) 

-- 65 55 dB(A) 

6.  
CPCB Limits in dB(A) Leq 
(Residential area) 

-- 55 45 dB(A) 

7.  
CPCB Limits in dB(A) Leq 
(Silence area) 

-- 50 40 dB(A) 

***End of Report*** 
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Sample Number: JME/GSL/PS/01 Report No.:  JME/PS/240920011 
Name & Address of 
Unit 

M/s. Haryana Organics (A Division of Globus 
Spirits Ltd.) 
at Village- Chulkana, Teh- Samalkha,  
District- Panipat, Haryana-132101 

Format No.: 7.5 F-04 

Party Ref. No. Nil  
Reporting Date: 
Analysis Completion Date: 
Analysis Start Date: 

25/09/2024 
25/09/2024 
20/09/2024 

Sample Description:  SOURCE NOISE LEVEL- DG Set Receipt Date: 20/09/2024 

 
Client Representative (Name & Designation) : Mr. Akhil Kumar (GM.HR & ADMIN) 

Sample collected by   : JMEPL Team  

Sampling Location : DG Set 380 KVA 

Latitude  : 29°13’03.78" N 

 Longitude : 76°59’51.34" E 

Date of Monitoring  : 17/09/2024  

Time of Monitoring : 09:30 hrs to 10:00 hrs  

Instrument used : Sound Level Meter 

Instrument code : JME/SLM/01/31 

Instrument calibration status : Calibrated 

Meteorological condition during monitoring : Clear Sky 

Ambient Temperature (°C) : Max 30°C, Min 28°C 

Surrounding activity  : DG Set Operation 

Purpose of Monitoring  : Regulatory Requirement 

Control Measure if any : Acoustic Enclosure 

Sampling & Analysis Protocol  : IS 4758 

Actual duration of Monitoring, (minutes) : 30 minutes 

Parameter Required  : As per work order 
  

TEST RESULTS 
 

S. No. Parameters Test Method Results Units 

1.  Leq (Open Acoustic Enclosure) IS-4758 100.3 dB(A) 

2.  Leq (Close Acoustic Enclosure) IS-4758 72.5 dB(A) 

3.  Insertion Loss -- 28.3 dB(A) 

 

Note: Acoustic enclosure shall be designed for minimum 25 bd (A) insertion loss under Environment (Protection) act, 1986 
 

***End of Report*** 
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Annexure 24 

The photographs showing CER AcƟviƟes: 

 
 

Eye checkup camp in Chulkana 

 
 

Digital Literacy Training in Chulkana and Kiwana 
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Sanitary Pad Awareness 

 
SoŌ Skills and Computer Training in Chulakan School 
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Your (Environment Clearance) application has been Submitted with following details

Proposal No IA/HR/IND2/408610/2022

Compliance ID 29177209

Compliance Number(For Tracking) EC/COMPLIANCE/29177209/2024

Reporting Year 2024

Reporting Period 01 Jun(01 Oct - 31 Mar)

Submission Date 31-05-2024

IRO Name Santosh Tiwari

IRO Email bh158@ifs.nic.in

State HARYANA

IRO Office Address Integrated Regional Offices, Chandigarh

Note:- SMS and E-Mail has been sent to Santosh Tiwari, HARYANA with Notification to Project Proponent.

5/31/24, 11:42 PM Home Page

https://parivesh.nic.in/compliance/api/showData 1/1
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HO- Samalkha <hosamalkha@globusgroup.in>

Submission of Environmental Statement Report (Form-V) for FY 2023-24.
2 messages

HO- Samalkha <hosamalkha@globusgroup.in> Sat, Sep 28, 2024 at 5:34 PM
To: Member Secretary <hspcbms@gmail.com>

Respected Sir,
With reference to the above-mentioned subject and the Environmental Clearance letter obtained (EC23A022HR195384, F. NO. J-11011/714/2009 –
IA II (I) dated 03/04/2023) for our project, M/s Haryana Organics (A Division of Globus Spirits Ltd.) Distillery (Molasses/Grain/Yeast-based) Plant
located in Village Chulkana, Tehsil Samalkha, District Panipat, Haryana, we are pleased to submit the Environmental Statement Report in Form-V for
the financial year April 2023 to March 2024, in compliance with the statutory requirements.

Thank you for your kind consideration.

Yours sincerely,
For M/s Haryana Organics (A Division of Globus Spirits Ltd.)

Abhimanyu
Haryana Organics,
A Unit of Globus Spirits Limited
4 K.M. Chulkana Road, Samalkha-132101
Panipat, Haryana
0180-2570122
Cell: 9992600869
E:hosamalkha@globusgroup.in
W:http://www.globusspirits.com

ESR FY 2023-24_Haryana Organics, Samalkha.pdf
826K

HO- Samalkha <hosamalkha@globusgroup.in> Sat, Sep 28, 2024 at 5:38 PM
To: Mahendra Pratap Singh <mpsingh@globusgroup.in>
Cc: Akhil Kumar <akhilk@globusgroup.in>, Hariraj Singh <hariraj@globusgroup.in>

R/Sir.
Please see the Environment Statement Report in Form-V for the FY 2023-24 sent to The Member
Secretary, HSPCB.

Regards,

Abhimanyu

11/23/24, 2:25 PM Globus Spirits Mail - Submission of Environmental Statement Report (Form-V) for FY 2023-24.

https://mail.google.com/mail/u/0/?ik=49a47c04f3&view=pt&search=all&permthid=thread-a:r22459492351722473&simpl=msg-a:r58595651405414600… 1/2
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Haryana Organics,
A Unit of Globus Spirits Limited
4 K.M. Chulkana Road, Samalkha-132101
Panipat, Haryana
0180-2570122
Cell: 9992600869
E:hosamalkha@globusgroup.in
W:http://www.globusspirits.com

[Quoted text hidden]

ESR FY 2023-24_Haryana Organics, Samalkha.pdf
826K

11/23/24, 2:25 PM Globus Spirits Mail - Submission of Environmental Statement Report (Form-V) for FY 2023-24.
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1

Udipto Sarmah

From: Udipto Sarmah
Sent: 16 January 2025 14:19
To: hspcb@hry.nic.in; hspcbms@gmail.com; hspcbngtcell@gmail.com; 

rkhuranalegal@gmail.com
Cc: judicial-ngt@gov.in; Abhay Chattopadhyay
Subject: Service of Action Taken Report | OA No. 111 of 2024 | Ramesh Kumar v. Haryana 

Organic (A unit of Globus Spirits Limited)

Dear Sir, 

Please find attached the Action Taken Report to be filed on behalf of Haryana Organic (Respondent No. 1) in Ramesh 
Kumar v. Haryana Organic (A unit of Globus Spirits Limited) OA No. 111 of 2024 before the Hon’ble National Green Tribunal. 

 ATR in OA No. 111 of 2024 (Filing Set).pdf 

Regards 
Udipto Koushik Sarmah | Associate 

NEW DELHI 
Gopal Das Bhawan | 16th Floor |28, Barakhamba Road | New Delhi 110 001 | India 
NOIDA 
9th Floor | Berger Tower | Sector 16 B | Noida | Uttar Pradesh 201301 | India 
T: +91 11143548407 
M: +91 6290503564 
www.elplaw.in 

MUMBAI | DELHI NCR | PUNE | AHMEDABAD | BENGALURU | CHENNAI | GIFT CITY 

Disclaimer: The contents of this message may be legally privileged and confidential, for the use of the intended recipient(s) only. It should not be 
read, copied and used by anyone other than the intended recipient(s). If you have received this message in error, please preserve its confidentiality, 
delete the message from any/all computers and notify the sender immediately by sending a reply email. Thank you. 

PROOF OF SERVICE
3141032
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